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ANNEXURE-I to the TRADE NOTICE

POLICY FRAMEWORK

FOR TRADE REGULATIONS, ACCREDITATION & COMPLIANCE ENABLEMENT

(TRACE)
1. Objective
a. The objective of this initiative is to provide support to MSMESs to meet internationally

recognised quality, safety, and technical requirements arising from compliance and
quality related certificates and other mandatory or voluntary conformity-assessment

requirements applicable in overseas markets.

Assistance under this initiative shall be directed towards enhancing the capacity of
eligible MSME to demonstrate conformity with applicable standards, upgrade
product quality, and comply with legitimate regulatory requirements of importing

countries, without conferring any entitlement linked to export performance.

2. Scope and Coverage

a.

Support under this initiative shall be limited to partial reimbursement of eligible
expenditure incurred by MSMEs involved in international value chains towards
testing, inspection, certification, audits, traceability systems, and other conformity-
assessment requirements that are mandated vide regulations required for market
access, or necessary to demonstrate compliance with internationally recognised

standards
The detailed operational and procedural guidelines framework including eligibility

conditions, application and claim procedures, reporting and monitoring requirements,

and verification mechanisms are prescribed under Annexure-Il enclosed.
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ANNEXURE-II to the TRADE NOTICE

OPERATIONAL AND PROCEDURAL GUIDELINES
FOR TRADE REGULATIONS, ACCREDITATION & COMPLIANCE ENABLEMENT

(TRACE)

1. Eligible, Scope and Coverage

a. All MSMEs involved in international value chains holding an active Importer—
Exporter Code (IEC) (not listed in the Denied Entity List), and a valid MSME Udyam
Registration Number shall be eligible for support under TRACE.

b. Support under this intervention shall be available for partial reimbursement of eligible
expenditure incurred towards the following categories of costs, subject to the
certifications, inspections, and conformity-assessment requirements being included
in the positive lists notified under the relevant Annexures.

i.  One-time costs, being certification-related prerequisites essential for market
access, including inspections, audits, factory or facility assessments and
market-specific licensing requirements.

ii. Recurring costs, being costs associated with ongoing export compliance,
including certifications arising from quality and compliance related issues,
specific health or safety -certificates, and buyer mandated voluntary

certifications.

c. The Positive List and Priority Positive List (as detailed in Annexure-V and
Annexure - VI) of such testing, inspections, certifications etc. shall be dynamic and
shall be periodically reviewed for inclusion or exclusion of certifications based on
stakeholder consultations, monitoring of international standards notifications, and

trade facilitation considerations.

d. Eligibility under this Intervention shall be prospective and shall apply only in respect
of certifications, testing, inspections, or other eligible activities undertaken on or after
20" February 2026.
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. Nature and Extent of Assistance

a.

Assistance shall be provided in the form of partial reimbursement of the actual cost

(net of applicable taxes) or the notified cost, whichever is lower.

The level of assistance shall be uniform across all MSMEs (involved in international
value chains), irrespective of classification as Micro, Small, or Medium enterprises.
The maximum cumulative reimbursement admissible shall be ¥25 lakh per IEC per

financial year.

Reimbursement rates shall be as follows:
Positive List (Annexure-V): Up to 60% of the actual cost net of taxes, duties,
cess etc or notified ceiling, whichever is lower.
Priority Positive List (Annexure-VI): Up to 75% of the cost net of taxes, duties,

cess etc or notified ceiling, whichever is lower.

Merchant MSMEs (involved in international value chains) shall be eligible for support
under TRACE only in respect of tariff lines notified under Annexure-VII, where

exports are predominantly undertaken through aggregator-based models.

Given Support shall not be admissible in respect of deemed exports, as defined
under Chapter 7 of the Foreign Trade Policy or for exports to Special Economic
Zones (SEZ).

Revised reimbursement rates, as notified from time to time, shall be applicable only
to testing and inspection certifications obtained on or after the date of such

notification.

Reimbursement shall be admissible after the MSME has cleared and obtained the
required testing, certification, or inspection outcome, and not merely upon

completion of the process.
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Exporters graduating out of their existing MSME category during the financial year,
due to an upward change in investment or turnover, shall continue to remain eligible
for support for a period of three years from the date of such re-classification, in
accordance with Ministry of MSME Notification S.O. 4926(E) dated 18.10.2022, and

subject to fulfilment of all other prescribed conditions.

For FY 2025-26, the annual ceiling on support shall apply in full and shall not be

subject to pro-rata adjustment.

. Submission of Claims

Eligible MSMEs (involved in international value chains) shall follow a two-stage
online process for availing support under TRACE.
Stage | — Intent-to-Claim (IC): The eligible entity shall file an online Intent-to-Claim
prior to obtaining certifications, test reports, and compliance documents.
Stage Il — Reimbursement Claim (RC): After obtaining certifications, test reports, and
compliance documents, the eligible entity shall file the Reimbursement Claim online,
tagging the relevant IC(s) and enclosing:

i.  Copy of the certificate / inspection report / test report.

ii.  Invoice and proof of payment.

iii.  Evidence of mandatory or market-driven requirement.

A self-declaration confirming that no benefit has been claimed or shall be claimed for
the same expenditure under any other scheme of the Central or State Government
or any other third-party assistance.

The Intent-to-Claim shall be valid for Reimbursement Claim for a period of 2 years

only.

. Processing of Claims

All valid claims shall be consolidated and submitted quarterly through the online
system to the jurisdictional authority.

Disbursements shall be made directly to the bank account specified in the IEC.
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c. Certifications, test reports, and compliance documents generated or validated
through the Bharat Aayat Niryat Lab / Quality Setu platform may be prioritised for
automated processing and expedited disbursal, subject to system-based validations
and post-disbursement audit safeguards.

5. Compliance and Safeguards

a. Where an applicant fails to submit a reimbursement application against their intent-
to-claim within a period of 2 years, the claim shall automatically lapse. Further, such
applicants shall be ineligible for claims for the next financial year period.

b. All applicants under this initiative shall be subject to post-disbursement verification.
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ANNEXURE-III to the TRADE NOTICE

GOVERNANCE STRUCTURE
FOR TRADE REGULATIONS, ACCREDITATION & COMPLIANCE ENABLEMENT

(TRACE)

1. Sub-Committee on Export Quality and Technical Compliances

a. Sub-Committee on Export Quality and Technical Compliances (hereafter referred to
as the ‘Sub-Committee’) shall be constituted for advising, recommending activities
and stakeholder coordination for implementation of TRACE.

b. The Sub-Committee shall advise on regulatory, procedural, or policy-related
bottlenecks impacting implementation and recommend suitable remedial measures;
support development of performance indicators, outcome metrics, and monitoring
mechanisms to assess the impact of interventions and provide inputs for capacity
building, awareness programs, and stakeholder outreach initiatives.

c. The composition of the Sub-committee shall be as follows:

Sl. Officer Concerned Position
No.

1 | Joint/Addl. Secretary, SPS and TBT Desk, Department of Commerce | Chairman

2 | Joint DGFT, EPM Section, DGFT Convenor

3 | Representatives from the SPS Desk, Department of Commerce (not Member

below the rank of Deputy Secretary)

4 | Representatives from TBT Desk, Department of Commerce (not Member

below the rank of Deputy Secretary)

5 | Representatives from Commodity Divisions & Territorial Divisions, [ Member(s)

Department of Commerce (not below the rank of Deputy Secretary)

6 | Representative from the Economic Diplomacy Division, Ministry of Member

External Affairs (not below the rank of Deputy Secretary)
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Representative from the Ministry of MSME (not below the rank of Member

Deputy Secretary)

Representatives of stakeholder line Ministries/Departments (not Invitees

below the rank of Deputy Secretary)

d. The Sub-Committee may co-opt members or invite additional participants, including
technical experts or relevant agencies, as may be required. Domain experts or
industry representatives with demonstrated experience in export quality and
compliances may be associated for technical appraisal.

e. The Sub-Committee shall, inter alia, recommend:

i.  The level and applicable ceilings of financial assistance under TRACE.
ii. Inclusion, revision, or deletion of entries in the Positive List of
Certifications under TRACE as specified at Annexure-V,
iii.  The Priority Positive List of Certifications as specified in Annexure-VI; and
iv.  List of tariff lines eligible for support to Merchant Exporters under TRACE,

as specified in Annexure-VII.

2. Operationalisation and Implementation of TRACE

The Export Promotion Mission (EPM) Section, DGFT(HQ) shall be responsible for
operationalisation and implementation of TRACE including convening sub-committee
meetings, operationalising online systems, disbursement of funds, and other related

administrative functions.
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ANNEXURE-IV to the TRADE NOTICE

Application Procedure for TRACE

Applicants shall submit an online application indicating their intent to avail
reimbursement on certification costs incurred.

The application shall include details of the firm, export tariff lines, and details of
certifications the applicant would like to obtain.

Each declaration of intent shall remain valid for 2 years for final reimbursement
claim.

Applicants shall apply for claim for reimbursement after obtaining certifications, test
reports, and compliance documents on the online portal referring the Intent claim.
DGFT shall examine and approve the claim and disburse the reimbursement amount

to the Exporter’s bank account linked to the IEC number.

Intent to Claim Form for TRACE

PART A: BASIC DETAILS

N o g s~ w D P

Claim Year

IEC Number (Auto-populated from IEC; non-editable)

Firm Name

Type of Exporter (Auto-populated from IEC; non-editable)
MSME/Non-MSME (Auto-populated from IEC; non-editable)
Type of MSME (Auto-populated from IEC; non-editable)
ITC-HS Code (Only for Merchant Exporters)

PART B: TESTING, CERTIFICATION, INSPECTION DETAILS

1.

a k 0N

Sector

Certification Name

Priority Certification (Auto-populated; non-editable)
Certifying Agency

Certifying Agency Address
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Purpose for obtaining certification

Country of Export
Amount (exclusive of taxes)- INR

Amount (inclusive of taxes)- INR

10. Total Intended Amount

PART C: OTHER COMPLAINCE RELATED INFORMATION

1.

a kw0

Type of Certification

Nature of Certification

Frequency of Renewal

Are accredited labs in India adequate for your product certification?

Testing period

DECLARATION
I/We hereby declare that:

1.

The applicant entity is not under investigation, charged, prosecuted, debarred, or
blacklisted under the Foreign Trade (Development and Regulation) Act, 1992, or
under any other applicable law relating to international trade, including the Customs
Act, 1962; the Central Excise Act, 1944; the Foreign Exchange Management Act,
1999; and the Conservation of Foreign Exchange and Prevention of Smuggling
Activities Act, 1974, as amended from time to time. The applicant entity has no
outstanding penalties or dues under the aforesaid Acts. Any material change in such
status shall be promptly disclosed, failing which the application may be rendered

ineligible and appropriate action may be initiated.

Neither the registered office nor the head office, nor any branch, unit, or division of
the applicant entity, has been declared a defaulter or otherwise rendered ineligible to
undertake import or export activities under the Foreign Trade Policy or any provision

thereof.
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. I/We undertake to abide by the provisions of the Foreign Trade (Development and
Regulation) Act, 1992, the Rules and Orders framed thereunder, the Foreign Trade

Policy, the Handbook of Procedures, as amended from time to time.

. I/We understand that if any information furnished in this application is found to be
incorrect, false, or misleading, the applicant shall be liable to penal action or such

other consequences as may be prescribed under law.

. I/We declare that the particulars and statements furnished in this application are true
and correct to the best of my/our knowledge and belief and that no material

information has been concealed or withheld.

. The assistance sought under TRACE has not been availed or applied for under any

other scheme of the Government of India or State Government for the same activity.

. | hereby certify that | am duly authorised to verify and sign this declaration in

accordance with paragraph of the Foreign Trade Policy.
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Reimbursement Claim Form for TRACE

PART A: APPLICATION REFERENCE

1. IEC Number (auto-populated)
2. Application / UIN Number
3. Date of Approval

PART B: CLAIM DETAILS

Certification / Compliance Completed
Name of Issuing Authority

Date(s) of Certification / Testing / Audit
Export Market(s) Covered

H wnN P

PART C: EXPENDITURE DETAILS

SI. No. | Nature of Expenditure Amount Incurred (%)

Amount Claimed (%)

1. Total Expenditure Incurred ()

2. Total Reimbursement Claimed (%)

PART D: DOCUMENTS UPLOADED

Proof of Certification / Compliance
Invoices / Receipts

Proof of Payment

w0 NP

Any Other Supporting Document (if applicable)

PART E: BANK DETAILS (Auto-populated from IEC)

DECLARATION
I/We hereby declare that:
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. The applicant entity is not under investigation, charged, prosecuted, debarred, or
blacklisted under the Foreign Trade (Development and Regulation) Act, 1992, or
under any other applicable law relating to international trade, including the Customs
Act, 1962; the Central Excise Act, 1944; the Foreign Exchange Management Act,
1999; and the Conservation of Foreign Exchange and Prevention of Smuggling
Activities Act, 1974. The applicant entity has no outstanding penalties or dues under
the aforesaid Acts. Any material change in such status shall be promptly disclosed,
failing which the application may be rendered ineligible and appropriate action may

be initiated.

. Neither the registered office nor the head office, nor any branch, unit, or division of
the applicant entity, has been declared a defaulter or otherwise rendered ineligible to
undertake import or export activities under the Foreign Trade Policy or any provision
thereof.

. I/We undertake to abide by the provisions of the Foreign Trade (Development and
Regulation) Act, 1992, the Rules and Orders framed thereunder, the Foreign Trade

Policy, the Handbook of Procedures, as amended from time to time.

. I/We understand that if any information furnished in this application is found to be
incorrect, false, or misleading, the applicant shall be liable to penal action or such

other consequences as may be prescribed under law.

. I/We declare that the particulars and statements furnished in this application are true
and correct to the best of my/our knowledge and belief and that no material

information has been concealed or withheld.

. The assistance sought under TRACE has not been availed or applied for under any
other scheme of the Government of India or State Government for the same activity.
. | hereby certify that | am duly authorised to verify and sign this declaration in

accordance with paragraph 11.06 of the Foreign Trade Policy.
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ANNEXURE-V to the TRADE NOTICE

Positive List of Testing, Inspections, Certifications Eligible for TRACE

Sl. Country / Certification / Sector / Product | Indicative Cost (as
No. | Geography | Authority (Full Form) Coverage per inputs)
FDA - United States | Medical Devices,
_ USD 35,000 —
1 | United States | Food and Drug | Food Products, £0.000
Administration Pharmaceuticals ’
Wireless
FCC - Federal .
. o Devices, USD 9,000 —
2 | United States | Communications _
o Electronic 23,000
Commission _
Equipment
Consumer
CPSC - Consumer
_ Goods, Toys,
3 | United States | Product Safety —
o Children’s
Commission
Products
OSHA - Occupational
_ Safety and Health | Workplace Safety
4 | United States o _ ) —
Administration Equipment
Compliance
Electronics,
European CE - Conformité | Machinery,
5 _ ] _ _ _ USD 500 — 64,000
Union (EU) Européenne Marking | Medical Devices,
Toys, PPE
REACH -
Registration, _
_ Chemicals,
European Evaluation, _
6 _ o Textiles, —
Union (EU) Authorisation and
o Consumer Goods
Restriction of

Chemicals
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RoHS — Restriction of

Electrical And o
European Hazardous _ Included within CE
7 _ Electronic
Union (EU) Substances _ costs
. Equipment
Compliance
CCC - China | Electronics,
_ _ USD 8,000 —
8 | China Compulsory Automotive
e _ 19,000
Certification Parts, Machinery
. Regulated
. ECAS - Emirates
United Arab _ Consumer USD 6,000 —
9 ] Conformity
Emirates Products, 15,000
Assessment Scheme _
Electronics
Consumer
10 United Arab | EQM -  Emirates | Products, USD 5,000 —
Emirates Quality Mark Building 10,000
Materials
Enterprise Singapore .
o Electronics,
) Certification
11 | Singapore Food, Consumer —
(formerly SPRING
_ Products
Singapore)
PSE - Product Safety | Electrical
12 | Japan Electrical Appliance | Appliances And —
& Material Mark Components
JIS - Japanese | Industrial
13 | Japan Industrial Standards | Products, —
Certification Machinery
SABER / SASO -
Saudi Standards, | Consumer
_ _ USD 3,000 —
14 | Saudi Arabia | Metrology and | Products,
_ o _ 10,000
Quality Organization | Electronics
Certification
15 | South Korea |KC - Korea | Electronics, USD 5,000 —
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Certification Mark

Telecom,
Consumer

Products

15,000

16

Australia

New Zealand

/

RCM -

Compliance Mark

Regulatory

Electrical And
Electronic

Products

USD 2,000 —
10,000

17

Global

ISO -
Organization
Standardization (ISO
9001 / 14001 / 22000)

International

for

Quality,
Environment,
Food Safety

USD 3,000 —
15,000

18

Global

HACCP -

Analysis and Critical

Hazard

Control Points

Certification

Food And
Agricultural -

Products

USD 2,000 - 8,000

19

Global

IEC -

Electrotechnical

International

Commission Testing

& Certification

Electrical &
Electronic

Equipment

20

Global

TBT/SPS Testing -
Technical Barriers to
Trade / Sanitary and
Phytosanitary

Compliance Testing

Agriculture,
Food, Chemicals,
Textiles

21

Global

SQF - Safe Quality
Food Certification

Agriculture &
Processed Food

%2 lakh

22

Global

BRCGS - Brand
Reputation through
Compliance  Global

Standards

Food Processing
& Packing

%2 lakh

23

Global

FSSC 22000 - Food

Safety System

Food

Manufacturing

%2 lakh
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Certification 22000

IFS - International
Food Supply
24 | Global Featured Standards . %2 lakh
o Chain
Certification
GLOBALG.A.P -
Global Good | Agriculture,
25 | Global _ ) 50,000
Agricultural Practices | Aquaculture
Certification
Rainforest  Alliance | Banana, Cocoa,
26 | Global o 50,000
Certification Coffee, Tea
ASC - Agquaculture
27 | Global Stewardship Council | Aquaculture %2 lakh
Certification
MSC - Marine
28 | Global Stewardship Council | Seafood %2 lakh
Certification
BAP - Best
Aquaculture
29 | Global . Aquaculture 50,000
Practices
Certification
SA - Social | Food & Non-
30 | Global/luUS . _ —
Accountability Audit | Food
SMETA -  Sedex _
) Ethical Supply
31 | Global Members Ethical _ 50,000
_ Chains
Trade Audit
Europe DEMETER ) _
) _ Biodynamic
32 | North Biodynamic _ %2 lakh
_ S Farming
America Certification
Fair for Life Fair | Fair Trade
33 | Global - _ %2 lakh
Trade Certification Agriculture
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Fairtrade Certification

(FLO -  Fairtrade | Agricultural

34 | Global _ %2 lakh
Labelling Products
Organizations)
Naturland Organic | Ecological

35 | Europe o _ %2 lakh
Certification Agriculture
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ANNEXURE- VI to the TRADE NOTICE

Priority Positive List of Testing, Inspections, Certifications Eligible for TRACE
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ANNEXURE-VII to the TRADE NOTICE

List of Tariff Lines eligible for Support to Merchant Exporters under TRACE

Sl. No. | HS-Six-digit HS Description
1 020311 Meat; of swine, carcasses and half-carcasses, fresh or chilled
2 020312 Meat; of swine, hams, shoulders aqd cuts thereof, with bone in,
fresh or chilled
3 020319 Meat; of swine, n.e.c. in item no. 0203.1, fresh or chilled
4 020321 Meat; of swine, carcasses and half-carcasses, frozen
5 020322 Meat; of swine, hams, shoulders and cuts thereof, with bone in,
frozen
6 020329 Meat; of swine, n.e.c. in item no. 0203.2, frozen
- 020410 Meat; of sheep, lamb carcasses and half-carcasses, fresh or
chilled
Meat; of sheep, carcasses and half-carcasses (excluding
8 020421 ;
carcasses and half-carcasses of lamb), fresh or chilled
Meat; of sheep (including lamb), cuts with bone in (excluding
9 020422 :
carcasses and half-carcasses), fresh or chilled
10 020423 Meat; of sheep (including lamb), boneless cuts, fresh or chilled
11 020430 Meat; of sheep, lamb carcasses and half-carcasses, frozen
Meat; of sheep, carcasses and half-carcasses (excluding
12 020441
carcasses and half-carcasses of lamb), frozen
13 020442 Meat; of sheep (including lamb), cuts with bone in (excluding

carcasses and half-carcasses), frozen
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14 020443 Meat; of sheep (including lamb), boneless cuts, frozen
15 020450 Meat; of goats, fresh, chilled or frozen
16 020500 Meat; of horses, asses, mules or hinnies, fresh, chilled or
frozen
17 020630 Offal, edible; of swine, fresh or chilled
18 020641 Offal, edible; of swine, livers, frozen
19 020649 Offal, edible; of swine, (other than livers), frozen
20 020680 Offal, edible; of sheep, goats, horsgs, asses, mules or hinnies,
fresh or chilled
21 020690 Offal, edible; of sheep, goats, horses, asses, mules or hinnies,
frozen
Meat and edible offal; of fowls of the species Gallus
22 020711 : o :
domesticus, not cut in pieces, fresh or chilled
23 020712 Meat and edlblg offal; of fovyls o_f the species Gallus
domesticus, not cut in pieces, frozen
Meat and edible offal; of fowls of the species Gallus
24 020713 domesticus, cuts and offal, fresh or chilled
o5 020714 Meat and edlble_offal; of fowls of the species Gallus
domesticus, cuts and offal, frozen
26 020724 Meat and edible offal; of turk_eys, not cut in pieces, fresh or
chilled
27 020725 Meat and edible offal; of turkeys, not cut in pieces, frozen
28 020726 Meat and edible offal; of turkeys, cuts and offal, fresh or chilled
29 020727 Meat and edible offal; of turkeys, cuts and offal, frozen
30 020741 Meat and edible offal; of duqks, not cut in pieces, fresh or
chilled
31 020742 Meat and edible offal; of ducks, not cut in pieces, frozen
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32

020743

Meat and edible offal; of ducks, fatty livers (foie gras), fresh or

chilled
33 020744 Meat and edible offa_l; of ducks, cuts qnd offal, excluding fatty
livers, fresh or chilled
34 020745 Meat and edible offal; of plucks, cuts and offal, excluding fatty
livers, frozen
35 020751 Meat and edible offal; of geese, not cut in pieces, fresh or
chilled
36 020752 Meat and edible offal; of geese, not cut in pieces, frozen
37 020753 Meat and edible offal; of geese, fatty livers (foie gras), fresh or
chilled
38 020754 Meat and edible offal_; of geese, cuts gnd offal, excluding fatty
livers, fresh or chilled
39 020755 Meat and edible offal; of geese, cuts and offal, excluding fatty
livers, frozen
40 020760 Meat and edible offal; of guinea fowls, fresh, chilled or frozen
41 020810 Meat and edible meat offal; of rabbits or hares, fresh, chilled or
frozen
42 020830 Meat and edible meat offal; of primates, fresh, chilled or frozen
Meat and edible meat offal; of whales, dolphins and porpoises
(mammals of the order Cetacea); of manatees and dugongs
43 020840 (mammals of the order Sirenia); of seals, sea lions and
walruses (mammals of the suborder Pinnipedia), fresh, chilled
or frozen
a4 020850 Meat and edible meat offal; of rgptlles (including snakes and
turtles), fresh, chilled or frozen
45 020860 Meat and edible meat offal; of camels and other camelids

(Camelidae), fresh, chilled or frozen

23|Page




www.taxguru.in

Meat and edible meat offal; n.e.c. in chapter 2, fresh, chilled or

46 020890
frozen
Fat; pig fat, free of lean meat, not rendered or otherwise
a7 020910 extracted, fresh, chilled, frozen, salted, in brine, dried or
smoked
48 020990 Fat; poultry fat, not rendered or otherwise extracted, fresh,
chilled, frozen, salted, in brine, dried or smoked
Meat; salted, in brine, dried or smoked, of swine, hams,
49 021011 shoulders and cuts thereof, with bone in
50 021012 Meat; salted, in brine, dried or smoked, of swine, bellies
(streaky) and cuts thereof
51 021019 Meat; salted in brine, dried or smoked, of swine, n.e.c. in item
no. 0210.1
52 030111 Fish; live, ornamental, freshwater
53 030119 Fish; live, ornamental, other than freshwater
Fish; live, trout (Salmo trutta, Oncorhynchus mykiss,
54 030191 Oncorhynchus clarki, Oncorhynchus aguabonita,
Oncorhynchus gilae, Oncorhynchus apache and
Oncorhynchus chrysogaster)
55 030192 Fish; live, eels (Anguilla spp.)
Fish; live, carp (Cyprinus carpio, Carassius carassius,
56 030193 Ctenopharyngodon idellus, Hypophthalmichthys spp., Cirrhinus
spp., Mylopharyngodon piceus)
57 030194 Fish; live, Atlantic and Pacific blu_efln tunas (Thunnus thynnus,
Thunnus orientalis)
58 030195 Fish; live, southern bluefin tunas (Thunnus maccoyii)
59 030199 Fish; live, n.e.c. in heading 0301
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60

030211

Fish; fresh or chilled, trout (Salmo trutta, Oncorhynchus
mykiss, Oncorhynchus clarki, Oncorhynchus aguabonita,
Oncorhynchus gilae, Oncorhynchus apache and
Oncorhynchus chrysogaster), excluding fillets, livers, roes, and
other fish meat of heading 0304

61

030213

Fish; fresh or chilled, Pacific salmon (Oncorhynchus nerka,
Oncorhynchus gorbuscha, Oncorhynchus keta, Oncorhynchus
tschawytscha, Oncorhynchus kisutch, Oncorhynchus masou,

Oncorhynchus rhodurus), not fillets, livers, roes, other fish

meat of heading 0304

62

030214

Fish; fresh or chilled, Atlantic salmon (Salmo salar) and
Danube salmon (Hucho hucho), excluding fillets, livers, roes,
and other fish meat of heading 0304

63

030219

Fish; fresh or chilled, salmonidae, n.e.c. in item no. 0302.1,
excluding fillets, livers, roes, and other fish meat of heading
0304

64

030221

Fish; fresh or chilled, halibut (Reinhardtius hippoglossoides,
Hippoglossus hippoglossus, Hippoglossus stenolepis),
excluding fillets, livers, roes, and other fish meat of heading
0304

65

030222

Fish; fresh or chilled, plaice (Pleuronectes platessa), excluding
fillets, livers, roes, and other fish meat of heading 0304

66

030223

Fish; fresh or chilled, sole (Solea spp.), excluding fillets, livers,
roes, and other fish meat of heading 0304

67

030224

Fish; fresh or chilled, turbots (Psetta maxima,
Scophthalmidae), excluding fillets, livers, roes, and other fish
meat of heading 0304
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68

030229

Fish; fresh or chilled, flat fish, n.e.c. in item no. 0302.2,
excluding fillets, livers, roes, and other fish meat of heading
0304

69

030231

Fish; fresh or chilled, albacore or longfinned tunas (Thunnus
alalunga), excluding fillets, livers, roes, and other fish meat of
heading 0304

70

030232

Fish; fresh or chilled, yelLowfin tunas (Thunnus albacares),
excluding fillets, livers, roes, and other fish meat of heading
0304

71

030233

Fish; fresh or chilled, skipjack or stripe-bellied bonito, excluding
fillets, livers, roes, and other fish meat of heading 0304

72

030234

Fish; fresh or chilled, bigeye tunas (Thunnus obesus),
excluding fillets, livers, roes, and other fish meat of heading
0304

73

030235

Fish; fresh or chilled, Atlantic and Pacific bluefin tunas
(Thunnus thynnus, Thunnus orientalis), excluding fillets, livers,
roes, and other fish meat of heading 0304

74

030236

Fish; fresh or chilled, southern bluefin tunas (Thunnus
maccoyii), excluding fillets, livers, roes, and other fish meat of
heading 0304

75

030239

Fish; fresh or chilled, tuna, n.e.c. in item no. 0302.3, excluding
fillets, livers, roes, and other fish meat of heading 0304

76

030241

Fish; fresh or chilled, herrings (Clupea harengus, Clupea
pallasii), excluding fillets, livers, roes, and other fish meat of
heading 0304

77

030242

Fish; fresh or chilled, anchovies (Engraulis spp.), excluding
fillets, livers, roes, and other fish meat of heading 0304
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78

030243

Fish; fresh or chilled, sardines (Sardina pilchardus, Sardinops

spp.), sardinella (Sardinella spp.), brisling or sprats (Sprattus

sprattus), excluding fillets, livers, roes, and other fish meat of
heading 0304

79

030244

Fish; fresh or chilled, mackerel (Scomber scombrus, Scomber
australasicus, Scomber japonicus), excluding fillets, livers,
roes, and other fish meat of heading 0304

80

030245

Fish; fresh or chilled, jack and horse mackerel (Trachurus
spp.), excluding fillets, livers, roes, and other fish meat of
heading 0304

81

030246

Fish; fresh or chilled, cobia (Rachycentron canadum),
excluding fillets, livers, roes, and other fish meat of heading
0304

82

030247

Fish; fresh or chilled, swordfish (Xiphias gladius), excluding
fillets, livers, roes, and other fish meat of heading 0304

83

030249

Fish; fresh or chilled, n.e.c. in item no. 0302.4, excluding fillets,
fish meat of 0304, and edible fish offal of subheadings 0302.91
to 0302.99

84

030251

Fish; fresh or chilled, cod (Gadus morhua, Gadus ogac, Gadus
macrocephalus), excluding fillets, livers, roes, and other fish
meat of heading 0304

85

030252

Fish; fresh or chilled, haddock (Melanogrammus aeglefinus),
excluding fillets, livers, roes, and other fish meat of heading
0304

86

030253

Fish; fresh or chilled, coalfish (Pollachius virens), excluding
fillets, livers, roes, and other fish meat of heading 0304
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87

030254

Fish; fresh or chilled, hake (Merluccius spp., Urophycis spp.),
excluding fillets, livers, roes, and other fish meat of heading
0304

88

030255

Fish; fresh or chilled, Alaska pollack (Theragra chalcogramma),
excluding fillets, livers, roes, and other fish meat of heading
0304

89

030256

Fish; fresh or chilled, blue whitings (Micromesistius poutassou,
Micromesistius australis), excluding fillets, livers, roes, and
other fish meat of heading 0304

90

030259

Fish; fresh or chilled, n.e.c. in item no. 0302.5, excluding fillets,
livers, roes, and other fish meat of heading 0304

91

030271

Fish; fresh or chilled, tilapias (Oreochromis spp.), excluding
fillets, livers, roes, and other fish meat of heading 0304

92

030272

Fish; fresh or chilled, catfish (Pangasius spp., Silurus spp.,
Clarias spp., Ictalurus spp.), excluding fillets, livers, roes, and
other fish meat of heading 0304

93

030273

Fish; fresh or chilled, carp (Cyprinus carpio, Carassius
carassius, Ctenopharyngodon idellus, Hypophthalmichthys
spp., Cirrhinus spp., Mylopharyngodon piceus), excluding

fillets, livers, roes, and other fish meat of heading 0304

94

030274

Fish; fresh or chilled, eels (Anguilla spp.), excluding fillets,
livers, roes, and other fish meat of heading 0304

95

030279

Fish; fresh or chilled, Nile perch (Lates niloticus) and
snakeheads (Channa spp.), excluding fillets, livers, roes, and
other fish meat of heading 0304
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Fish; fresh or chilled, dogfish and other sharks, excluding

96 030281 fillets, livers, roes, and other fish meat of heading 0304
97 030282 Fish; fresh or chilled, rays and skates (Rajidae), excluding
fillets, livers, roes, and other fish meat of heading 0304
98 030283 Fish; fresh or chilled, toothfish (Dissostichus spp.), excluding
fillets, livers, roes, and other fish meat of heading 0304
99 030284 Fish; fresh or chilled, seabass (Dicentrarchus spp.), excluding
fillets, livers, roes, and other fish meat of heading 0304
Fish; fresh or chilled, seabream (Sparidae), excluding fillets,
100 030285 livers, roes, and other fish meat of heading 0304
Fish; fresh or chilled, n.e.c. in heading 0302, excluding fillets,
101 030289 livers, roes, and other fish meat of heading 0304
102 030291 Fish; fresh or chilled, livers, roes and milt
Fish; fresh or chilled, fish fins (other than shark fins), heads,
103 030299 tails, maws and other edible fish offal
Fish; frozen, Pacific salmon, sockeye salmon (red salmon)
104 030311 (Oncorhynchus nerka), excluding fillets, livers, roes, and other
fish meat of heading 0304
Fish; frozen, Pacific salmon (Oncorhynchus
105 030312 gorbuscha/keta/tschawytscha/ kisutch/masou/rhodurus) other

than sockeye salmon (Oncorhynchus nerka), excluding fillets,
livers, roes, and other fish meat of heading 0304
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106

030313

Fish; frozen, Atlantic salmon (Salmo salar) and Danube
salmon (Hucho hucho), excluding fillets, livers, roes, and other
fish meat of heading 0304

107

030314

Fish; frozen, trout (Salmo trutta, Oncorhynchus mykiss,
Oncorhynchus clarki, Oncorhynchus aguabonita,
Oncorhynchus gilae, Oncorhynchus apache and

Oncorhynchus chrysogaster), excluding fillets, livers, roes, and
other fish meat of heading 0304

108

030319

Fish; frozen, salmonidae, n.e.c. in item no. 0303.1, excluding
fillets, livers, roes, and other fish meat of heading 0304

109

030323

Fish; frozen, tilapias (Oreochromis spp.), excluding fillets,
livers, roes, and other fish meat of heading 0304

110

030324

Fish; frozen, catfish (Pangasius spp., Silurus spp., Clarias spp.,
Ictalurus spp.), excluding fillets, livers, roes, and other fish
meat of heading 0304

111

030325

Fish; frozen, carp (Cyprinus carpio, Carassius carassius,
Ctenopharyngodon idellus, Hypophthalmichthys spp., Cirrhinus
spp., Mylopharyngodon piceus), excluding fillets, livers, roes,
and other fish meat of heading 0304

112

030326

Fish; frozen, eels (Anguilla spp.), excluding fillets, livers, roes,
and other fish meat of heading 0304

113

030329

Fish; frozen, Nile perch (Lates niloticus) and snakeheads
(Channa spp.), excluding fillets, livers, roes, and other fish
meat of heading 0304
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Fish; frozen, halibut (Reinhardtius hippoglossoides,
Hippoglossus hippoglossus, Hippoglossus stenolepis),

114 030331 excluding fillets, livers, roes, and other fish meat of heading
0304
Fish; frozen, plaice (Pleuronectes platessa), excluding fillets,
115 030332 livers, roes, and other fish meat of heading 0304
Fish; frozen, sole (Solea spp.), excluding fillets, livers, roes,
116 030333 and other fish meat of heading 0304
Fish; frozen, turbots (Psetta maxima, Scophthalmidae),
117 030334 excluding fillets, livers, roes, and other fish meat of heading
0304
Fish; frozen, flat fish, n.e.c. in item no. 0303.3, excluding fillets,
118 030339 livers, roes, and other fish meat of heading 0304
Fish; frozen, albacore or longfinned tunas (Thunnus alalunga),
119 030341 excluding fillets, livers, roes, and other fish meat of heading
0304
120 030342 Fish; frozen, yelLowfin tunas (Thunnus albacares), excluding
fillets, livers, roes, and other fish meat of heading 0304
Fish; frozen, skipjack or stripe-bellied bonito, excluding fillets,
121 030343 livers, roes, and other fish meat of heading 0304
122 030344 Fish; frozen, bigeye tunas (Thunnus obesus), excluding fillets,
livers, roes, and other fish meat of heading 0304
Fish; frozen, Atlantic and Pacific bluefin tunas (Thunnus
123 030345 thynnus, Thunnus orientalis), excluding fillets, livers, roes, and

other fish meat of heading 0304
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124

030346

Fish; frozen, southern bluefin tunas (Thunnus maccoyii),
excluding fillets, livers, roes, and other fish meat of heading
0304

125

030349

Fish; frozen, tuna, n.e.c. in item no. 0303.4, excluding fillets,
livers, roes, and other fish meat of heading 0304

126

030351

Fish; frozen, herrings (Clupea harengus, Clupea pallasii),
excluding fillets, livers, roes, and other fish meat of heading
0304

127

030353

Fish; frozen, sardines (Sardina pilchardus, Sardinops spp.),
sardinella (Sardinella spp.), brisling or sprats (Sprattus
sprattus), excluding fillets, livers, roes, and other fish meat of
heading 0304

128

030354

Fish; frozen, mackerel (Scomber scombrus, Scomber
australasicus, Scomber japonicus), excluding fillets, livers,
roes, and other fish meat of heading 0304

129

030355

Fish; frozen, jack and horse mackerel (Trachurus spp.),
excluding fillets, livers, roes, and other fish meat of heading
0304

130

030356

Fish; frozen, cobia (Rachycentron canadum), excluding fillets,
livers, roes, and other fish meat of heading 0304

131

030357

Fish; frozen, swordfish (Xiphias gladius), excluding fillets,
livers, roes, and other fish meat of heading 0304

132

030359

Fish; frozen, n.e.c. in item no. 0303.5, excluding fillets, fish
meat of 0304, and edible fish offal of subheadings 0303.91 to
0303.99

133

030363

Fish; frozen, cod (Gadus morhua, Gadus ogac, Gadus
macrocephalus), excluding fillets, livers, roes, and other fish
meat of heading 0304
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Fish; frozen, haddock (Melanogrammus aeglefinus), excluding

134 030364 fillets, livers, roes, and other fish meat of heading 0304
Fish; frozen, coalfish (Pollachius virens), excluding fillets,
135 030365 livers, roes, and other fish meat of heading 0304
136 030366 Fish; frozen, hake (Merluccius spp., Urophycis spp.), excluding
fillets, livers, roes, and other fish meat of heading 0304
Fish; frozen, Alaska pollack (Theraga chalcogramma),
137 030367 excluding fillets, livers, roes, and other fish meat of heading
0304
Fish; frozen, blue whitings (Micromesistius poutassou,
138 030368 Micromesistius australis), excluding fillets, livers, roes, and
other fish meat of heading 0304
Fish; frozen, of Bregmacerotidae, Euclichthyidae, Gadidae,
Macrouridae, Melanonidae, Merlucciidae, Moridae,
139 030369 Muraenolepididae, other than cod, haddock, coalfish, hake,
Alaska pollack, blue whitings, excluding fillets, livers, roes,
other fish meat of 0304
Fish; frozen, dogfish and other sharks, excluding fillets, livers,
140 030381 roes, and other fish meat of heading 0304
Fish; frozen, rays and skates (Rajidae), excluding fillets, livers,
141 030382 roes, and other fish meat of heading 0304
Fish; frozen, toothfish (Dissostichus spp.), excluding fillets,
142 030383 livers, roes, and other fish meat of heading 0304
143 030384 Fish; frozen, seabass (Dicentrarchus spp.), excluding fillets,

livers, roes, and other fish meat of heading 0304
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Fish; frozen, n.e.c. in heading 0303, excluding fillets, livers,

144 030389 roes, and other fish meat of heading 0304
145 030391 Fish; frozen, livers, roes and milt
Fish; frozen, fish fins (other than shark fins), heads, tails, maws

146 030399 and other edible fish offal

147 030431 Fish fillets; fresh or chilled, tilapias (Oreochromis spp.)

148 030432 Fish fillets; fresh or chl[led, catfish (Pangasius spp., Silurus

spp., Clarias spp., Ictalurus spp.)

149 030433 Fish fillets; fresh or chilled, Nile perch (Lates niloticus)
Fish fillets; fresh or chilled, carp (Cyprinus carpio, Carassius
carassius, Ctenopharyngodon idellus, Hypophthalmichthys

150 030439 o . .

spp., Cirrhinus spp., Mylopharyngodon piceus), eels (Anguilla
spp.), and snakeheads (Channa spp.)
Fish fillets; fresh or chilled, salmon, Pacific (Oncorhynchus
nerka, Oncorhynchus gorbuscha, Oncorhynchus keta,

151 030441 Oncorhynchus tschawytscha, Oncorhynchus kisutch,

Oncorhynchus masou and Oncorhynchus rhodurus), Atlantic
(Salmo salar), Danube (Hucho hucho)
Fish fillets; fresh or chilled, trout (Salmo trutta, Oncorhynchus
mykiss, Oncorhynchus clarki, Oncorhynchus aguabonita,

152 030442 :

Oncorhynchus gilae, Oncorhynchus apache and
Oncorhynchus chrysogaster)
153 030443 Fish fillets; fresh or chilled, flat fish (Pleuronectidae, Bothidae,

Cynoglossidae, Soleidae, Scophthalmidae and Citharidae)

34|Page




www.taxguru.in

Fish fillets; fresh or chilled, of the families Bregmacerotidae,
154 030444 Euclichthyidae, Gadidae, Macrouridae, Melanonidae,
Merlucciidae, Moridae, and Muraenolepididae

155 030445 Fish fillets; fresh or chilled, swordfish (Xiphias gladius)
156 030446 Fish fillets; fresh or chilled, toothfish (Dissostichus spp.)
157 030447 Fish fillets; fresh or chilled, dogfish and other sharks
158 030448 Fish fillets; fresh or chilled, rays and skates (Rajidae)
159 030449 Fish fillets; fresh or chilled, other than fish of heading 0304.4

Fish meat, excluding fillets, whether or not minced; fresh or

160 030451 chilled, tilapias, catfish, carp, eels, Nile perch, and snakeheads
161 030452 Fish meat, excluding f|_IIets, whethe_r or not minced; fresh or
chilled, salmonidae

Fish meat, excluding fillets, whether or not minced; fresh or
162 030453 chilled, of the families Bregmacerotidae, Euclichthyidae,

Gadidae, Macrouridae, Melanonidae, Merlucciidae, Moridae,

and Muraenolepididae

Fish meat, excluding fillets, whether or not minced; fresh or
163 030454 chilled, swordfish (Xiphias gladius)

Fish meat, excluding fillets, whether or not minced; fresh or
164 030455 chilled, toothfish (Dissostichus spp.)

Fish meat; excluding fillets, whether or not minced; fresh or
165 030456 chilled, dogfish and other sharks
166 030457 Fish meat; excluding fillets, whether or not minced; fresh or

chilled, rays and skates (Rajidae)
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Fish meat; excluding fillets, whether or not minced; fresh or

167 030459 chilled, of fish n.e.c. in item no. 0304.5
168 030461 Fish fillets; frozen, tilapias (Oreochromis spp.)
169 030462 Fish fillets; frozen, _catflsh (Pangasius spp., Silurus spp.,
Clarias spp., Ictalurus spp.)
170 030463 Fish fillets; frozen, Nile Perch (Lates niloticus)
Fish fillets; frozen, carp (Cyprinus carpio, Carassius carassius,
Ctenopharyngodon idellus, Hypophthalmichthys spp., Cirrhinus
171 030469 . .
spp., Mylopharyngodon piceus), eels (Anguilla spp.), and
shakeheads (Channa spp.)
172 030471 Fish fillets; frozen, cod (Gadus morhua, Gadus ogac, Gadus
macrocephalus)
173 030472 Fish fillets; frozen, haddock (Melanogrammus aeglefinus)
174 030473 Fish fillets; frozen, coalfish (Pollachius virens)
175 030474 Fish fillets; frozen, hake (Merluccius spp., Urophycis spp.)
176 030475 Fish fillets; frozen, Alaska pollack (Theraga chalcogramma)
Fish fillets; frozen, of the families Bregmacerotidae,
177 030479 Euclichthyidae, Gadidae, Macrouridae, Melanonidae,

Merlucciidae, Moridae and Muraenolepididae other than cod,
haddock, coalfish, hake, and Alaska pollack
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Fish fillets; frozen, salmon, Pacific (Oncorhynchus nerka,
Oncorhynchus gorbuscha, Oncorhynchus keta, Oncorhynchus

178 030481 tschawytscha, Oncorhynchus kisutch, Oncorhynchus masou,
Oncorhynchus rhodurus), Atlantic (Salmo salar), and Danube
(Hucho hucho)
Fish fillets; frozen, trout (Salmo trutta, Oncorhynchus mykiss,
Oncorhynchus clarki, Oncorhynchus aguabonita,
179 030482 Oncorhynchus gilae, Oncorhynchus apache and
Oncorhynchus chrysogaster)
180 030483 Fish fillets; frozen, flat fish (Pleuronectidae, Bothidae,
Cynoglossidae, Soleidae, Scophthalmidae and Citharidae)
181 030484 Fish fillets; frozen, swordfish (Xiphias gladius)
182 030485 Fish fillets; frozen, toothfish (Dissostichus spp.)
183 030486 Fish fillets; frozen, herrings (Clupea harengus, Clupea pallasii)
184 030487 Fish fillets; frozen, tunas (of the genus Thunnus), skipjack or
stripe-bellied bonito (Euthynnus (Katsuwonus) pelamis)
185 030488 Fish fillets; frozen, dogfish, cher sharks, rays and skates
(Rajidae)
186 030489 Fish fillets; frozen, of fish n.e.c. in heading 0304.8
187 030491 Fish meat, excluding fl]lets, \{vhgther or not minced; frozen,
swordfish (Xiphias gladius)
188 030492 Fish meat, excludlng_flllets: Whet_her or not minced; frozen,
toothfish (Dissostichus spp.)
189 030493 Fish meat, excluding fillets, whether or not minced; frozen,

tilapias, catfish, carp, eels, Nile perch, and snakeheads
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190

030494

Fish meat, excluding fillets, whether or not minced; frozen,
Alaska Pollack (Theraga chalcogramma)

191

030495

Fish meat, excluding fillets, whether or not minced,; frozen, of
the families Bregmacerotidae, Euclichthyidae, Gadidae,
Macrouridae, Melanonidae, Merlucciidae, Moridae and
Muraenolepididae, other than Alaska Pollack (Theraga

chalcogramma)

192

030496

Fish meat, excluding fillets, whether or not minced; frozen,
dogfish and other sharks

193

030497

Fish meat, excluding fillets, whether or not minced; frozen, rays
and skates (Rajidae)

194

030499

Fish meat, excluding fillets, whether or not minced; frozen,
n.e.c. in item no. 0304.9

195

030520

Fish; livers and roes, dried, salted or in brine, smoked, whether
or not cooked before or during the smoking process

196

030531

Fish fillets; dried, salted or in brine, but not smoked, tilapias,
catfish, carp, eels, Nile perch, and snakeheads

197

030532

Fish fillets; dried, salted or in brine, but not smoked, of the
families Bregmacerotidae, Euclichthyidae, Gadidae,
Macrouridae, Melanonidae, Merlucciidae, Moridae and
Muraenolepididae

198

030539

Fish fillets; dried, salted or in brine, but not smoked, n.e.c. in
item no. 0305.3
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199

030541

Fish; smoked, whether or not cooked before or during
smoking, salmon, Pacific (Oncorhynchus nerka, gorbuscha,
keta, tschawytscha, kisutch, masou, rhodurus), Atlantic (Salmo
salar) and Danube (Hucho hucho), includes fillets, but
excludes edible fish offal

200

030542

Fish; smoked, whether or not cooked before or during
smoking, herrings (Clupea harengus, Clupea pallasii), includes
fillets, but excludes edible fish offal

201

030543

Fish; smoked, whether or not cooked before or during
smoking, trout (Salmo trutta, Oncorhynchus
mykiss/clarki/aguabonita/gilae/apache/chrysogaster), includes
fillets, but excludes edible fish offal

202

030544

Fish; smoked, whether or not cooked before or during
smoking, tilapias, catfish, carp, eels, Nile perch, and
shakeheads, includes fillets, but excludes edible fish offal

203

030549

Fish; smoked, whether or not cooked before or during
smoking, n.e.c. in item no. 0305.4, includes fillets, but excludes
edible fish offal

204

030551

Fish; dried, whether or not salted but not smoked, other than
edible fish offal, cod (Gadus morhua, Gadus ogac, Gadus
macrocephalus)

205

030552

Fish; dried, whether or not salted but not smoked, tilapias,
catfish, carp, eels, Nile perch, and snakeheads
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206

030553

Fish; dried, whether or not salted but not smoked, fish of the
families Bregmacerotidae, Euclichthyidae, Gadidae,
Macrouridae, Melanonidae, Merlucciidae, Moridae and
Muraenolepididae, other than cod

207

030554

Dried herrings, anchovies, sardines, sardinella, brisling or
sprats, mackerel (incl Indian, jack, or horse), seerfishes, jacks,
crevalles, cobia, silver pomfrets, Pacific saury, scads, capelin,

swordfish, Kawakawa, bonitos, marlins, sailfishes, spearfish

208

030559

Fish; dried, whether or not salted but not smoked, other than
edible fish offal, other than cod (Gadus morhua, Gadus ogac,
Gadus macrocephalus)

209

030561

Fish; salted or in brine, not dried or smoked, other than edible
fish offal, herrings (Clupea harengas, Clupea pallasii)

210

030562

Fish; salted or in brine, not dried or smoked, other than edible
fish offal, cod (Gadus morhua, Gadus ogac, Gadus
macrocephalus)

211

030563

Fish; salted or in brine, not dried or smoked, other than edible
fish offal, anchovies (Engrails spp.)

212

030564

Fish; salted or in brine, not dried or smoked, other than edible
fish offal, tilapias, catfish, carp, eels, Nile perch, and
snakeheads

213

030569

Fish; salted or in brine, not dried or smoked, other than edible
fish offal, n.e.c. in item no. 0305.6

214

030572

Fish; edible offal, fish heads, tails and maws

215

030579

Fish; edible offal, other than shark fins, fish heads, tails and
maws
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216

030611

Crustaceans; frozen, rock lobsters and other sea crawfish

(Palinurus spp., Panulirus spp., Jasus spp.), in shell or not,

smoked, cooked or not before or during smoking; in shell,
cooked by steaming or by boiling in water

217

030612

Crustaceans; frozen, lobsters (Homarus spp.), in shell or not,
smoked, cooked or not before or during smoking; in shell,
cooked by steaming or by boiling in water

218

030614

Crustaceans; frozen, crabs, in shell or not, smoked, cooked or
not before or during smoking; in shell, cooked by steaming or
by boiling in water

219

030615

Crustaceans; frozen, Norway lobsters (Nephrops norvegicus),
in shell or not, smoked, cooked or not before or during
smoking; in shell, cooked by steaming or by boiling in water

220

030616

Crustaceans; frozen, cold-water shrimps and prawns
(Pandalus spp., Crangon crangon), in shell or not, smoked,
cooked or not before or during smoking; in shell, cooked by

steaming or by boiling in water

221

030617

Crustaceans; frozen, shrimps and prawns, excluding cold-
water varieties, in shell or not, smoked, cooked or not before or
during smoking; in shell, cooked by steaming or by boiling in
water

222

030619

Crustaceans; frozen, n.e.c. in item no. 0306.1, in shell or not,
smoked, cooked or not before or during smoking; in shell,
cooked by steaming or by boiling in water; including edible

flours, meals, and pellets of crustaceans
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Crustaceans; live, fresh or chilled, rock lobsters and other sea

223 030631 crawfish (Palinurus spp., Panulirus spp., Jasus spp.), in shell or
not
224 030632 Crustaceans; live, fresh or c_:hllled, lobsters (Homarus spp.),
whether in shell or not
295 030633 Crustaceans; live, fresh or crrlll(l)lfd, crabs, whether in shell or
226 030634 Crustaceans; live, fresh or chlll_ed, Norway lobsters (Nephrops
norvegicus), in shell or not
Crustaceans; live, fresh or chilled, cold-water shrimps and
227 030635 .
prawns (Pandalus spp., Crangon crangon), in shell or not
298 030636 Crustacean;; live, fresh or chlllle.d, shrlmps and prawns
excluding cold-water varieties, in shell or not
9299 030639 Crustaceans; live, fresh or chilled, n.e.c. in item no. 0306.3, in
shell or not
Crustaceans; rock lobsters and other sea crawfish (Palinurus

230 030691 spp., Panulirus spp., Jasus spp.), smoked, cooked or not,

whether in shell or not, whether or not cooked before or during

smoking

Crustaceans; lobsters (Homarus spp.), smoked, cooked or not,

231 030692 whether in shell or not, whether or not cooked before or during
smoking

Crustaceans; crabs, smoked, cooked or not, whether in shell or

232 030693 ) :
not, whether or not cooked before or during smoking
Crustaceans; Norway lobsters (Nephrops norvegicus),

233 030694 smoked, cooked or not, whether in shell or not, whether or not

cooked before or during smoking
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Crustaceans; shrimps and prawns, smoked, cooked or not,

234 030695 whether in shell or not, whether or not cooked before or during
smoking

Crustaceans; smoked, whole, cooked or not, n.e.c. in item no.
235 | 030699 0306.9, in shell or not
236 030711 Molluscs; oysters, whether in shell or not, live, fresh or chilled
237 030712 Molluscs; oysters, whether in shell or not, frozen

Molluscs; oysters, whether in shell or not, frozen, dried, salted
238 030719 or in brine, smoked, cooked or not before or during the

smoking process
Molluscs; scallops, whether in shell or not, including queen
239 030721 scallops, of the genera Pecten, Chlamys or Placopecten, live,
fresh or chilled
240 030722 Molluscs; scallops and ot_her molluscs of the family Pectinidae,
whether in shell or not, frozen
Molluscs; scallops, whether in shell or not, including queen

241 030729 scallops of the genera Pecten, Chlamys or Placopecten,

frozen, dried, salted, in brine, or smoked, cooked or not before

or during the smoking process
242 030731 Molluscs; mussels (Mytllu_s spp., Perna s_pp.), whether in shell
or not, live, fresh or chilled
243 030732 Molluscs; mussels (Mytilus spp., Perna spp.), whether in shell
or not, frozen

Molluscs; mussels (Mytilus spp., Perna spp.), whether in shell

244 030739 or not, frozen, dried, salted, in brine, or smoked, cooked or not

before or during the smoking process
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Molluscs; cuttle fish and squid, whether in shell or not, live,

245 030742 fresh or chilled
246 030743 Molluscs; cuttle fish and squid, whether in shell or not, frozen
Molluscs; cuttle fish and squid, whether in shell or not, frozen,
247 030749 dried, salted, in brine, or smoked, cooked or not before or
during the smoking process
248 030751 Molluscs; octopus (Octopus spp.), live, fresh or chilled
249 030752 Molluscs; octopus (Octopus spp.), frozen
Molluscs; octopus (Octopus spp.), frozen, dried, salted, in
250 030759 brine, or smoked, cooked or not before or during the smoking
process
Molluscs; snails, other than sea snails, whether in shell or not,
251 030760 live, fresh, chilled, frozen, dried, salted, in brine, or smoked,
cooked or not before or during the smoking process
Molluscs; clams, cockles and ark shells (families Arcidae,
Arcticidae, Cardiidae, Donacidae, Hiatellidae, Mactridae,
252 030771 Mesodesmatidae, Myidae, Semelidae, Solecurtidae,
Solenidae, Tridacnidae and Veneridae), whether in shell or not,
live, fresh or chilled
Molluscs; clams, cockles, ark shells (Arcidae, Arcticidae,
Cardiidae, Donacidae, Hiatellidae, Mactridae,
253 030772 Mesodesmatidae, Myidae, Semelidae, Solecurtidae,

Solenidae, Tridacnidae and Veneridae), whether in shell or not,
frozen
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Molluscs; clams, cockles, ark shells (Arcidae, Arcticidae,
Cardiidae, Donacidae, Hiatellidae, Mactridae,

254 030779 Mesodesmatidae, Myidae, Semelidae, Solecurtidae,

Solenidae, Tridacnidae and Veneridae), whether in shell or not,

other than live, fresh or chilled
255 030781 Molluscs; abalone (Haliotis spp.), \_Nhether in shell or not, live,
fresh or chilled
256 030782 Molluscs; stromboid conqhs (Strombus gpp.), whether in shell
or not, live, fresh or chilled
057 030783 Molluscs; abalone (Haliotis spp.), whether in shell or not,
frozen
258 030784 Molluscs; stromboid conchs (Strombus spp.), whether in shell
or not, frozen

Molluscs; abalone (Haliotis spp.), whether in shell or not, dried,

259 030787 salted, in brine, or smoked, cooked or not before or during the
smoking process

Molluscs; stromboid conchs (Strombus spp.), whether in shell

260 030788 or not, dried, salted, in brine, or smoked, cooked or not before
or during the smoking process
Molluscs; n.e.c. in heading 0307, whether in shell or not, live,
261 030791 fresh or chilled, includes flours, meals, and pellets of molluscs,
fit for human consumption

262 030792 Molluscs; n.e.c. in heading 0307, whether in shell or not, frozen

Molluscs; n.e.c. in heading 0307, whether in shell or not, other
263 030799 than live, fresh or chilled, includes flours, meals, and pellets of

molluscs, fit for human consumption
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264

030811

Aquatic invertebrates; sea cucumbers (Stichopus japonicus,
Holothurioidea), live, fresh or chilled

265

030812

Aquatic invertebrates; sea cucumbers (Stichopus japonicus,
Holothuroidea), frozen

266

030819

Aquatic invertebrates; sea cucumbers (Stichopus japonicus,
Holothurioidea), frozen, dried, salted or in brine, smoked,
whether or not cooked before or during the smoking process

267

030821

Aquatic invertebrates; sea urchins (Strongylocentrotus spp.,
Paracentrotus lividus, Loxechinus albus, Echichinus
esculentus), live, fresh or chilled

268

030822

Aquatic invertebrates; sea urchins (Strongylocentrotus spp.,
Paracentrotus lividus, Loxechinus albus, Echinus esculentus),
frozen

269

030829

Aquatic invertebrates; sea urchins (Strongylocentrotus spp.,
Paracentrotus lividus, Loxechinus albus, Echichinus
esculentus), frozen, dried, salted or in brine, smoked, whether
or not cooked before or during smoking process

270

030830

Aquatic invertebrates; jellyfish (Rhopilema spp.), live, fresh,
chilled, frozen, dried, salted or in brine, smoked, whether or not
cooked before or during smoking

271

030890

Aquatic invertebrates; other than crustaceans, molluscs, sea
urchins, sea cucumbers and jellyfish, live, fresh, chilled, frozen,
dried, salted or in brine, smoked, cooked or not before or
during smoking, includes edible flours, meals, and pellets
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272

030910

Flours, meals and pellets of fish, fit for human consumption

273

030990

Flours, meals and pellets of crustaceans, molluscs and other
aquatic invertebrates, fit for human consumption

274

040110

Dairy produce; milk and cream, not concentrated, not
containing added sugar or other sweetening matter, of a fat
content, by weight, not exceeding 1%

275

040120

Dairy produce; milk and cream, not concentrated, not
containing added sugar or other sweetening matter, of a fat
content, by weight, exceeding 1% but not exceeding 6%

276

040140

Dairy produce; milk and cream, not concentrated, not
containing added sugar or other sweetening matter, of a fat
content, by weight, exceeding 6% but not exceeding 10%

277

040150

Dairy produce; milk and cream, not concentrated, not
containing added sugar or other sweetening matter, of a fat
content, by weight, exceeding 10%

278

040210

Dairy produce; milk and cream, concentrated or containing
added sugar or other sweetening matter, in powder, granules
or other solid forms, of a fat content not exceeding 1.5% (by

weight)

279

040221

Dairy produce; milk and cream, concentrated, not containing
added sugar or other sweetening matter, in powder, granules
or other solid forms, of a fat content exceeding 1.5% (by
weight)
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280

040229

Dairy produce; milk and cream, containing added sugar or
other sweetening matter, in powder, granules or other solid
forms, of a fat content exceeding 1.5% (by weight)

281

040291

Dairy produce; milk and cream, concentrated, not containing
added sugar or other sweetening matter, other than in powder,
granules or other solid forms

282

040299

Dairy produce; milk and cream, containing added sugar or
other sweetening matter, other than in powder, granules or
other solid forms

283

040320

Dairy produce; yoghurt, whether or not concentrated or
containing added sugar or other sweetening matter or
flavoured or containing added fruit, nuts or cocoa

284

040390

Dairy produce; buttermilk, curdled milk or cream, kephir,
fermented or acidified milk or cream, whether or not
concentrated or containing added sweetening, flavouring, fruit
or cocoa (excluding yoghurt)

285

040410

Dairy produce; whey, whether or not concentrated or
containing added sugar or other sweetening matter

286

040490

Dairy produce; natural milk constituents (excluding whey),
whether or not containing added sugar or other sweetening
matter, n.e.c. in chapter 04

287

040510

Dairy produce; derived from milk, butter

288

040520

Dairy produce; dairy spreads

289

040590

Dairy produce; fats and oils derived from milk (other than butter
or dairy spreads)
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Dairy produce; fresh cheese (including whey cheese), not

290 040610 fermented, and curd
291 040620 Dairy produce; cheese of all kinds, grated or powdered
292 040630 Dairy produce; cheese, processed (not grated or powdered)
Dairy produce; cheese, blue-veined and other cheese
293 040640 containing veins produced by Penicillium roqueforti (not grated,
powdered or processed)
294 040690 Dairy produce; cheese (not grqted, powdered or processed),
n.e.c. in heading no. 0406
295 040711 Birds' eggs, in shell; fresh, fertilised eggs for incubation, of
fowls of the species Gallus domesticus (domestic hens)

296 040719 Birds' eggs, in shell; fresh, fertilised eggs for incubation, other

than fowls of the species Gallus domesticus (domestic hens)
297 040721 Birds' eggs, in shell; fresh, not for mcubatlor_\, of fowls of the

species Gallus domesticus (domestic hens)
208 040729 Birds' eggs, in sh_ell; fresh, not for |r_1cubat|on, other than fowls
of the species Gallus domesticus (domestic hens)
299 040790 Birds' eggs, in shell; preserved or cooked
300 040811 Eggs; birds' eggs, yolks, dried, Whethe_r or not containing
added sugar or other sweetening matter
Eggs; birds' eggs, yolks, fresh, cooked by steaming or by

301 040819 boiling in water, moulded, frozen or otherwise preserved,

whether or not containing added sugar or other sweetening
matter
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Eggs; birds' eggs (not in shell, excluding yolks only), dried,

302 040891 whether or not containing added sugar or other sweetening
matter
Eggs; birds' eggs (not in shell, excluding yolks only), fresh,
cooked by steaming or boiling in water, moulded, frozen,
303 040899 . .
otherwise preserved, whether or not containing added sugar or
other sweetening matter
304 040900 Honey; natural
305 041010 Animal products; insects
306 041090 Animal products;_e_dlble products of animal origin, not
elsewhere specified or included, other than insects
307 050210 Animal products; hair and bristles, of pigs, hogs or boars, and
waste thereof
Animal products; badger hair and other brush making hair and
308 050290 waste of such bristles or hair, n.e.c. in heading no. 0502
(excluding horsehair)
Animal products; guts, bladders and stomachs of animals
309 050400 (other than fish), whole and pieces thereof, fresh, chilled,
frozen, salted, in brine, dried or smoked
Animal products; feathers and down used for stuffing, not
310 050510 further worked than cleaned, disinfected or treated for
preservation
Animal products; skins and other parts of birds, feathers and
311 050590 down (not for stuffing), powder and waste of such, not further
worked than cleaned, disinfected or treated for preservation
312 050610 Animal products; ossein and bones treated with acid
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313

050690

Animal products; bones and horn-cores and powder or waste
of such, unworked, defatted, simply prepared (not cut to
shape), or treated with acid or degelatinised, n.e.c. in heading
no. 0506

314

050710

Animal products; ivory, unworked or simply prepared but not
cut to shape, ivory powder and waste

315

050790

Animal products; tortoise-shell, whalebone and whalebone
hair, horns, antlers, hooves, nails, claws and beaks, unworked
or simply prepared but not cut to shape, waste and powder of

these products

316

050800

Animal products; coral and similar materials, shells of molluscs,
crustaceans, echinoderms, cuttle-bone, unworked or simply
prepared but not cut to shape, powder and waste thereof

317

051000

Animal products; ambergris, castoreum, civet, musk,
cantharides, bile (dried or not) glands and other animal
products, for pharmaceutical purposes, fresh, chilled, frozen or
otherwise provisionally preserved

318

051191

Animal products; of fish or crustaceans, molluscs or other
aguatic invertebrates; dead animals of chapter 03, unfit for
human consumption

319

051199

Animal products; n.e.c. in chapter 5

320

060110

Plants, live; bulbs, tubers, tuberous roots, corms, crowns and
rhizomes, dormant

321

060120

Plants, live; bulbs, tubers, tuberous roots, corms, crowns and
rhizomes, in growth or in fLower, chicory plants and roots other
than of heading no. 1212
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322 060210 Plants, live; unrooted cuttings and slips
393 060220 Plants, live; edible fruit or nut trees, shrubs and bushes,
grafted or not
324 060230 Plants, live; rhododendrons and azaleas, grafted or not
325 060240 Plants, live; roses, grafted or not
326 060290 Plants, live; n.e.c. in heading no. 0602
307 060311 FLowers, cut; roses, fLowers and buds of a kind suitable for
bouquets or ornamental purposes, fresh
308 060312 FLowers, cut; carnations, fLowers and buds of a kind suitable
for bouquets or ornamental purposes, fresh
329 060313 FLowers, cut; orchids, fLowers and buds of a kind suitable for
bouquets or ornamental purposes, fresh
FLowers, cut; chrysanthemums, fLowers and buds of a kind
330 060314 .
suitable for bouquets or ornamental purposes, fresh
FLowers, cut; lilies (Lilium spp.), fLowers and fLower buds of a
331 060315 ) )
kind suitable for bouquets or ornamental purposes, fresh
FLowers, cut; fLowers and buds of a kind suitable for bouquets
332 060319 or ornamental purposes, fresh, other than roses, carnations,
orchids, chrysanthemums or lillies
FLowers, cut; fLowers and fLower buds of a kind suitable for
333 060390 bouquets or ornamental purposes, dried, dyed, bleached,
impregnated or otherwise prepared
Foliage, branches and other parts of plants, without fLowers or
334 060420 fLower buds, and grasses, mosses and lichens; suitable for

bouquets or for ornamental purposes, fresh
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Foliage, branches and other parts of plants, without fLowers or
fLower buds, and grasses, mosses and lichens; suitable for

335 060490 bouquets or for ornamental purposes, dried, dyed, bleached,
impregnated or otherwise prepared

336 070110 Vegetables; seed potatoes, fresh or chilled

337 070190 Vegetables; potatoes (other than seed), fresh or chilled

338 070200 Vegetables; tomatoes, fresh or chilled

339 070310 Vegetables, alliaceous; onions and shallots, fresh or chilled

340 070320 Vegetables, alliaceous; garlic, fresh or chilled

Vegetables, alliaceous; leeks and other kinds n.e.c. in heading
341 070330 no. 0703, fresh or chilled
342 070410 Vegetables, brassica; caullfLow_ers and headed broccoli, fresh
or chilled
343 070420 Vegetables, brassica; brussel sprouts, fresh or chilled
344 070490 Vegetables, brassica; edible, n.e.c.in heading no. 0704, fresh
or chilled
345 070511 Vegetables; cabbage (head) [ettuce (lactuca sativa), fresh or
chilled

346 070519 Vegetables; lettuce (lactuca sativa), _(other than cabbage
lettuce), fresh or chilled

347 070521 Vegetables; witloff chicory (C|chor.|um intybus var. foliosum),

fresh or chilled

348 070529 Vegetables; chlcor_y (cichorium spp.), (other than witloof
chicory), fresh or chilled

349 070610 Vegetables, root; carrots and turnips, fresh or chilled

350 070690 Vegetables, root; salad beetroot, salsify, celeric, radishes and

similar edible roots, fresh or chilled
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351 070700 Vegetables; cucumbers and gherkins, fresh or chilled
352 070810 Vegetables, leguminous; peas (plsum_satlvum), shelled or
unshelled, fresh or chilled
Vegetables, leguminous; beans (vigna spp., phaseolus spp.),
353 070820 shelled or unshelled, fresh or chilled
354 070890 Vegetables, leguminous; (other than peas and beans), shelled
or unshelled, fresh or chilled
355 070920 Vegetables; asparagus, fresh or chilled
356 070930 Vegetables; aubergines, (e.g. plants), fresh or chilled
357 070940 Vegetables; celery (other than celeriac), fresh or chilled
358 070951 Vegetables; mushrooms of the genus Agaricus, fresh or chilled
359 070952 Vegetables; mushrooms of the genus Boletus, fresh or chilled
360 070953 Vegetables; mushrooms of th_e genus Cantharellus, fresh or
chilled
361 070954 Vegetables; shiitake mushroo_ms (Lentinus edodes), fresh or
chilled
Vegetables; matsutake mushrooms (Tricholoma matsutake,
362 070955 Tricholoma magnivelare, Tricholoma anatolicum, Tricholoma
dulciolens, Tricholoma caligatum), fresh or chilled
363 070956 Vegetables; truffles (Tuber spp.), fresh or chilled
364 070959 Vegetables; truffles an_d mushrooms (ot_her than of the genus
Agaricus), fresh or chilled
365 070960 Vegetables; frwts_of the genus capsicum or of the genus
pimenta, fresh or chilled
366 070970 Vegetables; spinach, New Zealand spinach and orache

spinach (garden spinach), fresh or chilled
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367 070991 Vegetables; globe artichokes, fresh or chilled
368 070992 Vegetables; olives, fresh or chilled
369 070993 Vegetables; pumpkins, squash aqd gourds (Cucurbita spp.),
fresh or chilled
370 070999 Vegetables; edible, n.e.c. in chapter 07, fresh or chilled
371 071010 Vegetables; potatoes, un_cooked or cooked by steaming or
boiling in water, frozen
Vegetables, leguminous; peas (pisum sativum), shelled or
372 071021 unshelled, uncooked or cooked by steaming or boiling in water,
frozen
Vegetables, leguminous; beans (vigna spp., phaseolus spp.),
373 071022 shelled or unshelled, uncooked or cooked by steaming or
boiling in water, frozen
Vegetables, leguminous; (other than peas or beans), shelled or
374 071029 unshelled, uncooked or cooked by steaming or boiling in water,
frozen
Vegetables; spinach, New Zealand spinach and orache
375 071030 spinach (garden spinach), uncooked or cooked by steaming or
boiling in water, frozen
376 071040 Vegetables; sweetcor_r_l, ur)cooked or cooked by steaming or
boiling in water, frozen
377 071080 Vegetables; uncookeo_l or coo_ked by steaming or boiling in
water, n.e.c. in heading no. 0710, frozen
378 071090 Vegetable mixtures; _unc_ooked or cooked by steaming or
boiling in water, frozen
Vegetables; mushrooms of the genus Agaricus, provisionally
379 071151 preserved but unsuitable in that state for immediate

consumption
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Vegetables; mushrooms other than of the genus Agaricus,

380 071159 provisionally preserved but unsuitable in that state for
immediate consumption
Vegetables and mixed vegetables; n.e.c. in heading no. 0711,
381 071190 provisionally preserved but unsuitable in that state for
immediate consumption
Vegetables; mixtures of vegetables n.e.c. in heading no. 0712,
382 071290 whole, cut, sliced, broken or in powder but not further
prepared, dried
383 071310 Vegetables, leguminous; peas (pisum s_,atlvgm), shelled,
whether or not skinned or split, dried
384 071320 Vegetables, leguminous; ch_lckpeas (garban_zos), shelled,
whether or not skinned or split, dried
Vegetables, leguminous; beans of the species vigna mungo (l.)
385 071331 hepper or vigna radiata (l.) wilczek, shelled, whether or not
skinned or split, dried
Vegetables, leguminous; small red (adzuki) beans (phaseolus
386 071332 or vigna angularis), shelled, whether or not skinned or split,
dried
Vegetables, leguminous; kidney beans, including white pea
387 071333 beans (phaseolus vulgaris), shelled, whether or not skinned or
split, dried
Vegetables, leguminous; bambara beans (Vigna subterranea
388 071334 or Voandzeia subterranea), shelled, whether or not skinned or
split, dried
389 071335 Vegetables, leguminous; cow peas (Vigna unguiculata),

shelled, whether or not skinned or split, dried
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Vegetables, leguminous; lentils, shelled, whether or not

390 071340 skinned or split, dried
Vegetables, leguminous; broad beans (vicia faba var. major)
391 071350 and horse beans (vicia faba var. equina and vicia faba var.
minor), shelled, whether or not skinned or split, dried
392 071360 Vegetables, leguminous; pigeon peas (Cajgnus_ cajan), shelled,
whether or not skinned or split, dried
393 071390 Vegetables, leguminous; n.e.c.in headlng no. 0713, shelled,
whether or not skinned or split, dried
Vegetable roots and tubers; manioc (cassava), with High
394 071410 starch or inulin content, fresh, chilled, frozen or dried, whether
or not sliced or in the form of pellets
Vegetable roots and tubers; sweet potatoes, with High starch
395 071420 or inulin content, fresh, chilled, frozen or dried, whether or not
sliced or in the form of pellets
Vegetable roots and tubers; arrowroot, salep, Jerusalem
artichokes and similar roots and tubers (not manioc, sweet
396 071490 potatoes, yams, taro or yautia), High starch or inulin content,
fresh, chilled, frozen, dried, sliced or not, or in pellet form; sago
pith
397 080111 Nuts, edible; coconuts, desiccated
398 080112 Nuts, edible; coconuts, in the inner shell (endocarp)
399 080119 Nuts, edible; coconuts, _fresh or dried, other than desiccated or
in the inner shell (endocarp)
400 080121 Nuts, edible; brazil nuts, fresh or dried, in shell
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401 080122 Nuts, edible; brazil nuts, fresh or dried, shelled
402 080131 Nuts, edible; cashew nuts, fresh or dried, in shell
403 080132 Nuts, edible; cashew nuts, fresh or dried, shelled
404 080211 Nuts, edible; almonds, fresh or dried, in shell
405 080212 Nuts, edible; almonds, fresh or dried, shelled
406 080221 Nuts, edible; hazelnuts or f||_berts (corylus spp.), fresh or dried,
in shell
407 080222 Nuts, edible; hazelnuts or filberts (corylus spp.), fresh or dried,
shelled
408 080231 Nuts, edible; walnuts, fresh or dried, in shell
409 080232 Nuts, edible; walnuts, fresh or dried, shelled
410 080241 Nuts, edible; chestnuts (Castanea spp.), fresh or dried, in shell
411 080242 Nuts, edible; chestnuts (Castanea spp.), fresh or dried, shelled
412 080251 Nuts, edible; pistachios, fresh or dried, in shell
413 080252 Nuts, edible; pistachios, fresh or dried, shelled
414 080261 Nuts, edible; macadamia, fresh or dried, in shell
415 080262 Nuts, edible; macadamia, fresh or dried, shelled
416 080270 Nuts, edible; kola nuts (Cola spp.), fresh or dried, whether or
not shelled or peeled
417 080280 Nuts, edible; areca nuts, fresh or dried, whether or not shelled
or peeled
418 080291 Nuts, edible; pine nuts, fresh or dried, in shell
419 080292 Nuts, edible; pine nuts, fresh or dried, shelled
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Nuts, edible; n.e.c. in heading 0801 and 0802, fresh or dried,

420 080299 whether or not shelled or peeled

421 080310 Fruit, edible; plantains, fresh or dried

422 080390 Fruit, edible; bananas, other than plantains, fresh or dried

423 080410 Fruit, edible; dates, fresh or dried

424 080420 Fruit, edible; figs, fresh or dried

425 080430 Fruit, edible; pineapples, fresh or dried

426 080440 Fruit, edible; avocados, fresh or dried

497 080450 Fruit, edible; guavas, mangdor(iaesdand mangosteens, fresh or

428 080510 Fruit, edible; oranges, fresh or dried

429 080521 Fruit, edible; mandarins (including tangerines and satsumas),

fresh or dried
430 080522 Fruit, edible; clementines, fresh or dried
431 080529 Fruit, edible; tangelos, wilkings gnd similar citrus hybrid, fresh
or dried

432 080540 Fruit, edible; grapefruit, including pomelos, fresh or dried
Fruit, edible; lemons (Citrus limon, Citrus limonum), limes

433 080550 (Citrus aurantifolia , Citrus latifolia), fresh or dried

434 080590 Fruit, edible; citrus fruit n.e.(;:r.itlar(ljI heading no. 0805, fresh or

435 080610 Fruit, edible; grapes, fresh

436 080620 Fruit, edible; grapes, dried

437 080711 Fruit, edible; watermelons, fresh

438 080719 Fruit, edible; melons, other than watermelons, fresh

439 080720 Fruit, edible; papaws (papayas), fresh

440 080810 Fruit, edible; apples, fresh

441 080830 Fruit, edible; pears, fresh

442 080840 Fruit, edible; quinces, fresh

443 080910 Fruit, edible; apricots, fresh
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444 080921 Fruit, edible; sour cherries (Prunus cerasus), fresh
445 080929 Fruit, edible; cherries, other than sour cherries (Prunus
cerasus), fresh

446 080930 Fruit, edible; peaches, including nectarines, fresh

447 080940 Fruit, edible; plums and sloes, fresh

448 081010 Fruit, edible; strawberries, fresh

449 081020 Fruit, edible; raspberries, blgckberrles, mulberries, and

loganberries, fresh
450 081030 Fruit, edible; black, white or red currants and gooseberries,
fresh
451 081040 Fruit, edible; cranberries, bllt_)e_rrles and other fruits of the
genus vaccinium, fresh

452 081050 Fruit, edible; kiwifruit, fresh

453 081060 Fruit, edible; durians, fresh

454 081070 Fruit, edible; persimmons, fresh

455 081090 Fruit, edible; fruits n.e.c. in heading no. 0801 to 0810, fresh

456 081340 Fruit, edible; fruit n.e.c. in heading no. 0812, dried

457 090111 Coffee; not roasted or decaffeinated

458 090112 Coffee; decaffeinated, not roasted

459 090121 Coffee; roasted, not decaffeinated

460 090122 Coffee; roasted, decaffeinated

461 090190 Coffee; husks and skins, coffee sub_stltutes containing coffee in

any proportion

462 090210 Tea, green; (not fermented), in |mmed|ate packings of a
content not exceeding 3kg

463 090220 Tea, green; (not fermented), in |mmed|ate packings of a

content exceeding 3kg
464 090230 Tea, black; (fermented) and partly fermented tea, in immediate

packings of a content not exceeding 3kg
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Tea, black; (fermented) and partly fermented tea, in immediate

465 090240 packings of a content exceeding 3kg

466 090300 Mate

467 090411 Spices; pepper (of the genus piper), neither crushed nor
ground

468 090412 Spices; pepper (of the genus piper), crushed or ground

469 090421 Spices; fruits of the genus Capsicum or Pimenta, dried, neither

crushed nor ground

470 090422 Spices; fruits of the genus Capsicum or Pimenta, crushed or
ground

471 090510 Spices; vanilla, neither crushed nor ground

472 090520 Spices; vanilla, crushed or ground

473 090611 Spices; cinnamon (Cinnamomum zeylanicum Blume), neither

crushed nor ground
Spices; cinnamon and cinnamon-tree fLowers, other than
474 090619 cinnamon (Cinnamomum zeylanicum Blume), neither crushed
nor ground

475 090620 Spices; cinnamon and cinnamon-tree fLowers, crushed or
ground

476 090710 Spices; cloves (whole fruit, cloves and stems), neither crushed

nor ground

477 090720 Spices; cloves (whole fruit, cloves and stems), crushed or
ground

478 090811 Spices; nutmeg, neither crushed nor ground

479 090812 Spices; nutmeg, crushed or ground

480 090821 Spices; mace, neither crushed nor ground

481 090822 Spices; mace, crushed or ground

482 090831 Spices; cardamoms, neither crushed nor ground

483 090832 Spices; cardamoms, crushed or ground

484 090921 Spices; coriander seeds, neither crushed nor ground
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485 090922 Spices; coriander seeds, crushed or ground

486 090931 Spices; cumin seeds, neither crushed nor ground

487 090932 Spices; cumin seeds, crushed or ground

488 090961 Spices; seeds qf anise, badian, caraway or fennel; juniper
berries, neither crushed nor ground

489 090962 Spices; seeds of anise, badian, caraway or fennel; juniper

berries, crushed or ground

490 091011 Spices; ginger, neither crushed nor ground

491 091012 Spices; ginger, crushed or ground

492 091020 Spices; saffron

493 091030 Spices; turmeric (curcuma)

494 091091 Spices; mixtures of 2 or more products of different headings

495 091099 Spices; n.e.c. in heading no. 0910

496 100111 Cereals; wheat and meslin, durum wheat, seed

497 100210 Cereals; rye, seed

498 100290 Cereals; rye, other than seed

499 100310 Cereals; barley, seed

500 100390 Cereals; barley, other than seed

501 100410 Cereals; oats, seeds

502 100490 Cereals; oats, other than seed

503 100510 Cereals; maize (corn), seed

504 100590 Cereals; maize (corn), other than seed

505 100620 Cereals; husked (brown) rice

506 100630 Cereals; rice, seml-mll!ed or wholly milled, whether or not

polished or glazed

507 100640 Cereals; rice, broken

508 100710 Cereals; grain sorghum, seed

509 100790 Cereals; grain sorghum, other than seed

510 100810 Cereals; buckwheat

511 100821 Cereals; millet, seed

512 100829 Cereals; millet, other than seed
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513 100830 Cereals; canary seeds
514 100840 Cereals; fonio (Digitaria spp.)
515 100850 Cereals; quinoa (Chenopodium quinoa)
516 100860 Cereals; triticale
517 100890 Cereals; n.e.c. in chapter 10
518 110220 Cereal flour; of maize (corn)
519 110290 Cereal flours; other than wheat, meslin, and maize (corn)
520 110311 Cereal groats and meal; of wheat
521 110313 Cereal groats and meal; of maize (corn)
522 110319 Cereal groats and meal; n.e.c. in heading no. 1103
523 110320 Cereal pellets
524 110412 Cereal grains; rolled or flaked, of oats
525 110419 Cereal grains; rolled or flaked, other than oats
526 110422 Cereal grains; worked (e.g. hulled, pearled, sliced or kibbled)
of oats
507 110423 Cereal grains; worked (e.g. h_ulled, pearled, sliced or kibbled)
of maize (corn)
Cereal grains; worked, other than rolled or flaked (e.g. Hulled,
528 110429 pearled, sliced or kibbled) of cereals, excluding oats and
maize, and rice of heading no.1006
529 110430 Cereal; germ of cereals, whole, rolled, flaked or ground
530 110630 Flour, meal and powder; of the products of chapter 8
531 110900 Wheat gluten; whether or not dried
532 120110 Soya beans; seed, whether or not broken
533 120190 Soya beans; other than seed, whether or not broken
534 120230 Ground-nuts; seed, not roasted or otherwise cooked, whether

or not shelled or broken
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Ground-nuts; other than seed, not roasted or otherwise

535 120241 cooked, in shell
Ground-nuts; other than seed, not roasted or otherwise

536 120242 cooked, shelled, whether or not broken,

537 120300 Copra

538 120400 Oil seeds; linseed, whether or not broken

539 120510 Oil seeds; Low erucic acid rape or colza seeds, whether or not
broken

540 120590 Oil seeds; rape or colza seeds, other than Low erucic, whether

or not broken

541 120600 Oil seeds; sunfLower seeds, whether or not broken

542 120710 Oil seeds; palm nuts and kernels, whether or not broken

543 120721 Oil seeds; cotton seeds, seed, whether or not broken

544 120729 Oil seeds; cotton seeds, other than seed, whether or not
broken

545 120730 Oil seeds; castor oil seeds, whether or not broken

546 120740 Oil seeds; sesamum seeds, whether or not broken

547 120750 Oil seeds; mustard seeds, whether or not broken

548 120760 Oil seeds; saffLower (Carthamus tinctorius) seeds, whether or

not broken

549 120770 Oil seeds; melon seeds, whether or not broken

550 120791 Oil seeds; poppy seeds, whether or not broken

551 120799 Oil seeds and oleaginous fruits; n.e.c. in heading no. 1207,

whether or not broken
552 120810 Flours and meals; of soya beans
553 120890 Flours and meals of oil seeds or oleaginous fruits; excluding

soya beans and mustard seeds
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554 120910 Seed; sugar beet seeds, of a kind used for sowing
555 120921 Seeds of forage plants; lucerne (glfalfa) seeds, of a kind used
for sowing
556 120922 Seeds of forage plants; clover (Trlfo[lum spp.) seeds, of a kind
used for sowing
557 120923 Seeds of forage plants; fescge seeds, of a kind used for
sowing
558 120924 Seeds of forage plants; Ken'gucky blue grass _(Poa pratensis L.)
seeds, of a kind used for sowing
559 120925 Seeds_of forage plants; rye grass (L(_)Ilum multlflorum_ Lam.,
Lolium perenne L.) seeds, of a kind used for sowing
Seeds of forage plants; other than lucerne, clover, fescue,
560 120929 Kentucky blue grass, and rye grass seeds, of a kind used for
sowing
561 120930 Seeds of herbaceous plant_s; cultivated prln_C|paIIy for their
fLowers, of a kind used for sowing
562 120991 Seeds; vegetable seeds, of a kind used for sowing
563 120999 Seeds; n.e.c. in heading 1209, of a kind used for sowing
564 121010 Hop cones; neither ground nor powdered nor in the form of
pellets
565 121020 Hop cones; ground, powdered or in the form of pellets; lupulin
Ginseng roots, used primarily in perfumery, in pharmacy or for
566 121120 insecticidal, fungicidal or similar purposes; fresh or dried,
whether or not cut, crushed or powdered
Coca leaf; used primarily in perfumery, in pharmacy or for
567 121130 insecticidal, fungicidal or similar purposes, fresh or dried,

whether or not crushed or powdered
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568

121140

Poppy straw; used primarily in perfumery, in pharmacy or for
insecticidal, fungicidal or similar purposes, fresh or dried,
whether or not crushed or powdered

569

121150

Ephedra, of a kind used primarily in perfumery, in pharmacy or
for insecticidal, fungicidal or similar purposes, fresh, chilled,
frozen or dried, whether or not cut, crushed or powdered

570

121160

Bark of African cherry (Prunus africana); of a kind used
primarily in perfumery, in pharmacy or for insecticidal,
fungicidal or similar purposes, fresh, chilled, frozen or dried,
whether or not cut, crushed or powdered

571

121190

Plants and parts (including seeds and fruits) n.e.c. in heading
no. 1211, used primarily in perfumery, pharmacy or for
insecticidal, fungicidal purposes; fresh or dried, whether or not
cut, crushed or powdered

572

121221

Seaweeds and other algae; fit for human consumption, fresh,
chilled, frozen or dried, whether or not ground

573

121291

Sugar beet; fit for human consumption, fresh, chilled, frozen or
dried, whether or not ground

574

121292

Locust beans (carob); fit for human consumption, fresh, chilled,
frozen or dried, whether or not ground

575

121293

Sugar cane; fit for human consumption, fresh, chilled, frozen or
dried, whether or not ground

576

121294

Chicory roots (Chicorium intybus sativum); fit for human
consumption, fresh, chilled, frozen or dried, whether or not
ground
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Vegetable products; fit for human consumption, n.e.c. in

577 121299 heading no. 1212, fresh, chilled, frozen or dried, whether or not
ground
578 130120 Gum Arabic
579 130190 Natural gums, resins, gum-resins and oleoresins, n.e.c. in
heading no. 1301
580 130211 Vegetable saps and extracts; opium
581 130212 Vegetable saps and extracts; of liquorice
582 130213 Vegetable saps and extracts; of hops
583 130214 Vegetable saps and extracts; of ephedra
584 130219 Vegetable saps and extracts; n.e.c. in item no. 1302.1
585 130220 Pectic substances; pectinates and pectates
586 130231 Mucilages and thlc_keners; agar-agar, whether or not modified,
derived from vegetable products
Mucilages and thickeners; whether or not modified, derived
587 130232
from locust beans, locust bean seeds or guar seeds
Mucilages and thickeners; whether or not modified, derived
588 130239 from vegetable products, n.e.c. in item no. 1302.3
589 140120 Rattans used primarily for plaiting
590 140190 Vegetable materials Qf a klnc_i used primarily for plaiting; n.e.c.
in heading no. 1401
591 140420 Vegetable products; cotton linters
592 140490 Vegetable products; n.e.c. in chapter 14
593 150410 Oils of fish; flsh-llver oils and thelr fractlons_, _vvhether or not
refined, but not chemically modified
594 150420 Fats and oils and their fractions; of fish, (excluding liver-oils)
595 150430 Fats and oils and their fractions; of marine mammals
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Vegetable oils; soya-bean oil and its fractions, crude, whether

596 150710 or not degummed, not chemically modified
597 150790 Vegetable oils; soya-bean oil and its fractions, other than
crude, whether or not refined, but not chemically modified
598 150810 Vegetable oils; ground-n.ut oil and its fractions, crude, not
chemically modified
599 150890 Vegetable oils; ground-nut oil and its fractions, other than
crude, whether or not refined, but not chemically modified
Vegetable oils; olive oil and its fractions, extra virgin olive oil,
600 150920 whether or not refined, but not chemically modified
Vegetable oils; olive oil and its fractions, virgin olive oil,
601 150930 whether or not refined, but not chemically modified
Vegetable oils; olive oil and its fractions, virgin olive oils n.e.c.
602 150940 in heading 1509, whether or not refined, but not chemically
modified
Vegetable oils; olive oil and its fractions, other than virgin,
603 150990 whether or not refined, but not chemically modified
Vegetable oils; crude olive pomace oil and their fractions,
604 151010 obtained solely from olives, whether or not refined, but not
chemically modified
Vegetable oils; oils and their fractions n.e.c. in heading 1510,
605 151090 obtained solely from olives, whether or not refined, but not

chemically modified, including blends of these oils or fractions
with oils or fractions of heading no. 1509
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Vegetable oils; palm oil and its fractions, crude, not chemically

606 151110 modified
607 151190 Vegetable oils; palm oil and its fractions, other than crude,
whether or not refined, but not chemically modified
608 151211 Vegetable 0|I.s; sunfLower seed or_saffLower'c')ll and their
fractions, crude, not chemically modified
Vegetable oils; sunfLower seed or saffLower oil and their
609 151219 fractions, other than crude, whether or not refined, but not
chemically modified
Vegetable oils; cotton-seed oil and its fractions; crude, whether
610 151221 : o
or not gossypol has been removed, not chemically modified
611 151229 Vegetable oils; cotton-seed oil and its fractions, other than
crude, whether or not refined, but not chemically modified
612 151311 Vegetable oils; coconut (copra) oil and its fractions, crude, not
chemically modified
613 151319 Vegetable oils; coconut (copra) oil and its fractions, other than
crude, whether or not refined, but not chemically modified
614 151321 Vegetable oils; palm kernel or b_abassu 0|I_ z_;md their fractions,
crude, not chemically modified
Vegetable oils; palm kernel or babassu oil and their fractions,
615 151329 other than crude, whether or not refined, but not chemically
modified
616 151411 Vegetable oils; Low erucic acid rape or colza oil and its
fractions, crude
617 151419 Vegetable oils; Low erucic acid rape or colza oil and its

fractions, other than crude, but not chemically modified
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Vegetable oils; excluding Low erucic acid rape or colza oil and

618 151491 its fractions, crude
619 151499 Vegetable oils; excluding Low erucic acid rape or colza oil and
its fractions, other than crude, but not chemically modified
620 151511 Vegetable oils; Ilnseed_ oil and its fractlons, crude, not
chemically modified
621 151519 Vegetable oils; linseed oil and its fractions, other than crude,
whether or not refined, but not chemically modified
622 151521 Vegetable oils; maize (co_rn) oil and_ its fractions, crude, not
chemically modified
623 151529 Vegetable oils; maize (corn) oil and its fractions, other than
crude, whether or not refined, but not chemically modified
624 151530 Vegetable 0|I_s; castor oil and |ts_fract|ons, _vyhether or not
refined, but not chemically modified
625 151550 Vegetable 0|Is_; sesame oil and its fractlonsz yvhether or not
refined, but not chemically modified
626 151560 Vegetable oils; microbial fats and oils and their fractions,
whether or not refined, but not chemically modified
Vegetable fats and oils and their fractions; fixed, n.e.c. in
627 151590 heading no. 1515, whether or not refined, but not chemically
modified
Animal fats and oils and their fractions; partly or wholly
628 151610 hydrogenated, inter-esterified, re-esterified or elaidinised,

whether or not refined, but not further prepared
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Vegetable fats and oils and their fractions; partly or wholly

629 151620 hydrogenated, inter-esterified, re-esterified or elaidinised,
whether or not refined, but not further prepared
Microbial fats and oils and their fractions; partly or wholly
630 151630 hydrogenated, inter-esterified, re-esterified or elaidinised,
whether or not refined, but not further prepared
631 151710 Margarine; excluding liquid margarine
Edible mixtures or preparations of animal or vegetable fats or
632 151790 oils or of fractions of different fats or oils of this chapter, other
than edible fats or oils of heading no. 1516
Animal or vegetable fats and oils and their fractions; oxidised,
633 151800 boiled or otherwise chemically modified, (excluding those of
heading no. 1516), inedible mixtures or preparations of fats or
oils
634 152000 Glycerol, crude; glycerol waters and glycerol lyes
635 152110 Vegetable waxes (oth(?r than triglycerides); whether or not
refined or coloured
636 152190 Waxes, other than vegetable,. n.e.c. in heading no. 1521;
whether or not refined or coloured
637 152200 Degras; residues result_lng from the treatment of fatty
substances or animal or vegetable waxes
638 240110 Tobacco, (not stemmed or stripped)
639 240120 Tobacco; partly or wholly stemmed or stripped
640 240130 Tobacco refuse
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641

410411

Tanned or crust hides and skins; without hair on, bovine or
equine, in the wet state (including wet blue), full grains, unsplit;
grain splits

642

410419

Tanned or crust hides and skins; bovine or equine, without hair
on, in the wet state (including wet blue), excluding full grains,
unsplit; grain splits

643

410441

Tanned or crust hides and skins; bovine or equine, without hair
on, in the dry state (crust), full grains, unsplit; grain splits

644

410449

Tanned or crust hides and skins; bovine or equine, without hair
on, in the dry state (crust), (other than full grains, unsplit; grain
splits)

645

410510

Tanned or crust skins of sheep and lambs, without wool on,
whether or not split, but not further prepared, in the wet state (
including wet blue)

646

410530

Tanned or crust skins; of sheep or lambs, without wool on,
whether or not split, but not further prepared, in the dry state
(crust)

647

410621

Tanned or crust hides and skins; of goats or kids, without hair
on, whether or not split, but not further prepared, in the wet
state (including wet blue)

648

410622

Tanned or crust hides and skins; of goats or kids, without hair
on, whether or not split, but not further prepared, in the dry
state (crust)

649

410631

Tanned or crust hides and skins; of swine, without hair on,
whether or not split, but not further prepared, in the wet state
(including wet blue)

650

410632

Tanned or crust hides and skins; of swine, without hair on,
whether or not split, but not further prepared, in the dry state
(crust)
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651

410691

Tanned or crust hides and skins; of animals other than equine,

ovine, bovine, goats or kids, swine and reptiles, without wool or

hair on, whether or not split, but not further prepared, in the wet
state (including wet blue)

652

410692

Tanned or crust hides and skins; of animals other than equine,

ovine, bovine, goats or kids, swine and reptiles, without wool or

hair on, whether or not split, but not further prepared, in the dry
state (crust)

653

410711

Leather; further prepared after tanning or crusting, including
parchment-dressed leather, of bovine (including buffalo) or
equine animals, without hair on, other than leather of heading
41.14, whole hides and skins, full grain, unsplit

654

410712

Leather; further prepared after tanning or crusting, including
parchment-dressed leather, of bovine (including buffalo) or
equine animals, without hair on, other than leather of heading
41.14, whole hides and skins, grain splits

655

410719

Leather; further prepared after tanning or crusting, including
parchment-dressed, of bovine (including buffalo) or equine
animals, without hair on, split or not, other than leather of

heading 41.14, (other than grain splits and full grains, unsplit)
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656

410791

Leather; further prepared after tanning or crusting, including
parchment-dressed, of bovine (including buffalo) or equine
animals, without hair on, other than leather of heading 41.14,
not whole hides and skins, but including sides, full grain,
unsplit

657

410792

Leather; further prepared after tanning or crusting, including
parchment-dressed, of bovine (including buffalo) or equine
animals, without hair on, other than leather of heading 41.14,
not whole hides and skins, but including sides, grain splits

658

410799

Leather; further prepared after tanning or crusting, incl.
parchment-dressed, of bovine (including buffalo) or equine
animals, no hair, excluding leather of heading 41.14, and
whole hides and skins, and sides, (full grains, unsplit and grain
splits)

659

411200

Leather; further prepared after tanning or crusting, including
parchment dressed leather, of sheep or lamb, without wool on,
whether or not split, other than leather of heading 41.14

660

411310

Leather; further prepared after tanning or crusting, including
parchment-dressed leather, without hair on, whether or not
split, other than leather of heading 41.14, of goats and kids

661

411320

Leather; further prepared after tanning or crusting, including
parchment-dressed leather, without hair on, whether or not
split, other than leather of heading 41.14, of swine

74|Page




www.taxguru.in

Leather; further prepared after tanning or crusting, including
parchment-dressed leather, of animals (other than sheep and

662 411390 lambs, goats and kids, swine and reptiles), without wool or hair
on, whether or not split, other than leather of heading 41.14
663 411410 Leather; chamois (including combination chamois)
664 411420 Leather; patent leather gnd laminated patent leather;
metallised leather
Leather; composition leather with a basis of leather or leather
665 411510 . . : :
fibre, in slabs, sheets or strip, whether or not in rolls
Leather; parings and other waste, of leather or composition
666 411520 leather; not suitable for the manufacture of leather articles;
leather dust, powder and flour
Cases and containers; trunks, suit-cases, vanity-cases,
executive-cases, brief-cases, school satchels and similar
667 420211 . . .
containers, with outer surface of leather or of composition
leather
Cases and containers; handbags (whether or not with shoulder
668 420221 strap and including those without handle), with outer surface of
leather or of composition leather
Cases and containers; of a kind normally carried in the pocket
669 420231 or in the handbag, with outer surface of leather or of
composition leather
670 420291 Cases and containers; n.e.c. in headln_g_ 4202, with outer
surface of leather or of composition leather
671 420310 Apparel; articles of apparel, of leather or of composition leather
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Clothing accessories; gloves, mittens and mitts, n.e.c. in

672 420329 heading no. 4203, of leather or composition leather, not
specially designed for use in sports
673 420330 Clothing accessories; belts .a_nd bandoliers, of leather or of
composition leather
674 420340 Clothing accessories; _of Ieath_er or of composition leather,
n.e.c. in heading no. 4203
675 420500 Leather articles; n.e.c. in chapter 42, of leather or composition
leather
676 500200 Silk; raw silk (not thrown)
677 500400 Silk; yarn (other than yarn spun from silk waste), not put up for
retail sale
678 500500 Silk; yarn spun from silk waste, not put up for retail sale
679 500600 Silk yarn and yarn spun fror_n silk waste; put up for retail sale,
and silk-worm gut
680 500710 Silk; woven fabrics of noil silk
681 500720 Silk; woven fabrics, containing 85% or more l:_)y weight of silk or
of silk waste other than noil silk
682 500790 Silk; woven fabrics n.e.c. in heading no. 5007
683 510111 Wool; (not carded or combed), greasy (including fleece-
washed wool), shorn
684 510119 Wool; (other than shorn), greasy (including fleece-washed
wool), not carded or combed
635 510121 Wool; (not carded or combed), degreased, (not carbonised),
shorn
636 510129 Wool; (not carded or combed), degreased, (not carbonised),
(other than shorn)
687 510130 Wool; (not carded or combed), carbonised
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Hair; fine animal hair, not carded or combed, of kashmir

688 510211 (cashmere) goats
639 510219 Hair; fine animal hair, not carded or combed, other than of
kashmir (cashmere) goats
690 510220 Hair; coarse animal hair, not carded or combed
691 510310 Wool and hair; noils of wool or (_)f fine animal hair, including
yarn waste, but excluding garnetted stock
Wool and hair; waste of wool or of fine animal hair, including
692 510320 yarn waste, but excluding garnetted stock and noils of wool or
of fine animal hair
693 510330 Wool and hair; waste of coarse animal hair, including yarn
waste, but excluding garnetted stock
694 510400 Wool and hair; garnetted s_tock of.wool or of fine or coarse
animal hair
695 510510 Wool; carded
696 510521 Wool; wool tops and other combed wool, in fragments
697 510529 Wool; wool tops and other combed wool, other than in
fragments
698 510531 Hair; fine animal hair, carded or combed, of kashmir
(cashmere) goats
699 510539 Hair; fine animal hair, carded or combed, other than of kashmir
(cashmere) goats
700 510540 Hair; coarse animal hair, carded or combed
_ . 0 :
701 510610 Yarn; of carded wool, containing 85% or more by weight of
wool, not put up for retail sale
_ . 0 .
202 510620 Yarn; of carded wool, containing less than 85% by weight of

wool, not put up for retail sale
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Yarn; of combed wool, containing 85% or more by weight of

703 510710 .
wool, not put up for retail sale
_ - 0 :
204 510720 Yarn; of combed wool, containing less than 85% by weight of
wool, not put up for retail sale
705 510810 Yarn; of fine animal hair, carded, not put up for retail sale
706 510820 Yarn; of fine animal hair, combed, not put up for retail sale
Yarn; of wool or of fine animal hair, containing 85% or more by
707 510910 : : ; , :
weight of wool or fine animal hair, put up for retail sale
Yarn; of wool or of fine animal hair, containing less than 85%
708 510990 . . ) : .
by weight of wool or fine animal hair, put up for retail sale
Yarn; of coarse animal hair or of horsehair (including gimped
709 511000 . .
horsehair yarn), whether or not put up for retail sale
Fabrics, woven; of carded wool or of carded fine animal hair,
710 511111 containing 85% or more by weight of wool or of fine animal
hair, of a weight not exceeding 300g/m2
Fabrics, woven; of carded wool or of carded fine animal hair,
711 511119 containing 85% or more by weight of wool or of fine animal
hair, of a weight exceeding 300g/m2
Fabrics, woven; of carded wool or carded fine animal hair,
712 511120 containing less than 85% by weight of wool or fine animal hair,
mixed mainly or solely with man-made filaments
Fabrics, woven; of carded wool or carded fine animal hair,
713 511130 containing less than 85% by weight of wool or fine animal hair,

mixed mainly or solely with man-made staple fibres

78|Page




www.taxguru.in

Fabrics, woven; of carded wool or carded fine animal hair,

714 511190 containing less than 85% by weight of wool or fine animal hair,
mixed mainly or solely with fibres n.e.c. in heading no. 5111
Fabrics, woven; of combed wool or combed fine animal hair,
715 511211 containing 85% or more by weight of wool or fine animal hair,
of a weight not exceeding 200g/m2
Fabrics, woven; of combed wool or combed fine animal hair,
716 511219 containing 85% or more by weight of wool or fine animal hair,
of a weight exceeding 200g/m2
Fabrics, woven; of combed wool or combed fine animal hair,
717 511220 containing less than 85% by weight of wool or fine animal hair,
mixed mainly or solely with man-made filaments
Fabrics, woven; of combed wool or combed fine animal hair,
718 511230 containing less than 85% by weight of wool or fine animal hair,
mixed mainly or solely with man-made staple fibres
Fabrics, woven; of combed wool or combed fine animal hair,
719 511290 containing less than 85% by weight of wool or fine animal hair,
mixed mainly or solely with fibres n.e.c. in heading no. 5112
720 511300 Fabrics, woven; of coarse animal hair or of horsehair
721 520100 Cotton; not carded or combed
722 520210 Cotton; yarn waste (including thread waste)
723 520291 Cotton; garnetted stock waste
724 520299 Cotton; waste other than garnetted stock and yarn (including
thread) waste
725 520300 Cotton; carded or combed
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726

520411

Cotton; sewing thread, containing 85% or more by weight of
cotton, not put up for retail sale

127

520419

Cotton; sewing thread, containing less than 85% by weight of
cotton, not put up for retail sale

728

520420

Cotton; sewing thread, put up for retail sale

729

520511

Cotton yarn; (not sewing thread), single, of uncombed fibres,
85% or more by weight of cotton, measuring 714.29 decitex or
more, (not exceeding 14 metric number), not for retail sale

730

520512

Cotton yarn; (not sewing thread), single, of uncombed fibres,
85% or more by weight of cotton, less than 714.29 but not less
than 232.56 decitex (exceeding 14 but not exceeding 43 metric

number), not for retail sale

731

520513

Cotton yarn; (not sewing thread), single, of uncombed fibres,
85% or more by weight of cotton, less than 232.56 but not less
than 192.31 decitex (exceeding 43 but not exceeding 52 metric

number), not for retail sale

732

520514

Cotton yarn; (not sewing thread), single, of uncombed fibres,
85% or more by weight of cotton, less than 192.31 but not less
than 125 decitex (exceeding 52 but not exceeding 80 metric
number), not for retail sale

733

520515

Cotton yarn; (not sewing thread), single, of uncombed fibres,
85% or more by weight of cotton, measuring less than 125
decitex (exceeding 80 metric number), not for retail sale
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734

520521

Cotton yarn; (not sewing thread), single, of combed fibres, 85%
or more by weight of cotton, measuring 714.29 decitex or
more, (not exceeding 14 metric number), not for retail sale

735

520522

Cotton yarn; (not sewing thread), single, of combed fibres, 85%
or more by weight of cotton, less than 714.29 but not less than
232.56 decitex (exceeding 14 but not exceeding 43 metric
number), not for retail sale

736

520523

Cotton yarn; (not sewing thread), single, of combed fibres, 85%
or more by weight of cotton, less than 232.56 but not less than
192.31 decitex (exceeding 43 but not exceeding 52 metric
number), not for retail sale

737

520524

Cotton yarn; (not sewing thread), single, of combed fibres, 85%
or more by weight of cotton, less than 192.31 but not less than
125 decitex (exceeding 52 but not exceeding 80 metric
number), not for retail sale

738

520526

Cotton yarn; (not sewing thread), single, of combed fibres, 85%
or more by weight of cotton, less than 125 but not less than
106.38 decitex (over 80 but not over 94 metric number), not for
retail sale

739

520527

Cotton yarn; (not sewing thread), single, of combed fibres, 85%

or more by weight of cotton, less than 106.38 but not less than

83.33 decitex (over 94 but not over 120 metric number), not for
retail sale
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740

520528

Cotton yarn; (not sewing thread), single, of combed fibres, 85%
or more by weight of cotton, measuring less than 83.33 decitex
(exceeding 120 metric number), not for retail sale

741

520531

Cotton yarn; (not sewing thread), multiple or cabled, of
uncombed fibres, 85% or more by weight of cotton, 714.29
decitex or more (not exceeding 14 metric number) per single
yarn, not for retail sale

742

520532

Cotton yarn; (not sewing thread), multiple or cabled, of
uncombed fibres, 85% or more by weight of cotton, 714.28 to
232.56 decitex (15 to 43 metric number) per single yarn, not for
retail sale

743

520533

Cotton yarn; (not sewing thread), multiple or cabled, of
uncombed fibres, 85% or more by weight of cotton, 232.55 to
192.31 decitex (44 to 52 metric number) per single yarn, not for
retail sale

744

520534

Cotton yarn; (not sewing thread), multiple or cabled, of
uncombed fibres, 85% or more by weight of cotton, 192.30 to
125 decitex (53 to 80 metric number) per single yarn, not for

retail sale

745

520535

Cotton yarn; (not sewing thread), multiple or cabled, of
uncombed fibres, 85% or more by weight of cotton, less than
125 decitex (exceeding 80 metric number), per single yarn, not
for retail sale

746

520541

Cotton yarn; (not sewing thread), multiple or cabled, of combed
fibres, 85% or more by weight of cotton, 714.29 decitex or
more (not exceeding 14 metric number) per single yarn, not for
retail sale
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147

520542

Cotton yarn; (not sewing thread), multiple or cabled, of combed
fibres, 85% or more by weight of cotton, 714.28 to 232.56
decitex (15 to 43 metric number) per single yarn, not for retail
sale

748

520543

Cotton yarn; (not sewing thread), multiple or cabled, of combed
fibres, 85% or more by weight of cotton, 232.55 to 192.31
decitex (44 to 52 metric number) per single yarn, not for retail
sale

749

520544

Cotton yarn; (not sewing thread), multiple or cabled, of combed
fibres, 85% or more by weight of cotton, 192.30 to 125 decitex
(53 to 80 metric number) per single yarn, not for retail sale

750

520546

Cotton yarn; (not sewing thread), multiple or cabled, of combed
fibres, 85% or more by weight of cotton, 124 to 106.38 decitex
(81 to 94 metric number) per single yarn, not for retail sale

751

520547

Cotton yarn; (not sewing thread), multiple or cabled, of combed
fibres, 85% or more by weight of cotton, 106.37 to 83.33
decitex (95 to 120 metric number) per single yarn, not for retail
sale

752

520548

Cotton yarn; (not sewing thread), multiple or cabled, of combed
fibres, 85% or more by weight of cotton, less than 83.33
decitex (exceeding 120 metric number) per single yarn, not for
retail sale

753

520611

Cotton yarn; (not sewing thread), single, of uncombed fibres,
less than 85% by weight of cotton, measuring 714.29 decitex
or more (not exceeding 14 metric number), not for retail sale
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754

520612

Cotton yarn; (not sewing thread), single, of uncombed fibres,
less than 85% by weight of cotton, less than 714.29 but not
less than 232.56 decitex (exceeding 14 but not exceeding 43
metric number), not for retail sale

755

520613

Cotton yarn; (not sewing thread), single, of uncombed fibres,
less than 85% by weight of cotton, less than 232.56 but not
less than 192.31 decitex (exceeding 43 but not exceeding 52
metric number), not for retail sale

756

520614

Cotton yarn; (not sewing thread), single, of uncombed fibres,
less than 85% by weight of cotton, less than 192.31 but not
less than 125 decitex (exceeding 52 but not exceeding 80
metric number), not for retail sale

757

520615

Cotton yarn; (not sewing thread), single, of uncombed fibres,
less than 85% by weight of cotton, measuring less than 125
decitex (exceeding 80 metric number), not for retail sale

758

520621

Cotton yarn; (not sewing thread), single, of combed fibres, less
than 85% by weight of cotton, measuring 714.29 decitex or
more, (not exceeding 14 metric number), not for retail sale

759

520622

Cotton yarn; (not sewing thread), single, of combed fibres, less
than 85% by weight of cotton, less than 714.29 but not less
than 232.56 decitex (exceeding 14 but not exceeding 43 metric
number), not for retail sale
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760

520623

Cotton yarn; (not sewing thread), single, of combed fibres, less
than 85% by weight of cotton, less than 232.56 but not less
than 192.31 decitex (exceeding 43 but not exceeding 52 metric
number), not for retail sale

761

520624

Cotton yarn; (not sewing thread), single, of combed fibres, less
than 85% by weight of cotton, less than 192.31 but not less
than 125 decitex (exceeding 52 but not exceeding 80 metric

number), not for retail sale

762

520625

Cotton yarn; (not sewing thread), single, of combed fibres, less
than 85% by weight of cotton, measuring less than 125 decitex
(exceeding 80 metric number), not for retail sale

763

520631

Cotton yarn; (not sewing thread), multiple or cabled, of
uncombed fibres, less than 85% by weight of cotton, 714.29
decitex or more (not exceeding 14 metric number) per single

yarn, not for retail sale

764

520632

Cotton yarn; (not sewing thread), multiple or cabled, of
uncombed fibres, less than 85% by weight of cotton, 714.28 to
232.56 decitex (15 to 43 metric number) per single yarn, not for

retail sale

765

520633

Cotton yarn; (not sewing thread), multiple or cabled, of
uncombed fibres, less than 85% by weight of cotton, 232.55 to
192.31 decitex (44 to 52 metric number) per single yarn, not for

retail sale

766

520634

Cotton yarn; (not sewing thread), multiple or cabled, of
uncombed fibres, less than 85% by weight of cotton, 192.30 to
125 decitex (53 to 80 metric number) per single yarn, not for
retail sale
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767

520635

Cotton yarn; (not sewing thread), multiple or cabled, of
uncombed fibres, less than 85% by weight of cotton, less than
125 decitex (exceeding 80 metric number) per single yarn, not

for retail sale

768

520641

Cotton yarn; (not sewing thread), multiple or cabled, of combed
fibres, less than 85% by weight of cotton, 714.29 decitex or
more (not exceeding 14 metric number) per single yarn, not for
retail sale

769

520642

Cotton yarn; (not sewing thread), multiple or cabled, of combed
fibres, less than 85% by weight of cotton, 714.28 to 232.56
decitex (15 to 43 metric number) per single yarn, not for retail
sale

770

520643

Cotton yarn; (not sewing thread), multiple or cabled, of combed
fibres, less than 85% by weight of cotton, 232.55 to 192.31
decitex (44 to 52 metric number) per single yarn, not for retail
sale

771

520644

Cotton yarn; (not sewing thread), multiple or cabled, of combed
fibres, less than 85% by weight of cotton, 192.30 to 125
decitex (53 to 80 metric number) per single yarn, not for retail
sale

772

520645

Cotton yarn; (not sewing thread), multiple or cabled, of combed
fibres, less than 85% by weight of cotton, less than 125 decitex
(exceeding 80 metric number) per single yarn, not for retail
sale

773

520710

Cotton yarn; (not sewing thread), containing 85% or more by
weight of cotton, put up for retail sale

774

520790

Cotton yarn; (not sewing thread), containing less than 85% by
weight of cotton, put up for retail sale
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775

520811

Fabrics, woven; containing 85% or more by weight of cotton,
unbleached, plain weave, weighing not more than 100g/m2

776

520812

Fabrics, woven; containing 85% or more by weight of cotton,
unbleached, plain weave, weighing more than 100g/m2 but not
more than 200g/m2

777

520813

Fabrics, woven; containing 85% or more by weight of cotton,
unbleached, 3-thread or 4-thread twill, including cross twill,
weighing not more than 200g/m2

778

520819

Fabrics, woven; containing 85% or more by weight of cotton,
unbleached, of weaves n.e.c. in item no. 5208.1, weighing not
more than 200g/m2

779

520821

Fabrics, woven; containing 85% or more by weight of cotton,
bleached, plain weave, weighing not more than 100g/m2

780

520822

Fabrics, woven; containing 85% or more by weight of cotton,
bleached, plain weave, weighing more than 100g/m2 but not
more than 200g/m2

781

520823

Fabrics, woven; containing 85% or more by weight of cotton,
bleached, 3-thread or 4-thread twill, including cross twill,
weighing not more than 200g/m2

782

520829

Fabrics, woven; containing 85% or more by weight of cotton,
bleached, of weaves n.e.c. in item no. 5208.2, weighing not
more than 200g/m2

783

520831

Fabrics, woven; containing 85% or more by weight of cotton,
dyed, plain weave, weighing not more than 100g/m2
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784

520832

Fabrics, woven; containing 85% or more by weight of cotton,
dyed, plain weave, weighing more than 100g/m2 but not more
than 200g/m2

785

520833

Fabrics, woven; containing 85% or more by weight of cotton,
dyed, 3-thread or 4-thread twill, including cross twill, weighing
not more than 200g/m2

786

520839

Fabrics, woven; containing 85% or more by weight of cotton,
dyed, of weaves n.e.c. in item no. 5208.3 weighing not more
than 200g/m2

787

520841

Fabrics, woven; containing 85% or more by weight of cotton, of
yarns of different colours, plain weave, weighing not more than
100g/m2

788

520842

Fabrics, woven; containing 85% or more by weight of cotton, of
yarns of different colours, weighing more than 100g/m2 but not
more than 200g/m2

789

520843

Fabrics, woven; containing 85% or more by weight of cotton, of
yarns of different colours, 3-thread or 4-thread twill, including
cross twill, weighing not more than 200g/m2

790

520849

Fabrics, woven; containing 85% or more by weight of cotton, of
yarns of different colours, of weaves n.e.c. in item no. 5208.4,
weighing not more than 200g/m2

791

520851

Fabrics, woven; containing 85% or more by weight of cotton,
printed, plain weave, weighing not more than 100g/m2

792

520852

Fabrics, woven; containing 85% or more by weight of cotton,
printed, plain weave, weighing more than 100g/m2 but not
more than 200g/m2
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793

520859

Fabrics, woven; containing 85% or more by weight of cotton,
printed, of weaves n.e.c. in item no. 5208.5, weighing not more
than 200g/m2

794

520911

Fabrics, woven; containing 85% or more by weight of cotton,
unbleached, plain weave, weighing more than 200g/m2

795

520912

Fabrics, woven; containing 85% or more by weight of cotton,
unbleached, 3-thread or 4-thread twill, including cross twill,
weighing more than 200g/m2

796

520919

Fabrics, woven; containing 85% or more by weight of cotton,
unbleached, of weaves n.e.c. in item no. 5209.1, weighing
more than 200g/m2

797

520921

Fabrics, woven; containing 85% or more by weight of cotton,
bleached, plain weave, weighing more than 200g/m2

798

520922

Fabrics, woven; containing 85% or more by weight of cotton,
bleached, 3-thread or 4-thread twill, including cross twill,
weighing more than 200g/m2

799

520929

Fabrics, woven; containing 85% or more by weight of cotton,
bleached, of weaves n.e.c. in item no. 5209.2, weighing more
than 200g/m2

800

520931

Fabrics, woven; containing 85% or more by weight of cotton,
dyed, plain weave, weighing more than 200g/m2

801

520932

Fabrics, woven; containing 85% or more by weight of cotton,
dyed, 3-thread or 4-thread twill, including cross twill, weighing
more than 200g/m2
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802

520939

Fabrics, woven; containing 85% or more by weight of cotton,
dyed, of weaves n.e.c. in item no. 5209.3, weighing more than
200g/m2

803

520941

Fabrics, woven; containing 85% or more by weight of cotton, of
yarns of different colours, plain weave, weighing more than
200g/m2

804

520942

Fabrics, woven; containing 85% or more by weight of cotton, of
yarns of different colours, weighing more than 200g/m2, denim

805

520943

Fabrics, woven; containing 85% or more by weight of cotton, of
yarns of different colours, 3-thread or 4-thread twill, including
cross twill, weighing more than 200g/m2

806

520949

Fabrics, woven; containing 85% or more by weight of cotton, of
yarns of different colours, of weaves n.e.c. in item no. 5209.4,
weighing more than 200g/m2

807

520951

Fabrics, woven; containing 85% or more by weight of cotton,
printed, plain weave, weighing more than 200g/m2

808

520952

Fabrics, woven; containing 85% or more by weight of cotton,
printed, 3-thread or 4-thread twill, including cross twill,
weighing more than 200g/m2

809

520959

Fabrics, woven; containing 85% or more by weight of cotton,
printed, of weaves n.e.c. in item no. 5209.5, weighing more
than 200g/m2

810

521011

Fabrics, woven; containing less than 85% by weight of cotton,
mixed mainly or solely with man-made fibres, unbleached,
plain weave, weighing 200g/m2 or less
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811

521019

Fabrics, woven; containing less than 85% by weight of cotton,
mixed mainly or solely with man-made fibres, unbleached, of
weaves n.e.c. in item no. 5210.1, weighing 200g/m2 or less

812

521021

Fabrics, woven; containing less than 85% by weight of cotton,
mixed mainly or solely with man-made fibres, bleached, plain
weave, weighing 200g/m2 or less

813

521029

Fabrics, woven; containing less than 85% by weight of cotton,
mixed mainly or solely with man-made fibres, weighing
200g/m2 or less, bleached, of weaves n.e.c. in item no. 5210.2

814

521031

Fabrics, woven; containing less than 85% by weight of cotton,
mixed mainly or solely with man-made fibres, weighing
200g/m2 or less, dyed, plain weave

815

521032

Fabrics, woven; containing less than 85% by weight of cotton,
mixed mainly or solely with man-made fibres, weighing
200g/m2 or less, dyed, 3-thread or 4-thread twill, including
cross twill

816

521039

Fabrics, woven; containing less than 85% by weight of cotton,
mixed mainly or solely with man-made fibres, weighing
200g/m2 or less, dyed, of weaves n.e.c. in item no. 5210.3

817

521041

Fabrics, woven; containing less than 85% by weight of cotton,
mixed mainly or solely with man-made fibres, weighing
200g/m2 or less, of yarns of different colours, plain weave
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818

521049

Fabrics, woven; containing less than 85% by weight of cotton,
mixed mainly or solely with man-made fibres, weighing
200g/m2 or less, of yarns of different colours, of weaves n.e.c.
in item no. 5210.4

819

521051

Fabrics, woven; containing less than 85% by weight of cotton,
mixed mainly or solely with man-made fibres, weighing
200g/m2 or less, printed, plain weave

820

521059

Fabrics, woven; containing less than 85% by weight of cotton,
mixed mainly or solely with man-made fibres, weighing
200g/m2 or less, printed, of weaves n.e.c. in item no. 5210.5

821

521111

Fabrics, woven; containing less than 85% by weight of cotton,
mixed mainly or solely with man-made fibres, unbleached,
plain weave, weighing more than 200g/m2

822

521112

Fabrics, woven; containing less than 85% by weight of cotton,
mixed mainly or solely with man-made fibres, unbleached, 3- or
4-thread twill, including cross twill, weighing more than
200g/m2

823

521119

Fabrics, woven; containing less than 85% by weight of cotton,
mixed mainly or solely with man-made fibres, unbleached, of
weaves n.e.c. in item no. 5211.1, weighing more than 200g/m2

824

521120

Fabrics, woven; containing less than 85% by weight of cotton,
mixed mainly or solely with man-made fibres, weighing more
than 200g/m2, bleached
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825

521131

Fabrics, woven; containing less than 85% by weight of cotton,
mixed mainly or solely with man-made fibres, weighing more
than 200g/m2, dyed, plain weave

826

521132

Fabrics, woven; containing less than 85% by weight of cotton,
mixed mainly or solely with man-made fibres, weighing more
than 200g/m2, dyed, 3-thread or 4-thread twill, including cross
twill

827

521139

Fabrics, woven; containing less than 85% by weight of cotton,
mixed mainly or solely with man-made fibres, weighing more
than 200g/m2, dyed, of weaves n.e.c. in item no. 5211.3

828

521141

Fabrics, woven; containing less than 85% by weight of cotton,
mixed mainly or solely with man-made fibres, weighing more
than 200g/m2, of yarns of different colours, plain weave

829

521142

Fabrics, woven; containing less than 85% by weight of cotton,
mixed mainly or solely with man-made fibres, weighing more
than 200g/m2, of yarns of different colours, denim

830

521143

Fabrics, woven; containing less than 85% by weight of cotton,
mixed mainly or solely with man-made fibres, weighing more
than 200g/m2, of yarns of different colours, 3-thread or 4-
thread twill, including cross twill

831

521149

Fabrics, woven; containing less than 85% by weight of cotton,
mixed mainly or solely with man-made fibres, weighing more
than 200g/m2, of yarns of different colours, of weaves n.e.c. in
item no. 5211.4
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Fabrics, woven; containing less than 85% by weight of cotton,

832 521151 mixed mainly or solely with man-made fibres, weighing more
than 200g/m2, printed, plain weave
Fabrics, woven; containing less than 85% by weight of cotton,
833 521152 mixed mainly or solely with man-made fibres, weighing more
than 200g/m2, printed, 3-thread or 4-thread twill, including
cross twill
Fabrics, woven; containing less than 85% by weight of cotton,
834 521159 mixed mainly or solely with man-made fibres, weighing more
than 200g/m2, printed, of weaves n.e.c. in item no. 5211.5
Fabrics, woven; of cotton, unbleached, weighing not more than
835 521211 200g/m2, n.e.c. in chapter 52
Fabrics, woven; of cotton, bleached, weighing not more than
836 521212 200g/m2, n.e.c. in chapter 52
Fabrics, woven; of cotton, dyed, weighing not more than
837 521213 200g/m2, n.e.c. in chapter 52
Fabrics, woven; of cotton, of yarns of different colours,
838 521214 weighing not more than 200g/m2, n.e.c. in chapter 52
Fabrics, woven; of cotton, printed, weighing not more than
839 521215 200g/m2, n.e.c. in chapter 52
Fabrics, woven; of cotton, unbleached, weighing more than
840 521221 200g/m2, n.e.c. in chapter 52
Fabrics, woven; of cotton, bleached, weighing more than
8al 521222 200g/m2, n.e.c. in chapter 52
842 521223 Fabrics, woven; of cotton, dyed, weighing more than 200g/m2,

n.e.c. in chapter 52
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Fabrics, woven; of cotton, of yarns of different colours,

843 521224 weighing more than 200g/m2, n.e.c. in chapter 52
Fabrics, woven; of cotton, printed, weighing more than
844 521225 200g/m2, n.e.c. in chapter 52
845 530110 Flax; raw or retted, but not spun
846 530121 Flax; broken or scutched, but not spun
847 530129 Flax; hackled or otherwise processed, but not spun
848 530130 Flax; tow and waste, including yarn waste and garnetted stock
849 530210 Hemp (cannabis sativa L.); raw or retted, but not spun
Hemp (cannabis sativa L.); processed (other than retted) (but
850 530290 not spun), true hemp tow and waste (including yarn waste and
garnetted stock)
Jute and other textile bast fibres; raw or retted, but not spun,
851 530310 . . . .
(excluding flax, hemp (cannabis sativa L.), and ramie)
Jute and other textile bast fibres; processed but not spun, tow
852 530390 and waste of these fibres, including yarn waste and garnetted
stock (excluding flax, hemp (cannabis sativa L.), and ramie)
Coconut, abaca (Manila hemp or Musa textilis Nee), ramie and
other vegetable textile fibres n.e.c., raw or processed but not
853 530500 _ ) . . .
spun; tow, noils and waste of these fibres (including yarn waste
and garnetted stock)
854 530610 Yarn; of flax, single
855 530620 Yarn; of flax, multiple (folded) or cabled
856 530710 Yarn; of jute or of other textile bast fibres, single
857 530720 Yarn; of jute or of other textile bast fibres, multiple (folded) or

cabled

9B |Page




www.taxguru.in

858 530810 Yarn; of coir
859 530820 Yarn; of hemp (cannabis sativa L.)
Yarn; of vegetable textile fibres n.e.c. in heading no. 5306,
860 | 530890 5307 and 5308
: . - 0
361 530911 Fabrics, woven; of flax, containing 85% or more flax,
unbleached or bleached
862 530919 Fabrics, woven; of flax, containing 85% or more flax, other than
bleached or unbleached
, . - 0
863 530921 Fabrics, woven; of flax, containing less than 85% flax,
unbleached or bleached
864 530929 Fabrics, woven; of flax, containing less than 85% flax, other
than unbleached or bleached
865 531010 Fabrics, woven; of jute or of other textile bast fibres of heading
no. 5303, unbleached
Fabrics, woven; of jute or of other textile bast fibres of heading
866 531090 no. 5303, other than unbleached
Fabrics, woven; of vegetable textile fibres n.e.c. in heading no.
867 531100 5309 and 5310, woven fabrics of paper yarn
368 540110 Sewing thread; of synthetic flla_ments, whether or not put up for
retail sale
869 540120 Sewing thread; of artificial fllar_nents, whether or not put up for
retail sale
Yarn, synthetic; filament, monofilament (less than 67 decitex),
870 540211 of High tenacity nylon or other polyamides, of aramids, not for
retail sale, not sewing thread
Yarn, synthetic; flament, monofilament (less than 67 decitex),
871 540219 of High tenacity nylon or other polyamides, other than aramids,

not for retail sale, not sewing thread
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872

540220

Yarn, synthetic; filament, monofilament (less than 67 decitex),
of High tenacity polyesters, not for retail sale, not sewing
thread

873

540231

Yarn, synthetic; filament, monofilament (less than 67 decitex),
textured, of nylon or other polyamides, measuring per single
yarn not more than 50 decitex, not for retail sale, not sewing

thread

874

540232

Yarn, synthetic; filament, monofilament (less than 67 decitex),
textured, of nylon or other polyamides, measuring per single
yarn more than 50 decitex, not for retail sale, not sewing thread

875

540233

Yarn, synthetic; filament, monofilament (less than 67 decitex),
textured, of polyesters, not for retail sale, not sewing thread

876

540234

Yarn, synthetic; filament, monofilament (less than 67 decitex),
textured, of polypropylene, not for retail sale, not sewing thread

877

540239

Yarn, synthetic; filament, monofilament (less than 67 decitex),
textured, other than of nylon or other polymides, polyesters, or
polypropylene, not for retail sale, not sewing thread

878

540244

Yarn, synthetic; filament, monofilament (less than 67 decitex),
other than High tenacity or textured yarn, elastomeric, single,
untwisted or twisted 50 turns or less per metre, not for retail
sale, not sewing thread
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879

540245

Yarn, synthetic; filament, monofilament (less than 67 decitex),
of nylon or other polymides (not High tenacity or textured),
single, untwisted or twisted 50 turns or less per metre, not for
retail sale, not sewing thread

880

540246

Yarn, synthetic; filament, monofilament (less than 67 decitex),

of polyesters (not High tenacity or textured), partially oriented,

single, untwisted or twisted 50 turns or less per metre, not for
retail sale, not sewing thread

881

540247

Yarn, synthetic; filament, monofilament (less than 67 decitex),
polyesters (not High tenacity or textured), not partially oriented,
single, untwisted or twisted 50 turns or less per metre, not for
retail sale, not sewing thread

882

540248

Yarn, synthetic; filament, monofilament (less than 67 decitex),
of polypropylene (not High tenacity or textured), single,
untwisted or twisted 50 turns or less per metre, not for retail
sale, not sewing thread

883

540249

Yarn, synthetic; flament, monofilament (less than 67 decitex),

other than High tenacity or textured yarn, single, untwisted or

twisted 50 turns or less per metre, n.e.c. in heading no. 5402,
not for retail sale, not sewing thread

884

540251

Yarn, synthetic; flament, monofilament (less than 67 decitex),
of nylon or other polymides (not High tenacity or textured),
single, twisted more than 50 turns per metre, not for retail sale,
not sewing thread
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885

540252

Yarn, synthetic; filament, monofilament (less than 67 decitex),
of polyesters (not High tenacity or textured), single, twisted
more than 50 turns per metre, not for retail sale, not sewing

thread

886

540253

Yarn, synthetic; filament, monofilament (less than 67 decitex),
of polypropylene (not high tenacity or textured), single, twisted
more than 50 turns per metre, not for retail sale, not sewing
thread

887

540259

Yarn, synthetic; filament, monofilament (less than 67 decitex),
other than High tenacity or textured yarn, single, twisted more
than 50 turns per metre, n.e.c. in heading no. 5402, not for
retail sale, not sewing thread

888

540261

Yarn, synthetic; filament, monofilament (less than 67 decitex),
of nylon or other polymides (not High tenacity or textured),
multiple (folded) or cabled, not for retail sale, not sewing thread

889

540262

Yarn, synthetic; filament, monofilament (less than 67 decitex),
of polyesters (not High tenacity or textured), multiple (folded) or
cabled, not for retail sale, not sewing thread

890

540263

Yarn, synthetic; filament, monofilament (less than 67 decitex),
of polypropylene, other than high tenacity or textured yarn,
multiple (folded) or cabled, not for retail sale, not sewing thread
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891

540269

Yarn, synthetic; filament, monofilament (less than 67 decitex),
other than High tenacity or textured yarn, multiple (folded) or
cabled, n.e.c. in heading no. 5402, not for retail sale, not
sewing thread

892

540310

Yarn, artificial; filament, monofilament (less than 67 decitex), of
High tenacity viscose rayon, not for retail sale, not sewing
thread

893

540331

Yarn, artificial; filament, monofilament (less than 67 decitex), of
viscose rayon (not High tenacity), single, untwisted or twisted
120 turns per metre or less, not for retail sale, not sewing
thread

894

540332

Yarn, artificial; filament, monofilament (less than 67 decitex), of
viscose rayon (not High tenacity), single, twisted more than
120 turns per metre, not for retail sale, not sewing thread

895

540333

Yarn, artificial; filament, monofilament (less than 67 decitex), of
cellulose acetate, single, not for retail sale, not sewing thread

896

540339

Yarn, artificial; filament, monofilament (less than 67 decitex),
single, n.e.c. in heading no. 5403, not for retail sale, not sewing
thread

897

540341

Yarn, artificial; filament, monofilament (less than 67 decitex), of
viscose rayon (not High tenacity), multiple (folded) or cabled,
not for retail sale, not sewing thread

898

540342

Yarn, artificial; filament, monofilament (less than 67 decitex), of
cellulose acetate, multiple (folded) or cabled, not for retail sale,
not sewing thread
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Yarn, artificial; filament, monofilament (less than 67 decitex),

899 540349 multiple (folded) or cabled, n.e.c. in heading no. 5403, not for
retail sale, not sewing thread
900 540411 Elastomeric monofllament; of.67 de_C|tex or more and of which
no cross-sectional dimension exceeds 1mm
Monofilament of polypropylene; of 67 decitex or more and of
901 540412 . . . .
which no cross-sectional dimension exceeds 1mm
Monofilament n.e.c. in heading no 5404; of 67 decitex or more
902 540419 . : . :
and of which no cross-sectional dimension exceeds 1mm
Filament, synthetic; strip and the like (e.g.. artificial straw), of
903 540490 synthetic textile materials of an apparent width not exceeding
5mm
Monofilament, synthetic; of 67 decitex or more and of which no
904 540500 cross-sectional dimension exceeds 1mm, strip and the like
(e.g. artificial straw), of synthetic textile materials with width not
over 5mm
905 540600 Man-made filament yarn (other than sewing thread), put up for
retail sale
906 540710 Fabrics, woven; from_ngh tenacity yarn, of nylon, other
polyamides or of polyesters
907 540720 Fabrics, woven; from strip or .the like, of synthetic textile
materials
908 540730 Fabrics, woven; from synthetic filament yarn, adhesive or
thermal bonded
909 540741 Fabrics, woven; containing 85% or more by weight of filaments

of nylon or other polyamides, unbleached or bleached
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Fabrics, woven; containing 85% or more by weight of filaments

910 540742 of nylon or other polyamides, dyed
Fabrics, woven; containing 85% or more by weight of filaments
911 540743 . ;
of nylon or other polyamides, of yarns of different colours
: . - 0 : .
912 540744 Fabrics, woven; containing 85% or more by vyelght of filaments
of nylon or other polyamides, printed
Fabrics, woven; containing 85% or more by weight of textured
913 540751 .
polyester filaments, unbleached or bleached
. _ - 0 .
914 540752 Fabrics, woven; containing 85/0 or more by weight of textured
polyester filaments, dyed
Fabrics, woven; containing 85% or more by weight of textured
915 540753 ) .
polyester filaments, of yarns of different colours
. _ - 0 .
916 540754 Fabrics, woven; containing E_BSA) or more by weight of textured
polyester filaments, printed
917 540761 Fabrics, woven; containing 85% or more by weight of non-
textured polyester filaments
. _ - 0 . )
918 540769 Fabrics, woven; containing less tha_n 85% by weight of non
textured polyester filaments
Fabrics, woven; containing 85% or more by weight of synthetic
919 540771 filaments (excluding nylon or other polyamides and polyesters),
unbleached or bleached
Fabrics, woven; containing 85% or more by weight of synthetic
920 540772 filaments (excluding nylon or other polyamides and polyesters),

dyed
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Fabrics, woven; containing 85% or more by weight of synthetic

921 540773 filaments (excluding nylon or other polyamides and polyesters),
of yarns of different colours

Fabrics, woven; containing 85% or more by weight of synthetic

922 540774 filaments (excluding nylon or other polyamides and polyesters),
printed

Fabrics, woven; of synthetic filament yarn, containing less than

923 540781 85% by weight of synthetic filaments, mixed mainly or solely
with cotton, bleached or unbleached

Fabrics, woven; of synthetic filament yarn, containing less than

924 540782 85% by weight of synthetic filaments, mixed mainly or solely
with cotton, dyed

Fabrics, woven; of synthetic filament yarn, containing less than

925 540783 85% by weight of synthetic filaments, mixed mainly or solely
with cotton, of yarns of different colours
926 540784 Fabrics, woven; of synthetic filament yarn, containing less than
85% by weight of synthetic filaments, printed
Fabrics, woven; of synthetic filament yarn, bleached or
927 540791 unbleached, n.e.c. in heading no. 5407
928 540792 Fabrics, woven; of synthetl_c filament yarn, dyed, n.e.c. in
heading 5407
929 540793 Fabrics, woven; of synthetic fllamen'_[ yarn, of yarns of different
colours, n.e.c. in heading no. 5407
930 540794 Fabrics, woven; of synthe’qc filament yarn, printed, n.e.c. in
heading no. 5407

931 540810 Fabrics, woven; of viscose rayon, High tenacity, artificial

filament yarn
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Fabrics, woven; of artificial filament yarn, containing 85% or

932 540821 more by weight of artificial filament, strip or the like, bleached
or unbleached
933 540822 Fabrics, woven; of artificial filament yarn, containing 85% or
more by weight of artificial filament, strip or the like, dyed
Fabrics, woven; containing 85% or more by weight of artificial
934 540823 . . : .
filament, strip or the like, of yarns of different colours
935 540824 Fabrics, woven; of artificial filament yarn, containing 85% or
more by weight of artificial filament, strip or the like, printed
Fabrics, woven; of artificial filament yarn, of artificial
936 540831 monofilament, strip and the like, n.e.c. in heading no. 5408,
unbleached or bleached
Fabrics, woven; of artificial filament yarn, of artificial
937 540832 monofilament, strip and the like, n.e.c. in heading no. 5408,
dyed
Fabrics, woven; of artificial filament yarn, of artificial
938 540833 monofilament, strip and the like, n.e.c. in heading no. 5408, of
yarns of different colours
Fabrics, woven; of artificial filament yarn, of artificial
939 540834 monofilament, strip and the like, n.e.c. in heading no. 5408,
printed
940 550111 Fibres; synthetic filament tow, of_ nylon or other polyamides, of
aramids
941 550119 Fibres; synthetic filament tow, of nylor_1 or other polyamides, of
other than aramids
942 550120 Fibres; synthetic filament tow, of polyesters
943 550130 Fibres; synthetic filament tow, acrylic or modacrylic
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944 550140 Fibres; synthetic filament tow, of polypropylene
945 550190 Fibres; synthetic filament tow, of synthetic materials n.e.c. in
heading no. 5501
946 550210 Fibres; artificial filament tow of cellulose acetate
947 550290 Fibres; artificial filament tow, other than cellulose acetate
948 550311 Fibres; synthetic staplg fibres, of aramids, not parded, combed
or otherwise processed for spinning
Fibres; synthetic staple fibres, of nylon or other polyamides
949 550319 other than aramids, not carded, combed or otherwise
processed for spinning
950 550320 Fibres; synthetic staple flbres, of polyesters,_noy carded,
combed or otherwise processed for spinning
951 550330 Fibres; synthetic staple fIbI‘E:S, acrylic or modacryllc_, not
carded, combed or otherwise processed for spinning
952 550340 Fibres; synthetic staple flpres, of polypropylen(_a, not carded,
combed or otherwise processed for spinning
Fibres; synthetic staple fibres, of synthetic materials n.e.c. in
953 550390 heading no. 5503, not carded, combed or otherwise processed
for spinning
954 550410 Fibres; artificial staple_flbres, of viscose, not c_arded, combed or
otherwise processed for spinning
955 550490 Fibres; artificial staple flbreg, other than of viscose, not carded,
combed or otherwise processed for spinning
956 550510 Fibres; waste (including noils, yarn waste and garnetted stock),
of synthetic fibres
957 550520 Fibres; waste (including noils, yarn waste and garnetted stock),

of artificial fibres
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Fibres; synthetic staple fibres, of nylon or other polyamides,

958 550610 carded, combed or otherwise processed for spinning
959 550620 Fibres; synthetic stapl_e fibres, of polyester_s, qarded, combed
or otherwise processed for spinning
960 550630 Fibres; synthetic staple flb_res, acrylic or moda(_:ryl_lc, carded,
combed or otherwise processed for spinning
961 550640 Fibres; synthetic staple flbres, of polypropyle_ne: carded,
combed or otherwise processed for spinning
962 550690 Fibres; synthetic staple flbreg, n.e.c. in heading no. 5506,
carded, combed or otherwise processed for spinning
963 550700 Fibres; artificial staple fibres, cardgd, gombed or otherwise
processed for spinning
964 550810 Sewing thread; of synthetic stap_le fibres, whether or not put up
for retail sale
965 550820 Sewing thread; of artificial staplg fibres, whether or not put up
for retail sale
Yarn; (not sewing thread), single, of synthetic staple fibres,
966 550911 containing 85% or more by weight of nylon or other
polyamides, not put up for retail sale
Yarn; (not sewing thread), multiple (folded) or cabled yarn, of
967 550912 synthetic staple fibres, containing 85% or more by weight of
nylon or other polyamides, not put up for retail sale
Yarn; (not sewing thread), single, of synthetic staple fibres,
968 550921 containing 85% or more by weight of polyester, not put up for

retail sale
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969

550922

Yarn; (not sewing thread), multiple (folded) or cabled yarn, of
synthetic staple fibres, containing 85% or more by weight of
polyester, not put up for retail sale

970

550931

Yarn; (not sewing thread), single, of synthetic staple fibres,
containing 85% or more by weight of acrylic or modacrylic, not
put up for retail sale

971

550932

Yarn; (not sewing thread), multiple (folded) or cabled, of
synthetic staple fibres, containing 85% or more by weight of
acrylic or modacrylic, not put up for retail sale

972

550941

Yarn; (not sewing thread), single, containing 85% or more by
weight of synthetic staple fibres, n.e.c. in heading no. 5509, not
put up for retail sale

973

550942

Yarn; (not sewing thread), multiple (folded) or cabled yarn,
containing 85% or more by weight of synthetic staple fibres,
n.e.c. in heading no. 5509, not put up for retail sale

974

550951

Yarn; (not sewing thread), of polyester staple fibres, mixed
mainly or solely with artificial staple fibres, not put up for retail
sale

975

550952

Yarn; (not sewing thread), of polyester staple fibres, mixed
mainly or solely with wool or fine animal hair, not put up for
retail sale

976

550953

Yarn; (not sewing thread), of polyester staple fibres, mixed
mainly or solely with cotton, not put up for retail sale

977

550959

Yarn; (not sewing thread), of polyester staple fibres, mixed
mainly or solely with fibres n.e.c. in item no. 5509.5, not put up
for retail sale
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978

550961

Yarn; (not sewing thread), of acrylic or modacrylic staple fibres,
mixed mainly or solely with wool or fine animal hair, not put up
for retail sale

979

550962

Yarn; (not sewing thread), of acrylic or modacrylic staple fibres,
mixed mainly or solely with cotton, not put up for retail sale

980

550969

Yarn; (not sewing thread), of acrylic or modacrylic staple fibres,
mixed mainly or solely with fibres n.e.c. in item no. 5509.6, not
put up for retail sale

981

550991

Yarn; (not sewing thread), of synthetic staple fibres, mixed
mainly or solely with wool or fine animal hair, n.e.c. in heading
no. 5509, not put up for retail sale

982

550992

Yarn; (not sewing thread), of synthetic staple fibres, mixed
mainly or solely with cotton, n.e.c. in heading no. 5509, not put
up for retail sale

983

550999

Yarn; (not sewing thread), of synthetic staple fibres, mixed
mainly or solely with fibres (other than wool, fine animal hair or
cotton), n.e.c. in heading no. 5509, not put up for retail sale

984

551011

Yarn; (not sewing thread), single, of artificial staple fibres,
containing 85% or more by weight of artificial staple fibres, not
put up for retail sale

985

551012

Yarn; (not sewing thread), multiple (folded) or cabled yarn, of
artificial staple fibres, containing 85% or more by weight of
artificial staple fibres, not put up for retail sale
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986

551020

Yarn; (not sewing thread), of artificial staple fibres, mixed
mainly or solely with wool or fine animal hair, not put up for
retail sale

987

551030

Yarn; (not sewing thread), of artificial staple fibres, mixed
mainly or solely with cotton, not put up for retail sale

988

551090

Yarn; (not sewing thread), of artificial staple fibres, mixed
mainly or solely with fibres (other than wool, fine animal hair or
cotton), not put up for retail sale

989

551110

Yarn; (not sewing thread), of synthetic staple fibres, containing
85% or more by weight of synthetic staple fibres, put up for
retail sale

990

551120

Yarn; (not sewing thread), of synthetic staple fibres, containing
less than 85% by weight of synthetic staple fibres, put up for
retail sale

991

551130

Yarn; (not sewing thread), of artificial staple fibres, put up for
retail sale

992

551211

Fabrics, woven; of synthetic staple fibres, containing 85% or
more by weight of polyester staple fibres, unbleached or
bleached

993

551219

Fabrics, woven; of synthetic staple fibres, containing 85% or
more by weight of polyester staple fibres, other than
unbleached or bleached

994

551221

Fabrics, woven; of synthetic staple fibres, containing 85% or
more by weight of acrylic or modacrylic staple fibres,
unbleached or bleached

995

551229

Fabrics, woven; of synthetic staple fibres, containing 85% or
more by weight of acrylic or modacrylic staple fibres, other than
unbleached or bleached
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996

551291

Fabrics, woven; of synthetic staple fibres, containing 85% or
more by weight of such fibres n.e.c. in heading no. 5512,
unbleached or bleached

997

551299

Fabrics, woven; of synthetic staple fibres, containing 85% or
more by weight of such fibres n.e.c. in heading no. 5512, other
than unbleached or bleached

998

551311

Fabrics, woven; plain weave, of polyester staple fibres,
containing less than 85% by weight of such fibres, mixed
mainly or solely with cotton, of a weight not exceeding
170g/m2, unbleached or bleached

999

551312

Fabrics, woven; 3-thread or 4-thread twill, of polyester staple
fibres, containing less than 85% by weight of such, mixed
mainly or solely with cotton, not exceeding 170g/m2,
unbleached or bleached

1000

551313

Fabrics, woven; of polyester staple fibres, containing less than
85% by weight of such fibres, mixed mainly or solely with
cotton, not exceeding 170g/m2, unbleached or bleached

1001

551319

Fabrics, woven; containing less than 85% by weight of
synthetic staple fibres (other than polyesters), mixed mainly or
solely with cotton, not exceeding 170g/m2, unbleached or
bleached

1002

551321

Fabrics, woven; plain weave, dyed, containing less than 85%
by weight of polyester staple fibres, mixed mainly or solely with
cotton, not exceeding 170g/m2

1003

551323

Fabrics, woven; dyed, containing less than 85% by weight of
polyester staple fibres, mixed mainly or solely with cotton, not
exceeding 170g/m2
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1004

551329

Fabrics, woven; dyed, containing less than 85% by weight of
synthetic staple fibres (other than polyesters), mixed mainly or
solely with cotton, not exceeding 170g/m2

1005

551331

Fabrics, woven; plain weave, of yarns of different colours,
containing less than 85% by weight of polyester staple fibres,
mixed mainly or solely with cotton, not exceeding 170g/m2

1006

551339

Fabrics, woven; of yarns of different colours, containing less
than 85% of synthetic staple fibres (other than polyester, plain
weave), mixed mainly or solely with cotton, not exceeding
170g/m2

1007

551341

Fabrics, woven; plain weave, printed, of polyester staple fibres,
containing less than 85% by weight of such fibres, mixed
mainly or solely with cotton, not exceeding 170g/m2

1008

551349

Fabrics, woven; printed, containing less than 85% by weight of
synthetic staple fibres (other than polyester, plain weave),
mixed mainly or solely with cotton, not exceeding 170g/m2

1009

551411

Fabrics, woven; plain weave, unbleached or bleached,
containing less than 85% by weight of polyester staple fibres,
mixed mainly or solely with cotton, exceeding 170g/m2

1010

551412

Fabrics, woven; 3- or 4-thread twill, including cross twill,
unbleached or bleached, containing less than 85% by weight of
polyester staple fibres, mixed mainly or solely with cotton, over

170g/m2
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1011

551419

Fabrics, woven; unbleached or bleached, containing less than
85% by weight of synthetic staple fibres n.e.c. in item no.
55.14.1, mixed mainly or solely with cotton, exceeding
170g/m2

1012

551421

Fabrics, woven; plain weave, dyed, containing less than 85%
by weight of polyester staple fibres, mixed mainly or solely with
cotton, exceeding 170g/m2

1013

551422

Fabrics, woven; 3- or 4-thread twill, including cross twill, dyed,
containing less than 85% by weight of polyester staple fibres,
mixed mainly or solely with cotton, exceeding 170g/m2

1014

551423

Fabrics, woven; dyed, containing less than 85% by weight of
polyester staple fibres, mixed mainly or solely with cotton,
exceeding 170g/m2, n.e.c. in heading no. 5514

1015

551429

Fabrics, woven; dyed, containing less than 85% by weight of
synthetic staple fibres (other than polyesters), mixed mainly or
solely with cotton, exceeding 170g/m2

1016

551430

Fabrics, woven; of yarns of different colours, containing less
than 85% by weight of synthetic staple fibres, mixed mainly or
solely with cotton, exceeding 170g/m2

1017

551441

Fabrics, woven; plain weave, printed, containing less than 85%
by weight of polyester staple fibres, mixed mainly or solely with
cotton, exceeding 170g/m2
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Fabrics, woven; 3- or 4-thread twill, including cross twill,

1018 551442 printed, containing less than 85% by weight of polyester staple
fibres, mixed mainly or solely with cotton, exceeding 170g/m2
Fabrics, woven; printed, containing less than 85% by weight of
1019 551443 polyester staple fibres, mixed mainly or solely with cotton,
weight exceeding 170g/m2, n.e.c. in heading no. 5514
Fabrics, woven; printed, containing less than 85% by weight of
1020 551449 synthetic staple fibres (other than polyesters), mixed mainly or
solely with cotton, exceeding 170g/m2
1021 551511 Fabrlgs, woven; of polyester_staple fibres n.e.c. in chqpter 55,
mixed mainly or solely with viscose rayon staple fibres
1022 551512 Fabrics, woven; _of polyester stgple fibres n.e.c.in chapter 55,
mixed mainly or solely with man-made filaments
1023 551513 Fabrlcs_, woven; of polyester sltaple fibres n.e.c.in chap.ter 55,
mixed mainly or solely with wool or fine animal hair
Fabrics, woven; of polyester staple fibres n.e.c. in chapter 55,
1024 551519 mixed mainly or solely with fibres n.e.c. in item no. 5515.1
1025 551521 Fabrics, woven; of acryllc or modacryllc staple f|bres_ n.e.c. in
chapter 55, mixed mainly or solely with man-made filaments
1026 551522 Fabrics, woven; of acrylic or modacrylic staple fibres n.e.c. in

chapter 55, mixed mainly or solely with wool or fine animal hair
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Fabrics, woven; of acrylic or modacrylic staple fibres n.e.c. in

1027 551529 chapter 55, mixed mainly or solely with fibres n.e.c. in item no.
5515.2
1028 551591 Fabrics, woven; _of synthetic sta_ple fibres n.e.c.in chapter 55,
mixed mainly or solely with man-made filaments
Fabrics, woven; of synthetic staple fibres n.e.c. in chapter 55,
1029 551599 mixed mainly or solely with fibres n.e.c. in heading no. 5515
. _ - 0
1030 551611 Fabrics, woven; unblegched or bl_e_ached, containing 85% or
more by weight of artificial staple fibres
. _ - 0 .
1031 551612 Fabrics, woven; dyed,.qolntalnmg 8_5 Y% or more by weight of
artificial staple fibres
: . . . 0
1032 551613 Fabrics, woven; of yarns of dlﬁergr.\t.colours, containing 85% or
more by weight of artificial staple fibres
. . - 0 .
1033 551614 Fabrics, woven; prlnted_,_cpntalnlng E_35/o or more by weight of
artificial staple fibres
Fabrics, woven; unbleached or bleached, containing less than
1034 551621 85% by weight of artificial staple fibres, mixed mainly or solely
with manmade filaments
Fabrics, woven; dyed, containing less than 85% by weight of
1035 551622 artificial staple fibres, mixed mainly or solely with man-made
filaments
Fabrics, woven; of yarns of different colours, containing less
1036 551623 than 85% by weight of artificial staple fibres, mixed mainly or
solely with man-made filaments
Fabrics, woven; printed, containing less than 85% by weight of
1037 551624 artificial staple fibres, mixed mainly or solely with man-made

filaments
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Fabrics, woven; unbleached or bleached, containing less than

1038 551631 85% by weight of artificial staple fibres, mixed mainly or solely
with wool or fine animal hair
Fabrics, woven; dyed, containing less than 85% by weight of
1039 551632 artificial staple fibres, mixed mainly or solely with wool or fine
animal hair
Fabrics, woven; of yarns of different colours, containing less
1040 551633 than 85% by weight of artificial staple fibres, mixed mainly or
solely with wool or fine animal hair
Fabrics, woven; printed, containing less than 85% by weight of
1041 551634 artificial staple fibres, mixed mainly or solely with wool or fine
animal hair
Fabrics, woven; unbleached or bleached, containing less than
1042 551641 85% by weight of artificial staple fibres, mixed mainly or solely
with cotton
: . . 0 .
1043 551642 Fabn.c.s,.woven, dyed, containing Igss than 85% t_)y weight of
artificial staple fibres, mixed mainly or solely with cotton
Fabrics, woven; of yarns of different colours, containing less
1044 551643 than 85% by weight of artificial staple fibres, mixed mainly or
solely with cotton
1045 551644 Fabrlc_s_, woven; prlnted, co_ntalnlng_less than 85%_ by weight of
artificial staple fibres, mixed mainly or solely with cotton
1046 551691 Fabrics, woven; unbleacht_sd or blgached, of artificial staple
fibres, n.e.c. in heading no. 5516
1047 551692 Fabrics, woven; dyed, of artificial staple fibres, n.e.c. in

heading no. 5516
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Fabrics, woven; of yarns of different colours, of artificial staple

1048 551693 fibres, n.e.c. in heading no. 5516
1049 551694 Fabrics, woven; printed, Qf artificial staple fibres, n.e.c. in
heading no. 5516
1050 560121 Wadding; other articles thereof, of cotton
1051 560122 Wadding; other articles thereof, of man-made fibres
1052 560129 Wadding; other articles thereof,_ other than of cotton or man-
made fibres
1053 560130 Wadding; textile flock and dust and mill neps
1054 560210 Felt; needlel_oom felt and stitch-bonded fibre fabrl_cs, whether or
not impregnated, coated, covered or laminated

Felt; of wool or fine animal hair (excluding needleloom felt or

1055 560221 stitch-bonded fibre fabrics), not impregnated, coated, covered
nor laminated
Felt; of textile materials other than wool or fine animal hair
1056 560229 (excluding needleloom felt and stitch-bonded fibre fabrics), not
impregnated, coated, covered or laminated

Felt; impregnated, coated, covered or laminated (excluding
1057 560290 needleloom felt and stitch-bonded fibre fabrics)

Nonwovens; whether or not impregnated, coated, covered or
1058 560311 laminated, of man-made filaments, (weighing not more than

25g/m2)

Nonwovens; whether or not impregnated, coated, covered or

1059 560312 laminated, of man-made filaments, (weighing more than

25g/m2 but not more than 70g/m2)
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1060

560313

Nonwovens; whether or not impregnated, coated, covered or
laminated, of man-made filaments, (weighing more than
70g/m2 but not more than 150g/m2)

1061

560314

Nonwovens; whether or not impregnated, coated, covered or
laminated, of man-made filaments, (weighing more than
1509/m2)

1062

560391

Nonwovens; whether or not impregnated, coated, covered or
laminated, not of man-made filaments, (weighing not more
than 25g/m2)

1063

560392

Nonwovens; whether or not impregnated, coated, covered or
laminated, not of man-made filaments, (weighing more than
25g/m2 but not more than 70g/m2)

1064

560393

Nonwovens; whether or not impregnated, coated, covered or
laminated, not of man-made filaments, (weighing more than
70g/m2 but not more than 150g/m2)

1065

560394

Nonwovens; whether or not impregnated, coated, covered or
laminated, not of man-made filaments, (weighing more than
150g/m2)

1066

560410

Rubber thread and cord; textile covered

1067

560490

Yarn; textile yarn, strip, and the like of heading no. 5404 or
5405, impregnated, coated, covered, or sheathed with rubber
or plastics, n.e.c. in heading no. 5604

1068

560500

Yarn; metallised, whether or not gimped, of textile yarn, or strip
or the like of heading no. 5404 or 5405, combined with metal in
the form of thread, strip or powder or covered with metal
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1069

560600

Yarn and strip and the like of heading no. 5404 or 5405;
gimped, (other than those of heading no. 5406 and gimped
horsehair yarn); chenille yarn (including flock chenille yarn);

loop wale-yarn

1070

560721

Twine; binder or baler twine, of sisal or other textile fibres of
the genus agave

1071

560729

Twine, cordage, ropes, cables; of sisal or other textile fibres of

the genus agave (excluding binder or baler twine), whether or

not plaited, braided or rubber or plastic impregnated, coated,
covered or sheathed

1072

560741

Twine; binder or baler twine, of polyethylene or polypropylene

1073

560749

Twine, cordage, ropes, cables; of polyethylene or
polypropylene (excluding binder or baler twine), whether or not
plaited, braided or rubber or plastic impregnated, coated,
covered or sheathed

1074

560750

Twine, cordage, ropes, cables; of synthetic fibres other than
polyethylene or polypropylene, whether or not plaited, braided
or impregnated, coated, covered or sheathed with rubber or
plastics

1075

560790

Twine, cordage, ropes, cables; of materials n.e.c. in heading
no. 5607, whether or not plaited, braided or impregnated,
coated, covered, or sheathed with rubber or plastics

1076

560811

Twine, cordage or rope; fishing nets, made up, of man made
textile materials

1077

560819

Twine, cordage or rope; knotted netting, for other than fishing,
of man-made textile materials
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Twine, cordage or rope; knotted netting, of other than man-

1078 560890 made textiles
Yarn; articles of yarn, strip or the like of heading no. 5404 and
1079 560900 5405, twine, cordage, rope or cables n.e.c. or included
1080 570110 Carpets aqd othgr textllt_a floor coverings; knotted, of wool or
fine animal hair, whether or not made up
Carpets and other textile floor coverings; knotted, of textile
1081 570190 materials (other than wool or fine animal hair), whether or not
made up
Carpets and other textile floor coverings; woven, (not tufted or
1082 570210 flocked), whether or not made up, including kelem, schumacks,
karamanie and similar hand-woven rugs
Carpets and other textile floor coverings; woven, (not tufted or
1083 570220 flocked), whether or not made up, of coconut fibres (coir)
Carpets and other textile floor coverings; woven, (not tufted or
1084 570231 flocked), of wool or fine animal hair, of pile construction, not
made up, n.e.c. in item no. 5702.10 or 5702.20
Carpets and other textile floor coverings; woven, (not tufted or
1085 570232 flocked), of man-made textile materials, of pile construction,

not made up, n.e.c. in item no. 5702.10 or 5702.20
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1086

570239

Carpets and other textile floor coverings; woven, (not tufted or
flocked), of textile materials (other than man-made, wool or fine
animal hair), of pile construction, not made up, n.e.c. in item
no. 5702.10 or 5702.20

1087

570241

Carpets and other textile floor coverings; woven, (not tufted or
flocked), of wool or fine animal hair, of pile construction, made
up, n.e.c. in item no. 5702.10 or 5702.20

1088

570242

Carpets and other textile floor coverings; woven, (not tufted or
flocked), of man-made textile materials, of pile construction,
made up, n.e.c. in item no. 5702.10 or 5702.20

1089

570249

Carpets and other textile floor coverings; woven, (not tufted or
flocked), of textile materials (other than man-made, wool or fine
animal hair), of pile construction, made up, n.e.c. in item no.
5702.10 or 5702.20

1090

570250

Carpets and other textile floor coverings; woven, (not tufted or
flocked), not of pile construction, not made up, n.e.c. in item
no. 5702.10 or 5702.20

1091

570291

Carpets and other textile floor coverings; woven, (not tufted or
flocked), of wool or fine animal hair, (not of pile construction),
made up, n.e.c. in item no. 5702.10 or 5702.20

1092

570292

Carpets and other textile floor coverings; woven, (not tufted or
flocked), of man-made textile materials, (not of pile
construction), made up, n.e.c. in item no. 5702.10 or 5702.20
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Carpets and other textile floor coverings; woven, (not tufted or
flocked), of textile materials (other than man-made or wool or

1093 570299 ) : ; : : .
fine animal hair, not of pile construction), made up, n.e.c. in
item no. 5702.10 or 5702.20
1094 570310 Carpets and other textl!e floor coverings; tufted, of wool or fine
animal hair, whether or not made up
1095 570321 Carpets and other te>§tlle floor coverings; tufted, of nylon or
other polyamides, whether or not made up
1096 570329 Carpets; tufted, of nylon or other polyamides, whether or not
made up
Carpets and other textile floor coverings; tufted, of other man-
1097 570331 made textile materials (other than polyamides), whether or not
made up
1098 570339 Carpets; tufted, 01_‘ man-made textile materials (other than
polyamides), whether of not made up
Carpets and other textile floor coverings; tufted, of textile
1099 570390 materials (other than man-made, wool or fine animal hair),
whether or not made up
Textile floor coverings; felt tiles, (not tufted or flocked), whether
1100 570410 : .
or not made up, having a maximum surface area of 0.3m2
Carpets and other textile floor coverings; of felt, (not tufted or
1101 570420 flocked), whether or not made up, having a maximum surface

area exceeding 0.3 m2 but not exceeding 1 m2
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Carpets and other textile floor coverings; of felt, (not tufted or

1102 570490 flocked), whether or not made up, other than tiles having a
maximum surface area of 0.3m2
1103 570500 Carpets and other textile floor coverings; n.e.c. in chapter 57,
whether or not made up
Fabrics; woven pile, of wool or fine animal hair, other than
1104 580110 fabrics of heading no. 5802 or 5806
Fabrics; woven pile, of cotton, uncut weft pile fabrics, other
1105 580121 than fabrics of heading no. 5802 or 5806
Fabrics; woven pile, of cotton, cut corduroy, other than fabrics
1106 | 580122 of heading no. 5802 or 5806
1107 580123 Fabrics; woven pile, of cotton, weft pile fabrics other than uncut
and corduroy, other than fabrics of heading no. 5802 or 5806
Fabrics; chenille, of cotton, other than fabrics of heading no.
1108 | 580126 5802 or 5806
Fabrics; woven pile, of cotton, warp pile fabrics, other than
1109 580127 fabrics of heading no. 5802 or 5806
Fabrics; woven pile, of man-made fibres, uncut weft pile
1110 580131 fabrics, other than fabrics of heading no. 5802 or 5806
Fabrics; woven pile, of man-made fibres, cut corduroy, other
1111 580132 than fabrics of heading no. 5802 or 5806
Fabrics; woven pile, of man-made fibres, other weft pile fabrics,
1112 580133 other than fabrics of heading no. 5802 or 5806
1113 530136 Fabrics; chenille, of man-made fibres, other than fabrics of

heading no. 5802 or 5806

122 |Page




www.taxguru.in

Fabrics; woven pile, of man-made fibres, warp pile fabrics,

1114 580137 other than fabrics of heading no. 5802 or 5806
Fabrics; woven pile and chenille, of textile materials n.e.c. in
1115 580190 heading no. 5801, other than fabrics of heading no. 5802 or
5806
Fabrics; terry towelling and similar woven terry fabrics, of
1116 580210 cotton, whether bleached or unbleached, excluding narrow
fabrics of heading no. 5806
Fabrics; terry towelling and similar woven terry fabrics, of
1117 580220 textile materials, excluding cotton, excluding narrow fabrics of
heading no. 5806
1118 580230 Fabrics; tufted textile fabrics, excluding products of heading no.
5703
1119 580300 Gauze; other than narrow fabrics of heading no. 5806
Tulles and other net fabrics; excluding woven, knitted or
1120 580410 crocheted fabrics, (other than fabrics of headings 60.02 to
60.06)
Lace; mechanically made, of man-made fibres in the piece, in
1121 580421 strips or in motifs, (other than fabrics of headings 60.02 to
60.06)
Lace; mechanically made, of textile materials, (other than man-
1122 580429 made fibres), in the piece, in strips or motifs, (other than fabrics
of headings 60.02 to 60.06)
1123 580430 Lace; hand-made, in the piece, in strips or motifs, (other than

fabrics of headings 60.02 to 60.06)
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Tapestries; hand-woven, (Gobelins, Flanders, Aubusson,

1124 580500 Beauvais and the like) and needle-worked tapestries (e.g. petit
point, cross-stitch) whether or not made up
Fabrics; woven pile (including terry towelling and similar terry
1125 580610 fabrics) and chenille fabrics (excluding goods of heading no.
5807)
1126 580620 Fabrics; narrow (excluding plle_fabrlcs), containing by weight
5% or more of elastomeric yarn or rubber thread
Fabrics; narrow woven fabrics, n.e.c. in heading no. 5806, of
1127 580631 cotton (excluding goods of heading no. 5807)
Fabrics, narrow woven fabrics, n.e.c. in heading no. 5806, of
1128 580632 man-made fibres (excluding goods of heading no. 5807)
Fabrics; narrow woven fabrics, n.e.c. in heading no. 5806, of
1129 580639 textile materials n.e.c. in item no. 5806.3 (excluding goods of
heading no. 5807)
1130 580640 Fabrics; narrow woven, consisting of warp without weft,
assembled by means of an adhesive (bolducs)
1131 580710 L_abels, t_)adggs an_d similar articles; woven, of textile ma_terlals,
in the piece, in strips or cut to shape or size, not embroidered
Labels, badges and similar articles; (other than woven), of
1132 580790 textile materials, in the piece, in strips or cut to shape or size,
not embroidered
1133 580810 Braids; in the piece
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Ornamental trimmings; tassels, pompons and similar articles;

1134 580890 ornamental trimmings in the piece, without embroidery, other
than knitted or crocheted
Fabrics, woven; of metal thread and metallised yarn of heading
1135 580900 no. 5605, of a kind used in apparel, as furnishing fabrics or
similar purposes; n.e.c. or included
1136 581010 Embroidery; without visible grou_nd, in the piece, in strips or in
motifs
1137 581091 Embroidery; with visible grou_nd, of cotton, in the piece, in strips
or in motifs
1138 581092 Embroidery; with y|5|blg grognd, of man-made fibres, in the
piece, in strips or in motifs
Embroidery; with visible ground, of textile materials (other than
1139 581099 . . ) . . : :
cotton and man-made fibres), in the piece, in strips or in motifs
Quilted textile products; in the piece, composed of one or more
1140 581100 layers of textile materials assembled with padding by stitching
or otherwise (excluding embroidery of heading no. 5810)
Textile fabrics; coated with gum or amylaceous substances, of
114l 590110 a kind used for the outer covers of books or the like
Textile fabrics; coated with gum or amylaceous substances,
1142 590190 tracing cloth, prepared painting canvas, buckram and similar
stiffened textile fabrics for hat foundations, (excluding book
covers)
1143 590210 Textile fabrics; tyrecord of High tenacity yarn of nylon or other

polyamides
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1144 590220 Textile fabrics; tyrecord of High tenacity yarn of polyester
1145 590290 Textile fabrics; tyrecord of High tenacity yarn of viscose rayon
1146 590310 Textile fabrics; |mpregnated,_ coated, _covered or laminated with
poly(vinyl chloride)
1147 590320 Textile fabrics; impregnated, coated, covered or laminated with
polyurethane
Textile fabrics; impregnated, coated, covered or laminated with
1148 590390 plastics, (excluding polyvinyl chloride, polyurethane and those
of heading no. 5902)
1149 590410 Linoleum, whether or not cut to shape
Textiles floor coverings; consisting of a coating or covering
1150 590490 applied on a textile backing, whether or not cut to shape, other
than linoleum
1151 590500 Textile wall coverings of fabrlcs_ impregnated, coated, covered
or laminated
Textile fabrics, rubberised; (excluding those of heading no.
1152 590610 5902), adhesive tape of a width not exceeding 20cm
Textile fabrics, rubberised; (excluding those of heading no.
1153 590691 5902 and adhesive tape of a width not exceeding 20cm),
knitted or crocheted
Textile fabrics, rubberised; (excluding those of heading no.
1154 590699 5902 and adhesive tape of a width not exceeding 20cm), not

knitted or crocheted

126 |Page




www.taxguru.in

1155

590700

Textile fabrics; otherwise impregnated, coated or covered,
painted canvas being theatrical scenery, studio back-cloths or
the like

1156

590800

Textile wicks, woven, plaited or knitted; for lamps, stoves,
lighters, candles or the like; incandescent gas mantles and
tubular knitted gas mantle fabric therefor, whether or not
impregnated

1157

590900

Textile hosepiping and similar textile tubing; with or without
lining, armour or accessories of other materials

1158

591000

Textiles; transmission or conveyor belts or belting, of textile
material, whether or not impregnated, coated, covered or
laminated with plastics, or reinforced with metal or other

material

1159

591110

Textile fabric, felt & felt-lined woven fabrics,
coated/covered/laminated with rubber, leather or other
material, for card clothing, similar fabrics used for technical
purposes, including rubber impregnated narrow velvet fabrics
to cover weaving spindles

1160

591120

Textile products and articles for technical uses; bolting cloth,
whether or not made up

1161

591131

Textiles; fabrics and felts, endless or fitted with linking devices,
of a kind used in paper-making or similar machines, weighing
less than 650g/m2

1162

591132

Textiles; fabrics and felts, endless or fitted with linking devices,
of a kind used in paper-making or similar machines, weighing
650g/m2 or more
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Textile products and articles for technical uses; straining cloth

1163 591140 of a kind used in oil presses and the like, including that of
human hair
1164 591190 Textile products and artl_cles for technical uses; n.e.c. in
heading no. 5911
1165 600110 Fabrics; long pile fabrics, knitted or crocheted
1166 600121 Fabrics; looped pile fabrics, of cotton, knitted or crocheted
1167 600122 Fabrics; looped pile fabrics, of man-made fibres, knitted or
crocheted
Fabrics; looped pile fabrics, of textile materials (other than
1168 600129 cotton or man-made fibres), knitted or crocheted
1169 600191 Fabrics; pile fabrics (excl_udlng long pile and loop pile), of
cotton, knitted or crocheted
1170 600192 Fabrics; pile fabrics (e_xcludlng.long pile and loop pile), of man-
made fibres, knitted or crocheted
Fabrics; pile fabrics (excluding long pile and loop pile), of
1171 600199 textile materials (other than cotton or man-made fibres), knitted
or crocheted
Fabrics; knitted or crocheted, other than those of heading
1172 600240 60.01, of a width not excegdlng 30 cm, contaln_ln_g by weight
5% or more of elastomeric yarn but not containing rubber
thread
Fabrics; knitted or crocheted, other than those of heading
1173 600290 60.01, of a width not exceeding 30 cm, containing by weight
5% or more of elastomeric yarn or rubber thread
Fabrics; knitted or crocheted fabrics, other than those of
1174 600310 heading 60.01 and 60.02, of a width not exceeding 30 cm, of

wool or fine animal hair
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1175

600320

Fabrics; knitted or crocheted fabrics, other than those of
heading 60.01 and 60.02, of a width not exceeding 30 cm, of
cotton

1176

600330

Fabrics; knitted or crocheted fabrics, other than those of
heading 60.01 and 60.02, of a width not exceeding 30 cm, of
synthetic fibres

1177

600340

Fabrics; knitted or crocheted fabrics, other than those of
heading 60.01 and 60.02, of a width not exceeding 30 cm, of
artificial fibres

1178

600390

Fabrics; knitted or crocheted fabrics, other than those of
heading 60.01 and 60.02, of a width not exceeding 30 cm,
other than of wool and fine animal hair, cotton, synthetic or

artificial fibres

1179

600410

Fabrics; knitted or crocheted fabrics of a width exceeding 30
cm, other than those of heading 60.01, containing by weight
5% or more of elastomeric yarn but not containing rubber
thread

1180

600490

Fabrics; knitted or crocheted, other than those of heading
60.01, of a width exceeding 30 cm, containing by weight 5% or
more of elastomeric yarn or rubber thread,

1181

600521

Fabrics; warp knit (including those made on galloon knitting
machines), other than those of headings 60.01 to 60.04, of
cotton, unbleached or bleached

1182

600522

Fabrics; warp knit (including those made on galloon knitting
machines), other than those of headings 60.01 to 60.04, of
cotton, dyed
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1183

600523

Fabrics; warp knit (including those made on galloon knitting
machines), other than those of headings 60.01 to 60.04, of
cotton, yarns of different colours

1184

600524

Fabrics; warp knit (including those made on galloon knitting
machines), other than those of headings 60.01 to 60.04, of
cotton, printed

1185

600535

Fabrics; warp knit (including those made on galloon knitting
machines), other than those of headings 60.01 to 60.04, of
synthetic fibres specified in Subheading Note 1 to this Chapter

1186

600536

Fabrics; warp knit (including those made on galloon knitting
machines), other than those of headings 60.01 to 60.04, of
synthetic fibres, bleached or unbleached

1187

600537

Fabrics; warp knit (including those made on galloon knitting
machines), other than those of headings 60.01 to 60.04, of
synthetic fibres, dyed

1188

600538

Fabrics; warp knit (including those made on galloon knitting
machines), other than those of headings 60.01 to 60.04, of
synthetic fibres, yarns of different colours

1189

600539

Fabrics; warp knit (including those made on galloon knitting
machines), other than those of headings 60.01 to 60.04, of
synthetic fibres, printed

1190

600541

Fabrics; warp knit (including those made on galloon knitting
machines), other than those of headings 60.01 to 60.04, of
artificial fibres, bleached or unbleached

1191

600542

Fabrics; warp knit (including those made on galloon knitting
machines), other than those of headings 60.01 to 60.04, of
artificial fibres, dyed
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Fabrics; warp knit (including those made on galloon knitting

1192 600543 machines), other than those of headings 60.01 to 60.04, of
artificial fibres, of yarns of different colours
Fabrics; warp knit (including those made on galloon knitting
1193 600544 machines), other than those of headings 60.01 to 60.04, of
artificial fibres, printed
Fabrics; warp knit (including those made on galloon knitting
1194 600590 machines), other than those of headings 60.01 to 60.04,
excluding those made from cotton or synthetic or artificial fibres
Fabrics; knitted or crocheted fabrics, other than those of
1195 | 600610 headings 60.01 to 60.04, of wool or fine animal hair
1196 600621 Fabrics; knitted or crocheted fabrics, other than those of
headings 60.01 to 60.04, of cotton, unbleached or bleached
Fabrics; knitted or crocheted fabrics, other than those of
1197 600622 headings 60.01 to 60.04, of cotton, dyed
1198 600623 Fabrics; knitted or crocheted fabrics, other than those of
headings 60.01 to 60.04, of cotton, of yarns of different colours
Fabrics; knitted or crocheted fabrics, other than those of
1199 600624 headings 60.01 to 60.04, of cotton, printed
Fabrics; knitted or crocheted fabrics, other than those of
1200 600631 headings 60.01 to 60.04, of synthetic fibres, unbleached or
bleached
Fabrics; knitted or crocheted fabrics, other than those of
1201 600632 headings 60.01 to 60.04, of synthetic fibres, dyed
Fabrics; knitted or crocheted fabrics, other than those of
1202 600633 headings 60.01 to 60.04, of synthetic fibres, of yarns of

different colours
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1203

600634

Fabrics; knitted or crocheted fabrics, other than those of
headings 60.01 to 60.04, of synthetic fibres, printed

1204

600641

Fabrics; knitted or crocheted fabrics, other than those of
headings 60.01 to 60.04, of artificial fibres, unbleached or
bleached

1205

600642

Fabrics; knitted or crocheted fabrics, other than those of
headings 60.01 to 60.04, of artificial fibres, dyed

1206

600643

Fabrics; knitted or crocheted fabrics, other than those of
headings 60.01 to 60.04, of artificial fibres, of yarns of different
colours

1207

600644

Fabrics; knitted or crocheted fabrics, other than those of
headings 60.01 to 60.04, of artificial fibres, printed

1208

600690

Fabrics; knitted or crocheted fabrics, other than those of
headings 60.01 to 60.04,and other than those made of wool,
fine animal hair, cotton, synthetic or artificial fibres

1209

610120

Coats; men's or boys' overcoats, car-coats, capes, anoraks,
wind-jackets and similar articles, of cotton, knitted or crocheted
(excluding those of heading no. 6103)

1210

610130

Coats; men's or boys' overcoats, car-coats, capes, anoraks,
wind-jackets and similar articles, of man-made fibres, knitted or
crocheted, (excluding those of heading no. 6103)

1211

610190

Coats; men's or boys' overcoats, car-coats, capes, anoraks,

wind-jackets and similar articles, of textile materials n.e.c. in

heading no. 6101, knitted or crocheted (excluding those of
heading no. 6103)
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Coats; women's or girls' overcoats, car-coats, capes, anoraks,

1212 610210 wind-jackets and similar articles, of wool or fine animal hair,
knitted or crocheted (excluding those of heading no. 6104)
Coats; women's or girls' overcoats, car-coats, capes, anoraks,
1213 610220 wind-jackets and similar articles, of cotton, knitted or crocheted
(excluding those of heading no. 6104)
Coats; women's or girls' overcoats, car-coats, capes, anoraks,
1214 610230 wind-jackets and similar articles, of man-made fibres, knitted or
crocheted (excluding those of heading no. 6104)
Coats; women's or girls' overcoats, car-coats, capes, anoraks,
wind-jackets and similar articles, of textile materials n.e.c. in
1215 610290 heading no. 6102, knitted or crocheted (excluding those of
heading no. 6104)
1216 610310 Suits; men's or boys', knitted or crocheted
1217 610322 Ensembles; men's or boys', of cotton, knitted or crocheted
1218 610323 Ensembles; men's or boys', of synthetic fibres, knitted or
crocheted
Ensembles; men's or boys', of textile materials (other than
1219 610329 cotton or synthetic fibres), knitted or crocheted
1220 610331 Jackets and blazers; men's or boys', of wool or fine animal hair,
knitted or crocheted
1221 610332 Jackets and blazers; men's or boys', of cotton, knitted or

crocheted
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Jackets and blazers; men's or boys', of synthetic fibres, knitted

1222 610333 or crocheted

Jackets and blazers; men's or boys', of textile materials (other
1223 610339 than wool or fine animal hair, cotton or synthetic fibres), knitted

or crocheted
1224 610341 Trousers, 'blb and braC(_-:' overglls, breechgs and shorts; men's
or boys', of wool or fine animal hair, knitted or crocheted
1295 610342 Trousers, bib and l?race overalls,_ breeches and shorts; men's
or boys', of cotton, knitted or crocheted

Trousers, bib and brace overalls, breeches and shorts; men's
1226 610343 or boys', of synthetic fibres, knitted or crocheted

Trousers, bib and brace overalls, breeches and shorts; men's
1227 610349 or boys', of textile materials (other than wool or fine animal

hair, cotton or synthetic fibres), knitted or crocheted
1228 610413 Suits; women's or girls', of synthetic fibres, knitted or crocheted
Suits; women's or girls', of textile materials (other than
1229 610419 synthetic fibres), knitted or crocheted
1230 610422 Ensembles; women's or girls', of cotton, knitted or crocheted
1231 610423 Ensembles; women's or girls’, of synthetic fibres, knitted or
crocheted

Ensembles; women's or girls’, of textile materials (other than
1232 610429 cotton or synthetic fibres), knitted or crocheted
1233 610431 Jackets; women's or girls', of wool or fine animal hair, knitted or

crocheted
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1234 610432 Jackets; women's or girls', of cotton, knitted or crocheted
1235 610433 Jackets; women's or girls', of synthetic fibres, knitted or
crocheted
Jackets; women's or girls', of textile materials (other than wool
1236 610439 or fine animal hair, cotton or synthetic fibres), knitted or
crocheted
1237 610441 Dresses; women's or girls’, of wool or fine animal hair, knitted
or crocheted
1238 610442 Dresses; women's or girls’, of cotton, knitted or crocheted
1239 610443 Dresses; women's or girls', of synthetic fibres, knitted or
crocheted
1240 610444 Dresses; women's or girls', of artificial fibres, knitted or
crocheted
Dresses; women's or girls’, of textile materials (other than wool
1241 610449 or fine animal hair, cotton, synthetic or artificial fibres), knitted
or crocheted
1242 610451 Skirts and d|V|d_ed sklrt_s; women's or girls', of wool or fine
animal hair, knitted or crocheted
1243 610452 Skirts and divided skirts; women's or girls’, of cotton, knitted or
crocheted
1244 610453 Skirts and divided sklrts_; women's or girls', of synthetic fibres,
knitted or crocheted
Skirts and divided skirts; women's or girls', of textile materials
1245 610459 (other than wool or fine animal hair, cotton or synthetic fibres),
knitted or crocheted
Trousers, bib and brace overalls, breeches and shorts;
1246 610461 women's or girls', of wool or fine animal hair, knitted or

crocheted
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Trousers, bib and brace overalls, breeches and shorts;

1247 610462 women's or girls', of cotton, knitted or crocheted
Trousers, bib and brace overalls, breeches and shorts;
1248 610463 women's or girls’, of synthetic fibres, knitted or crocheted
Trousers, bib and brace overalls, breeches and shorts;
1249 610469 women's or girls’, of textile materials (other than wool or fine
animal hair, cotton or synthetic fibres), knitted or crocheted
1250 610510 Shirts; men's or boys', of cotton, knitted or crocheted
1251 610520 Shirts; men's or boys', of man-made fibres, knitted or crocheted
1252 610590 Shirts; men's or boys', o_f textile n*_natenals (other than cotton or
man-made fibres), knitted or crocheted
1253 610610 Blouses, shirts and shlr.t-blouses; women's or girls', of cotton,
knitted or crocheted
Blouses, shirts and shirt-blouses; women's or girls’, of man-
1254 610620 made fibres, knitted or crocheted
Blouses, shirts and shirt-blouses; women's or girls', of textile
1255 610690 materials (other than cotton or man-made fibres), knitted or
crocheted
1256 610711 Underpants and briefs; men's or boys', of cotton, knitted or
crocheted
1257 610712 Underpants and brlefs_; men's or boys', of man-made fibres,
knitted or crocheted
1258 610719 Underpants and briefs; men's or boys', of textile materials
(other than cotton or man-made fibres), knitted or crocheted
1259 610721 Nightshirts and pyjamas; men's or boys', of cotton, knitted or

crocheted
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Nightshirts and pyjamas; men's or boys', of man-made fibres,

1260 610722 knitted or crocheted
1261 610729 Nightshirts and pyjamas; men's or boys', of textile materials
(other than cotton or man-made fibres), knitted or crocheted
1262 610791 Bathrobes, dressing gowns a_nd similar articles; men's or boys',
of cotton, knitted or crocheted
1263 610799 Bathrobes, dressing gowns and similar articles; men's or boys',
of textile materials (other than cotton), knitted or crocheted
1264 610811 Slips and petticoats; women's or girls’, of man-made fibres,
knitted or crocheted
Slips and petticoats; women's or girls’, of textile materials
1265 610819 (other than man-made fibres), knitted or crocheted
1266 610821 Briefs and panties; women's or girls’, of cotton, knitted or
crocheted
1267 610822 Briefs and panties; W(_)men's or girls', of man-made fibres,
knitted or crocheted
Briefs and panties; women's or girls', of textile materials (other
1268 610829 than cotton or man-made fibres), knitted or crocheted
1269 610831 Nightdresses and pyjamas; women's or girls', of cotton, knitted
or crocheted
1270 610832 Nightdresses ano_l pyjamas; women's or girls', of man-made
fibres, knitted or crocheted
Nightdresses and pyjamas; women's or girls', of textile
1271 610839 materials (other than cotton or man-made fibres), knitted or

crocheted
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Negligees, bathrobes, dressing gowns and similar articles;

1272 610891 women's or girls', of cotton, knitted or crocheted
1273 610892 Negllgeles, ba_Lthr'obes, dressing gowns an_d similar articles;
women's or girls’, of man-made fibres, knitted or crocheted
Negligees, bathrobes, dressing gowns and similar articles;
1274 610899 women's or girls', of textile materials (other than cotton or man-
made fibres), knitted or crocheted
1275 610910 T-shirts, singlets and other vests; of cotton, knitted or
crocheted
T-shirts, singlets and other vests; of textile materials (other
1276 610990 than cotton), knitted or crocheted
1277 611011 Jerseys, pullovers, cardigans, waistcoats and_S|m|Iar.art|cIes;
knitted or crocheted, of wool or fine animal hair
1278 611012 Jerseys, pullovers, cardigans, waistcoats and similar articles;
knitted or crocheted, of fibres from kashmir (cashmere) goats
Jerseys, pullovers, cardigans, waistcoats and similar articles;
1279 611019 knitted or crocheted, of fine animal hair other than that of
kashmir (cashmere) goats
Jerseys, pullovers, cardigans, waistcoats and similar articles;
1280 611020 .
of cotton, knitted or crocheted
1281 611030 Jerseys, pullovers, cardigans, waistcoats and similar articles;

of man-made fibres, knitted or crocheted
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Jerseys, pullovers, cardigans, waistcoats and similar articles;

1282 611090 of textile materials (other than wool or fine animal hair, cotton
or man-made fibres), knitted or crocheted
1283 611120 Garments and clothing accessories; babies', of cotton, knitted
or crocheted
1284 611130 Garments and clothing accessories; babies’, of synthetic fibres,
knitted or crocheted
1285 611190 Garments and clothing accessories; babies', of textile materials
(other than cotton or synthetic fibres), knitted or crocheted
1286 611211 Track suits; of cotton, knitted or crocheted
1287 611212 Track suits; of synthetic fibres, knitted or crocheted
1288 611219 Track suits; of tex_tlle mater_lals (other than cotton or synthetic
fibres), knitted or crocheted
1289 611220 Ski suits; knitted or crocheted
1290 611231 Swimwear; men's or boys', of synthetic fibres, knitted or
crocheted
Swimwear; men's or boys', of textile materials (other than
1291 611239 synthetic fibres), knitted or crocheted
1292 611241 Swimwear; women's or girls', of synthetic fibres, knitted or
crocheted

Swimwear; women's or girls', of textile materials (other than
1293 611249 synthetic fibres), knitted or crocheted

Garments made up of knitted or crocheted fabrics of heading
1294 | 611300 no. 5903, 5906 and 5907
1295 611420 Garments; of cotton, knitted or crocheted, n.e.c. in chapter 61
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1296

611430

Garments; of man-made fibres, knitted or crocheted, n.e.c. in
chapter 61

1297

611490

Garments; of textile materials (other than cotton or man-made
fibres), knitted or crocheted, n.e.c. in chapter 61

1298

611510

Graduated compression hosiery (for example, stockings for
varicose veins), knitted or crocheted

1299

611521

Hosiery; panty hose and tights (other than graduated
compression hosiery), of synthetic fibres, measuring per single
yarn less than 67 decitex, knitted or crocheted

1300

611522

Hosiery; panty hose and tights (other than graduated
compression hosiery), of synthetic fibres, measuring per single
yarn 67 decitex or more, knitted or crocheted

1301

611529

Hosiery; panty hose and tights (other than graduated
compression hosiery), of textile materials (other than synthetic
fibres), knitted or crocheted

1302

611530

Hosiery; women's, full-length or knee-length (other than
graduated compression hosiery), measuring per single yarn
less than 67 decitex, knitted or crocheted

1303

611594

Hosiery and footwear; without applied soles, of wool or fine
animal hair, knitted or crocheted (excluding graduated
compression hosiery, panty hose, tights, women's full or knee-
length hosiery measuring per single yarn less than 67 decitex)
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1304

611595

Hosiery and footwear; without applied soles, of cotton, knitted
or crocheted (excluding graduated compression hosiery, panty
hose, tights, full or knee-length hosiery measuring per single
yarn less than 67 decitex)

1305

611596

Hosiery and footwear; without applied soles, of synthetic fibres,
knitted or crocheted (excluding graduated compression
hosiery, panty hose, tights, full or knee-length hosiery
measuring per single yarn less than 67 decitex)

1306

611599

Hosiery and footwear; without applied soles, of textile materials
n.e.c. in item no. 6115.9, knitted or crocheted (excluding
graduated compression hosiery, panty hose, tights, full or

knee-length hosiery measuring per single yarn less than 67
decitex)

1307

611610

Gloves, mittens and mitts; knitted or crocheted, impregnated,
coated or covered with plastics or rubber

1308

611691

Gloves, mittens and mitts; of wool or fine animal hair, knitted or
crocheted, (other than impregnated, coated or covered with
plastics or rubber)

1309

611692

Gloves, mittens and mitts; of cotton, knitted or crocheted,
(other than impregnated, coated or covered with plastics or
rubber)

1310

611693

Gloves, mittens and mitts; of synthetic fibres, knitted or
crocheted, (other than impregnated, coated or covered with
plastics or rubber)
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1311

611699

Gloves, mittens and mitts; of textile materials (other than wool
or fine animal hair, cotton or synthetic fibres), knitted or
crocheted, (other than impregnated, coated or covered with
plastics or rubber)

1312

611710

Shawls, scarves, mufflers, mantillas, veils and the like; knitted
or crocheted

1313

611780

Clothing accessories; knitted or crocheted, n.e.c. in heading
no. 6117

1314

611790

Clothing; parts, knitted or crocheted

1315

620120

Coats; men's or boys', overcoats, raincoats, car-coats, capes,

cloaks, anoraks (including ski-jackets) and similar articles, of

wool or fine animal hair, other than those of heading no. 6203
(not knitted or crocheted)

1316

620130

Coats; men's or boys', overcoats, raincoats, car-coats, capes,
cloaks, anoraks (including ski-jackets) and similar articles, of
cotton, other than those of heading no. 6203 (not knitted or
crocheted)

1317

620140

Coats; men's or boys', overcoats, raincoats, car-coats, capes,
cloaks, anoraks (including ski-jackets) and similar articles, of
man-made fibres, other than those of heading no. 6203 (not

knitted or crocheted)

1318

620190

Coats; men's or boys', overcoats, rain-coats, car-coats, capes,
cloaks and similar, of textile materials (other than wool, fine
animal hair, cotton or man-made fibres), other than those of

heading no. 6203 (not knitted or crocheted)

142 |Page




www.taxguru.in

1319

620220

Coats; women's or girls', overcoats, raincoats, car-coats,
capes, cloaks anoraks (including ski-jackets) and similar
articles, of wool or fine animal hair, other than those of heading
no. 6204 (not knitted or crocheted)

1320

620230

Coats; women's or girls', overcoats, raincoats, car-coats,
capes, cloaks anoraks (including ski-jackets) and similar
articles, of cotton, other than those of heading no. 6204 (not
knitted or crocheted)

1321

620240

Coats; women's or girls', overcoats, raincoats, car-coats,
capes, cloaks anoraks (including ski-jackets) and similar
articles, of man-made fibres, other than those of heading no.
6204 (not knitted or crocheted)

1322

620290

Coats; women's or girls', overcoats, raincoats, car-coats,
capes, cloaks and similar articles, of textile materials (other
than wool, fine animal hair, cotton or man-made fibres), other
than those of heading no. 6204 (not knitted or crocheted)

1323

620311

Suits; men's or boys', of wool or fine animal hair (not knitted or
crocheted)

1324

620312

Suits; men's or boys', of synthetic fibres (not knitted or
crocheted)

1325

620319

Suits; men's or boys', of textile materials n.e.c. in item no.
6203.1 (not knitted or crocheted)

1326

620322

Ensembles; men's or boys', of cotton (not knitted or crocheted)

1327

620323

Ensembles; men's or boys', of synthetic fibres (not knitted or
crocheted)

1328

620329

Ensembles; men's or boys', of textile materials n.e.c. in item
no. 6203.2 (not knitted or crocheted)
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Jackets and blazers; men's or boys', of wool or fine animal hair

1329 620331 (not knitted or crocheted)
1330 620332 Jackets and blazers; men's or boys', of cotton (not knitted or
crocheted)
1331 620333 Jackets and blazers; men's or boys', of synthetic fibres (not
knitted or crocheted)
Jackets and blazers; men's or boys', of textile materials n.e.c.
1332 620339 in item no. 6203.3 (not knitted or crocheted)
Trousers, bib and brace overalls, breeches and shorts; men's
1333 620341 or boys', of wool or fine animal hair (not knitted or crocheted)
Trousers, bib and brace overalls, breeches and shorts; men's
1334 620342 or boys', of cotton (not knitted or crocheted)
Trousers, bib and brace overalls, breeches and shorts; men's
1335 620343 or boys', of synthetic fibres (not knitted or crocheted)
Trousers, bib and brace overalls, breeches and shorts; men's
1336 620349 or boys', of textile materials (other than wool, fine animal hair,
cotton or synthetic fibres), (not knitted or crocheted)
1337 620411 Suits; women's or girls’, of wool or fine animal hair (not knitted
or crocheted)
1338 620412 Suits; women's or girls', of cotton (not knitted or crocheted)
1339 620413 Suits; women's or girls', of synthetic fibres (not knitted or
crocheted)
Suits; women's or girls’, of textile materials n.e.c. in item no.
1340 620419 6204.1 (not knitted or crocheted)
1341 620421 Ensembles; women's or girls', of wool or fine animal hair (not

knitted or crocheted)
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Ensembles; women's or girls’, of cotton (not knitted or

1342 620422 crocheted)
1343 620423 Ensembles; women's or girls’, of synthetic fibres (not knitted or
crocheted)
Ensembles; women's or girls’, of textile materials n.e.c. in item
1344 620429 no. 6204.2 (not knitted or crocheted)
Jackets and blazers; women's or girls', of wool or fine animal
1345 620431 hair (not knitted or crocheted)
1346 620432 Jackets and blazers; women's or girls', of cotton (not knitted or
crocheted)
1347 620433 Jackets and blazers; wpmen's or girls', of synthetic fibres (not
knitted or crocheted)
Jackets and blazers; women's or girls', of textile materials
1348 620439 n.e.c. in item no. 6204.3 (not knitted or crocheted)
1349 620441 Dresses; women's or_glrls', of wool or fine animal hair (not
knitted or crocheted)
1350 620442 Dresses; women's or girls', of cotton (not knitted or crocheted)
1351 620443 Dresses; women's or girls’, of synthetic fibres (not knitted or
crocheted)
1352 620444 Dresses; women's or girls', of artificial fibres (not knitted or
crocheted)
Dresses; women's or girls', of textile materials n.e.c. in item no.
1353 620449 6204.4 (not knitted or crocheted)
Skirts and divided skirts; women's or girls’, of wool or fine
1354 620451 animal hair (not knitted or crocheted)
1355 620452 Skirts and divided skirts; women's or girls', of cotton (not

knitted or crocheted)
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Skirts and divided skirts; women's or girls', of synthetic fibres

1356 620453 (not knitted or crocheted)
Skirts and divided skirts; women's or girls’, of textile materials
1357 620459 n.e.c. in item no. 6204.5 (not knitted or crocheted)
Trousers, bib and brace overalls, breeches and shorts;
1358 620461 women's or girls’, of wool or fine animal hair (not knitted or
crocheted)
Trousers, bib and brace overalls, breeches and shorts;
1359 620462 women's or girls', of cotton (not knitted or crocheted)
Trousers, bib and brace overalls, breeches and shorts;
1360 620463 women's or girls’, of synthetic fibres (not knitted or crocheted)
Trousers, bib and brace overalls, breeches and shorts;
women's or girls', of textile materials (other than wool, fine
1361 620469 animal hair, cotton or synthetic fibres), (not knitted or
crocheted)
1362 620520 Shirts; men's or boys', of cotton (not knitted or crocheted)
1363 620530 Shirts; men's or boys', of man-made fibres (not knitted or
crocheted)
Shirts; men's or boys', of textile materials n.e.c. in heading no.
1364 620590 6205 (not knitted or crocheted)
Blouses, shirts and shirt-blouses; women's or girls’, of silk or
1365 620610 silk waste (not knitted or crocheted)
Blouses, shirts and shirt-blouses; women's or girls', of wool or
1366 620620 fine animal hair (not knitted or crocheted)
1367 620630 Blouses, shirts and shirt-blouses; women's or girls’, of cotton

(not knitted or crocheted)
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Blouses, shirts and shirt-blouses; women's or girls’, of man-

1368 620640 made fibres (not knitted or crocheted)
Blouses, shirts and shirt-blouses; women's or girls', of textile
1369 620690 materials n.e.c. in heading no. 6206 (not knitted or crocheted)
1370 620711 Underpants and briefs; men's or boys', of cotton (not knitted or
crocheted)

Underpants and briefs; men's or boys', of textile materials other
1371 620719 than cotton (not knitted or crocheted)
1372 620721 Nightshirts and pyjamas; men's or boys', of cotton (not knitted

or crocheted)
1373 620722 Nightshirts and pyjamas;_men's or boys', of man-made fibres
(not knitted or crocheted)

1374 620729 Nightshirts and pyjamas; men's or boys', of textile materials

other than cotton or man-made fibres (not knitted or crocheted)

Singlets and other vests, bathrobes, dressing gowns and
1375 620791 similar articles; men's or boys', of cotton (not knitted or
crocheted)
Singlets and other vests, bathrobes, dressing gowns and
1376 620799 similar articles; men's or boys', of textile materials other than
cotton (not knitted or crocheted)
1377 620811 Slips and petticoats; wo_men's or girls', of man-made fibres (not
knitted or crocheted)

Slips and petticoats; women's or girls', of textile materials other
1378 620819 than man-made fibres (not knitted or crocheted)
1379 620821 Nightdresses and pyjamas; women's or girls', of cotton (not

knitted or crocheted)
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1380

620822

Nightdresses and pyjamas; women's or girls’, of man-made
fibres (not knitted or crocheted)

1381

620829

Nightdresses and pyjamas; women's or girls’, of textile
materials other than cotton or man-made fibres (not knitted or
crocheted)

1382

620891

Singlets and other vests, briefs, panties, negligees, bathrobes,
dressing gowns and similar articles; women's or girls’, of cotton
(not knitted or crocheted)

1383

620892

Singlets and other vests, briefs, panties, negligees, bathrobes,
dressing gowns etc.; women's or girls', of man-made fibres (not
knitted or crocheted), excluding incontinence or other sanitary
garments or garment liners of heading no. 96.19

1384

620899

Singlets and other vests, briefs, panties, negligees, bathrobes,

dressing gowns and similar articles; women's or girls’, of textile

materials other than cotton or man-made fibres (not knitted or
crocheted)

1385

620920

Garments and clothing accessories; babies', of cotton (not
knitted or crocheted)

1386

620930

Garments and clothing accessories; babies', of synthetic fibres
(not knitted or crocheted)

1387

620990

Garments and clothing accessories; babies', of textile materials
other than cotton or synthetic fibres (not knitted or crocheted)

1388

621010

Garments; of felt or non-wovens (not knitted or crocheted)
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Garments; overcoats, raincoats, car-coats, capes, cloaks and

1389 621020 similar articles, men's or boys', of the fabrics of heading no.
5602, 5603, 5903, 5906 or 5907 (not knitted or crocheted)
Garments; overcoats, raincoats, car-coats, capes, cloaks and
1390 621030 similar articles, women's or girls’, of the fabrics of heading no.
5602, 5603, 5903, 5906 or 5907 (not knitted or crocheted)
Garments; men's or boys', n.e.c. in item no. 6210.2, of the
1391 621040 fabrics of heading no. 5602, 5603, 5903, 5906 or 5907 (not
knitted or crocheted)
Garments; women's or girls’, n.e.c. in item no. 6210.3, of the
1392 621050 fabrics of heading no. 5602, 5603, 5903, 5906 or 5907 (not
knitted or crocheted)
1393 621111 Swimwear; men's or boys', (not knitted or crocheted)
1394 621112 Swimwear; women's or girls', (not knitted or crocheted)
1395 621120 Ski suits; (not knitted or crocheted)
1396 621132 Track suits and other garments n.e.c.; men's or boys', of cotton
(not knitted or crocheted)
Track suits and other garments n.e.c.; men's or boys', of man-
1397 621133 made fibres (not knitted or crocheted)
Track suits and other garments n.e.c.; men's or boys', of textile
1398 621139 materials n.e.c. in item no. 6211.3 (not knitted or crocheted)
Track suits and other garments n.e.c.; women's or girls', of
1399 621142 cotton (not knitted or crocheted)
1400 621143 Track suits and other garments n.e.c.; women's or girls', of

man-made fibres (not knitted or crocheted)
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Track suits and other garments n.e.c.; women's or girls', of

1401 621149 textile materials n.e.c. in item no. 6211.4 (not knitted or
crocheted)
1402 621210 Brassieres; whether or not knitted or crocheted
1403 621220 Girdles and panty-girdles; whether or not knitted or crocheted
1404 621230 Corselettes; whether or not knitted or crocheted
Braces, suspenders, garters and similar articles; whether or not
1405 621290 knitted or crocheted, n.e.c. in heading no. 6212
1406 621320 Handkerchiefs; of cotton (not knitted or crocheted)
1407 621390 Handkerchiefs; of textlle materials other than cotton (not
knitted or crocheted)
Shawls, scarves, mufflers, mantillas, veils and the like; of silk
1408 621410 or silk waste (not knitted or crocheted)
1409 621420 Shawls, scarves, rr_lufflers,_ mantllla_s, veils and the like; of wool
or fine animal hair (not knitted or crocheted)
Shawls, scarves, mufflers, mantillas, veils and the like; of
1410 621430 synthetic fibres (not knitted or crocheted)
Shawls, scarves, mufflers, mantillas, veils and the like; of
1411 621440 artificial fibres (not knitted or crocheted)
Shawls, scarves, mufflers, mantillas, veils and the like; of
1412 621490 textile materials n.e.c. in heading no. 6214 (not knitted or
crocheted)
1413 621510 Ties, bow ties and cravats; of silk or silk waste (not knitted or
crocheted)
1414 621520 Ties, bow ties and cravats; of man-made fibres (not knitted or

crocheted)
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Ties, bow ties and cravats; of textile materials other than silk or

1415 621590 man-made fibres (not knitted or crocheted)
1416 621600 Gloves, mittens and mitts (not knitted or crocheted)
1417 621710 Clothing accessories; ot_her than those of heading no. 6212
(not knitted or crocheted)
1418 621790 Clothing; parts of garments or of clothing accessories, other
than those of heading no. 6212 (not knitted or crocheted)
1419 630110 Blankets; electric
1420 630120 Blankets (other than electrlp blankets) aqd travelling rugs; of
wool or fine animal hair
1421 630130 Blankets (other than electric blankets) and travelling rugs; of
cotton
1422 630140 Blankets (other than electric b_Ian.kets) and travelling rugs; of
synthetic fibres

1423 630190 Blankets and travelling rugs; n.e.c. in heading no. 6301
1424 630210 Bed linen; knitted or crocheted
1425 630221 Bed linen; of cotton, printed, not knitted or crocheted
1426 630222 Bed linen; of man-made fibres, printed, not knitted or crocheted

Bed linen; of textile materials (other than cotton or man-made
1427 630229 fibres), printed, not knitted or crocheted
1428 630231 Bed linen; of cotton (not printed, knitted or crocheted)
1429 630232 Bed linen; of man-made fibres (not printed, knitted or

crocheted)

Bed linen; of textile materials other than cotton or man-made
1430 630239 fibres (not printed, knitted or crocheted)
1431 630240 Table linen; knitted or crocheted

151 |Page




www.taxguru.in

1432 630251 Table linen; of cotton, not knitted or crocheted
1433 630253 Table linen; of man-made fibres, not knitted or crocheted
Table linen; of textile materials (other than cotton or man-made
1434 630259 fibres), not knitted or crocheted
1435 630260 Kitchen and toilet linen; of terry towelling or similar terry fabrics,
of cotton
Toilet and kitchen linen; of cotton, excluding terry towelling or
1436 630291 similar terry fabrics
1437 630293 Toilet and kitchen linen; of man-made fibres
Toilet and kitchen linen; of textile materials (other than cotton
1438 630299 or man-made fibres)
Curtains (including drapes) and interior blinds; curtain or bed
1439 630312 valances, knitted or crocheted, of synthetic fibres
Curtains (including drapes) and interior blinds; curtain or bed
1440 630319 valances, knitted or crocheted, of textile materials other than
synthetic fibres
1441 630391 Curtains (mcludlng drapes) and interior blinds, curtain or bed
valances; of cotton, not knitted or crocheted
Curtains (including drapes) and interior blinds, curtain or bed
1442 630392 valances; of synthetic fibres, not knitted or crocheted
Curtains (including drapes) and interior blinds, curtain or bed
1443 630399 valances; of textile materials other than cotton or synthetic
fibres, not knitted or crocheted
1444 630411 Bedspreads; knitted or crocheted
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1445 630419 Bedspreads; not knitted or crocheted
Furnishing articles; excluding those of heading no. 9404, bed
1446 630420 nets, specified in Subheading Note 1 to this Chapter
Furnishing articles; excluding those of heading no. 9404,
144r 630491 knitted or crocheted (excluding bedspreads)
Furnishing articles; of cotton, not knitted or crocheted
1448 630492 (excluding bedspreads and articles of heading no. 9404)
Furnishing articles; of synthetic fibres, not knitted or crocheted
1449 630493 (excluding bedspreads and articles of heading no. 9404)
Furnishing articles; of textile materials other than cotton or
1450 630499 synthetic fibres, not knitted or crocheted (excluding
bedspreads and articles of heading no. 9404)
Sacks and bags; of a kind used for the packing of goods, of
1451 630510 jute or of other textile bast fibres of heading no. 5303
1452 630520 Sacks and bags; of a kind used for the packing of goods, of
cotton
Sacks and bags; of a kind used for the packing of goods, of
1453 630532 man-made textile materials, flexible intermediate bulk
containers
Sacks and bags; of a kind used for the packing of goods, of
1454 630533 man-made textile materials, of polyethylene or polypropylene

strip or the like, not flexible intermediate bulk containers
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Sacks and bags; of a kind used for the packing of goods, of
man-made textile materials, not of polyethylene or

1455 630539 polypropylene strip or the like, not flexible intermediate bulk
containers
Sacks and bags; of a kind used for the packing of goods, of
1456 630590 textile materials (other than jute, cotton or man-made textile
materials)
1457 630612 Tarpaulins, awnings and sunblinds; of synthetic fibres
1458 630619 Tarpaulins, awnings and sunblln_ds;_of textile materials other
than synthetic fibres
1459 630622 Tents; of synthetic fibres
1460 630629 Tents; of textile materials other than synthetic fibres
1461 630630 Sails; for boats, sailboards or landcraft
1462 630640 Camping goods; pneumatic mattresses
1463 630690 Camping goods; (of textile materials), n.e.c in heading no.
6306
1464 630710 Cloths; floor cloths, dish-cloths, dusters and similar cleaning
cloths
1465 630720 Life-jackets and life-belts
Textiles; made up articles (including dress patterns), n.e.c. in
1466 630790 chapter 63, n.e.c. in heading no. 6307
Fabrics, woven and yarn; in sets, whether or not with
accessories, for making up into rugs, tapestries, embroidered
1467 630800 : - : )
table cloths or serviettes or similar textile articles, packaged for
retail sale
1468 630900 Clothing; worn, and other worn articles
Rags; used or new, scrap twine, cordage, rope and cables and
1469 631010 worn out articles of twine, cordage, rope or cables, of textile

materials; sorted
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1470

631090

Rags; used or new, scrap twine, cordage, rope and cables and
worn out articles of twine, cordage, rope or cables, of textile
materials; other than sorted

1471

640312

Sports footwear; with outer soles of rubber, plastics, leather or
composition leather and uppers of leather, ski-boots,
snowboard boots and cross-country ski footwear

1472

640319

Sports footwear; (other than ski-boots, snowboard boots or
cross-country ski footwear), with outer soles of rubber, plastics,
leather or composition leather and uppers of leather

1473

640320

Footwear; with outer soles of leather, uppers consisting of
leather straps across instep and around the big toe

1474

640340

Footwear; with metal toe-cap, outer soles of rubber, plastics,
leather or composition leather, uppers of leather

1475

640351

Footwear; n.e.c. in heading no. 6403, with outer soles and
uppers of leather, covering the ankle

1476

640359

Footwear; n.e.c. in heading no. 6403, (not covering the ankle),
outer soles and uppers of leather

1477

640391

Footwear; n.e.c. in heading no. 6403, covering the ankle, outer
soles of rubber, plastics or composition leather, uppers of
leather

1478

640399

Footwear; n.e.c. in heading no. 6403, (not covering the ankle),
outer soles of rubber, plastics or composition leather, uppers of
leather

1479

640419

Footwear; (other than sportswear), with outer soles of rubber
or plastics and uppers of textile materials
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Footwear; outer soles of leather or composition leather, uppers

1480 640420 of textile materials

1481 640510 Footwear; with uppers of leather or composition leather, n.e.c.
in chapter 64

1482 640590 Footwear; n.e.c. in chapter 64

1483 640690 Footwear; parts, n.e.c. in heading 6406
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